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1
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O.A. No. 622 of 2024
IN THE MATTER OF:
Varun Gulati ...Applicant
Versus
State of Haryana & Ors. ...Respondents

OBJECTIONS TO THE REPORT OF THE JOINT COMMITTEE

ON_BEHALF OF RESPONDENT NO. 27, M/S KOHINOOR

RIBBON FACTORY PVT LTD

MOST RESPECTFULLY SHOWETH:

1. That the present objections are being filed on behalf of M/s
Kohinoor Ribbon Factory Pvt Ltd, the Respondent No. 27, in
compliance with the direction dated 27.02.2025 passed by this
Hon’ble Tribunal, wherein the recently added industries in the Barhi
Industrial Area matter were directed to file their objections to the

Joint Committee Report dated 03.01.2025.

2. That at the outset, it 1s submitted that the observations in the Joint
Committee Report (hereinafter “the Report™) do not correctly reflect
the compliance status of the Answering Respondent’s unit. Certain

findings in the Report appear to be based on assumptions and



4.1.

4.2.
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outdated assessments, rendering them inconsistent with the

Answering Respondent’s current operational realities.

That the Answering Respondent, M/s Kohinoor Ribbon Factory Pvt
Ltd is engaged in the process of dyeing fabric and bleaching,
operating in full compliance with environmental regulations
prescribed by the Haryana State Pollution Control Board (HSPCB).
The unit maintains proper and adequate Effluent Treatment Plant
(ETP) facilities with flow meters and maintains logbooks for fresh
water, trade effluent generated, treated, and production data. The
treated water is eventually discharged into the HSIIDC sewer &
CETP for final treatment.

OBJECTIONS TO THE JOINT COMMITTEE REPORT:

That the Answering Respondent submits that an inspection was
conducted on 07.08.2024, and certain observations were recorded
regarding the operation of its Primary Effluent Treatment Plant
(PETP). The Answering Respondent further submits that a Show
Cause Notice received on 23.01.2025, was issued by the Haryana
State Pollution Control Board (HSPCB), alleging non-compliance
on certain grounds, including allegation of effluent dilution and non-

maintenance of records of freshwater consumption.

That it is submitted that all of the above issues were raised in the
Show Cause Notice issued by HSPCB, to which the answering
respondent submitted a detailed and reasoned response. The
answering respondent duly clarified its position and provided

documentary evidence of its compliance to HSPCB. Therefore, the
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continued reliance on these findings is unjustified and does not
accurately reflect the present compliance status of the unit. A Copy
of the Show Cause Notice and the latest detailed and reasoned
response to the HSPCB Show Cause Notice along with all the
relevant annexures 1is annexed herewith and marked as

ANNEXURE R-1.

That the Answering Respondent has maintained records for fresh
water consumption through the municipal source, i.e., HSIIDC fresh
water supply line, on a daily basis. The water bills serve as evidence

of compliance and regular monitoring.

That the observed reduction in BOD, COD, TSS, TDS, and FDS
levels is due to advanced treatment technology in the ETP, not due
to any dilution with freshwater. The unit processes cotton and
viscose fabrics, which naturally result in a diluted effluent due to the
extensive washing process required for high colour fastness. A
Chemical Management System utilizing non-toxic, eco-friendly
ZDHC-approved chemicals optimizes resource utilization and
reduces pollution loads in wastewater. Regular ETP inlet and outlet
analysis conducted by HSPCB laboratories confirms compliance

with discharge norms.

That it is submitted that no dilution of effluent with fresh water is
performed, and no such arrangement exists within the unit. This fact
is substantiated by the inspection findings from the joint team, which
did not observe any dilution mechanisms during the inspection. The

allegations in the Show Cause Notice are speculative and not based
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on factual data. The unit has consistently maintained records of fresh
water consumption and has been discharging treated trade effluent
into the HSIIDC sewer since the commissioning of the unit, which is
further treated in the CETP. Therefore, no further action is deemed

necessary on this recommendation.

The inspection was conducted on 07.08.2024, while the SCN was
received on 23.01.2025. Since then, the Answering Respondent has
proactively reinforced compliance measures, ensuring the system
functions at peak efficiency. It is requested that the updated
compliance status be duly considered before any further action is

taken.

That any adverse order based on the findings of the Joint Committee
Report would have severe financial implications and cause
significant operational disruptions to the answering respondent. The
unit employs a large workforce, and any disruption in operations
would negatively impact the livelihoods of numerous employees and
their families. The answering respondent is a key contributor to the
textile industry, and any undue penalties or restrictions would harm
not only the unit but also suppliers, vendors, and small businesses

that rely on its operations.

That in view of the above submissions, the Answering Respondent
also prayed that the allegations in the Show Cause Notice be
reconsidered, as they were based on incorrect assumptions and
lacked substantive evidence. The Respondent requested that its
compliance measures be duly recognized with independent

verification to conclusively establish adherence to environmental
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norms. The Answering Respondent reiterated its commitment to
upholding all regulatory standards and sought a fair and just

resolution of the matter.

5. That the Answering Respondent remains committed to
environmental sustainability, regulatory compliance, and responsible
industrial operations and prays for a just and fair assessment of its

compliance status.

6. The Answering Respondent further reserves its right to file
additional pleadings or affidavits, if necessary, in response to any

subsequent developments in the present proceedings.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUN
PRINCIPAL BENCH, NEW DELHI

O.A. No. 622 of 2024

IN THE MATTER OF:
Varun Gulati ...Applicant
Versus
State of Haryana & Ors. ...Respondents
AFFIDAVIT

I, Ashish Choudhary S/o Kirpal Singh Choudhary, aged about 48
years R/o BL-100, L-Block, Anand Vihar, Hari Nagar, South West Delhi-
110064 do hereby solemnly affirm and stat as under:

L, That I am the authorized signatory of Respondent No. 27, M/s
Kohinoor Ribbon Factory Private Limited, having its office at Plot
No. 12, Phase-1, Barhi Industrial Area, Sonipat, Haryana-131101, in
the aforesaid Original Application, I am aware of the facts and
circumstances of the case in my official capacity as stated above and

hence, entitled to swear this affidavit.

2. That the accompanying reply has been drafted by my counsel under
my instructions, and I éay that the statements and submissions made
in the said reply are true and correct to best of my knowledge based
upon the records and my belief. I pray that the said reply to be
treated as part and parcel of this Affidavit and the same is not being

reproduced for

Q A
GOVT OF \O©
o INDIA
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3. I say that the documents / annexure produced Alpng with the reply

Al¢
@t il

are true copies of its originals. F“ \
“ Mananina Dirertor! Director
DEPONENT
VERIFICATION:

Verified that the contents of the above affidavit are true and correct to the
best of my knowledge, belief and nothing material information has been

concealed therefrom. No part of it is false.

Verified at New Delhi on this day of




RYANA STATE POLA

E-moll 1D = l}&llﬁ

HA C
¥IEE pror No. 1, Sactor-15, Part- n‘smlpat PH.~

0L BOARD
gt?o-maliﬂ

-,

Ploris 12 Phase |, Bami:
Cstnel BSArmi, Sﬂnlna! Hnryann

Kais g ahinmar Ribei Fastary Pyt 1t {O1d name ¥ R F Lirilet),

. ,cnuso ‘Notice for Closuto. uhder-smﬂcn 33-;\

| '

{' Pa?amatar | PETP. lniet PETP émrer Ai’mscribed Lo

norms.

6,0-90




4361 .

et | AROW , aALIRe
g ttnae ¥ a8 ooy rﬁmﬁ i:M Wallar
"l';uﬂ" ki your- Mk
wiiy Hol b 18 L of Water. (P

I case you il ta rﬂﬁls'n*c&"‘lﬂly with the
stipiarted yrme periad, it wil be: prasumeﬂ thatyou h
eh will. wartant’ closuré. acﬂan ag'__’r A

mantioned: above, Wi :
iiiation of legal ction under the relevant Acis/Rules ¥ wﬂheul givl
‘Whereas for the above said viglations you

tamis of the directions of Board Issued »la}ggﬁr 0.
assessed by the: Board as pet memo’dalowl_hw |

A copy of the above Is forwarded 10



4362

DATE: 04/02/25
To,

The Regional Officer
Haryana State Pollution Control Board,
Sonipat Region, Sonipat.

Subject: Reply and compliance of Show Cause Notice dated 02.01.25 received on
23/01/2025 letter no. HSPCB/SR/2025/2669.

Dear Sir,

Kindly refer to the above said show cause notice issued vide your office letter no.
HSPCB/SR/2025/2669 dated 02.01.2025 and received on 23.01.2025 on the subject cited
above. '

In this context, it is submitted that our unit is engaged in the process of dyeing of fabric and
bleaching, provided with proper and adequate ETP with flow meters and maintained proper
Logbooks for fresh water, trade effluent generated, treated and production data. The treated
water is eventually discharged in the HSIIDC sewer & CETP for Final treatment for which are
paying to HSIIDC on regular basis. Although the results shown in the above said notice are
very well within prescribed standards but even then, the said show cause notice has been
issued with the observation that High reduction in pollution parameters indicating dilution with
freshwater in PETP at different stages. Non-complying (dilution). Moreover, the said analyses
report of the sample collected by joint team on 07.08.2024, was never been communicated to
us. However, the para wise reply and compliance of the observations and recommendations of
the committee is submitted herewith as under for your consideration;

RESPONSES TO SPECIFIC ALLEGATIONS:

Observation: Unit has not maintained the record of HSIIDC freshwater consumption &
sludge generation.

o Response: We have maintained the record for fresh water consumption through
municipal source i.e. HSIIDC fresh water supply line on daily basis. HSIIDC water bills is
attached as Annexure-1. -

Observation: High reduction in pollution parameters indicating dilution with freshwater in
PETP at different stages.

Response:
e The observed reduction in BOD, COD, TSS, TDS, and FDS levels is due to advanced
treatment technology in our ETP, and not due to any dilution with freshwater.

e Our unit processes cotton and viscose fabrics, which require a 12-stage washing
process to achieve high colour fastness. This naturally results in a diluted effluent.
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We have implemented a Chemical Management System that selects non-toxic, eco-
friendly ZDHC-approved chemicals, optimizing resource utilization and reducing pollution
loads in wastewater.

They reduce the pollution loads in processed wastewater generated. Thus, the reduction
in BOD, COD, TSS, TDS and FDS value levels is due to utilization of the cleaner
technology & should be considered a positive initiative rather than being penalized.

The equalization tank of adequate capacity at the ETP inlet ensures composite mixing of
trade effluent from various processes, leading to observed parameter values.

Regular ETP inlet and outlet analysis is conducted by HSPCB laboratories, with reports
confirming compliance.

We have implemented Color coding in our PETP for the purpose of pipeline identification
of treated, untreated and utility water systems. Process Flow diagram demonstrating the
design & treatment stages is attached. :

No dilution is being made by us and we are already discharging our treated trade effluent
into HSIIDC sewer since commissioning of our unit and hence no action is required to be
taken on this recommendation.

Thus, from the above stated facts and details it is evident that no dilution of
effluent with fresh water is done and no such arrangement as apprehended in the
above referred notice, exists in our unit which is also clear from the fact that the
joint team did not find any such arrangement at site in practical and did not
pointed out at the time of inspection. It is pertinent to mention that during the
inspection on 07-08-2024, no evidence of freshwater dilution in the ETP system
was found. Therefore, the allegations are speculative and not based on factual
data.

Reply/ compliance of recommendation

e We have maintained the record for fresh water consumption through municipal
source i.e. HSIIDC fresh water supply line on daily basis.

« No dilution is being made by us and we are already discharging our treated trade
effluent into HSIIDC sewer since commissioning of our unit, which is the further
treated in the CETP and hence no action is required to be taken on this
recommendation.

« TIMING OF THE NOTICE AND CURRENT COMPLIANCE

STATUS:

The inspection was conducted on 07.08.2024, while the SCN was issued on 02.01.2025.
During this period, we have already undertaken corrective actions to ensure compliance,
and we request that these improvements be duly considered.

11
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o FINANCIAL IMPACT ON LIVELIHOODS OF WORKERS:

Our unit directly and indirectly employs a significant workforce, and any closure action
would severely impact employment. Additionally, several local businesses and suppliers
rely on our operations. An abrupt closure would disrupt the local economy and supply
chain.

In light of the above submissions, we respectfully request:

a. Withdrawal of the SCN, as compliance has been duly demonstrated.

ments as evidence of adherence to environmental norms.

b. Acceptance of supporting

c. An opportqnityf f re-inspection to validate compliance.

All above stated facts and details clearly reveal that we are not defying any norms of lower BOD value in
process influent and dilution of freshwater in PETP and obtaining of all required clearances from the
concerned authorities and thus fully complying with your directions and all prescribed norms issued
from time to time. We request you to please not initiate any action against our unit as proposed in the
above said show cause notice and request to kindly revoke and withdraw the show cause notice. It is
also requested that fresh inspection and sampling may kindly conducted if feel necessary, to verify our
compliance status as stated above for which we are ready to bear the applicable charges of the Board if
any.

We hope you will find above submission in order.
Thanking You

Yours faithfully,

Authorized Signatory

12
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Regd. Office : B-7, MAYAPURI, INDUSTRIAL AREA, PHASE-II, NEW DELHI-110064 (INDIA)

CIN: U74999DL2004PTC127160 PAN : AACCK3866B Ph No : 011-28114379
Web : www.kohinoorribbon.com Email ID: info@krfindia.net

Rof. NO.ouuamasmsiass Patetl. ..o nnmiiimie

DATE: 05 /05/2025

Te

The Regional Officer
Haryana State Poliution Control Board
Sonipat Region, Sonipat.

“" Sub: Reply to Show cause notice no-HSPCB/SR/2025/117 dated 14.04.25 for
prosecution & closure action under section 4 & 33A of water (Prevention &
Control of pollution) Act, 1974 and revocation of CTO granted under
section 27 of Water (Prevention & Control of pollution) Act, 1974 and under
section 24(4) of Air ((Prevention & Control of pollution) Act, 1981 along with
imposition of Environmental Compensation as per policy order dated
22.12.2021.

Respected Sir,

This is in reference to the show cause notice SCN dated 14.04.2025, issued under
section 43/44 & 33A, & under section 21(4). The notice Alleges non-compliance related
to PETP operation and record keeping.

At the onset we wish to affirm our commitment to full environmental compliance and
adherence to all applicable laws and regulations. We here by submit our detailed
- response for your kind consideration.

1. We are hereby submitting an affidavit confirming that we are not having any
separate/ parallel connections in storm water channel of industrial estate, HSIIDC
Barhi. Annexure-l.

2. We have only one bore well in our premises with extraction capacity of 15 KL/hrs.
We are enclosing copy of logbook maintained for last 3 month to assess the
actual water extracted out. Copy of logbook is attached as Annexure-Il.

3. We are submitting copy of water balance chart of our unit as Annexure-Ili.

A NP‘ BOP*P‘

\
Mfrs of : Labels | % | tﬂS‘gs ﬁgpaﬁﬁ%&f,er | Polybag | Stickers | Hanger | Badges Etc.

Eantmars - Nalhi | I-iﬂ.l'\.r‘gk"';.t I A, | 3‘\
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4. Copy of NOC applied for from HWRA for ground water extraction here by
enclosed as Annexure-lV.

5. Copy of GSTR-1 and GSTR-2 hereby enclosed for the last 6 months as
Annexure-V.

6. PETP operation logbook covering chemical/electricity consumption and treated
effluent records, along with relevant purchase invoice for last six month are
submitting herewith. Annexure-VI.

7. Copy of agreement with M/S GEPIL & HROCMMS HWM are here by enclosed
as Annexure-VIl.

8. There are no changes in our ETP Plant.

9. We are submitted ETP Process Chart & phototherapy step by step. Annexure-
VIII.

10.We are providing photographic proof of the visible single outlet discharge of
treated trade effluent generated from our unit at the nearest manhole of HSIIDC
public sewer. Annexure-IX

Additional information

(1) We are submitting adequacy report from Department of Civil Engineering,
Punjab Engineering College Sector-12 Chandigarh-160012. Annexure-X.

(2) Simultaneously, we are initiating re-sampling as per the HSPCB policy, and we
have deposited the performance security fee amounting to Rs. 2,00,000/- (Rs.
Two Lakhs Only) vide UTR No. KKBKR22025042316793275 dated 23/04/2025
and resampling fees amounting to Rs. 4500/- (Rs. Four Thousand Five Hundred
Only) vide NEFT No. CMS 1132502173108. Bank Statement attached
Annexure-XI.

(3) Clarification regarding major observations seeked in compliance report of various
observations raised in the technical report.
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a) PETP is operational and no by passing of untreated effluent into HSIIDC sewer
line & there is no. batch process & that day ETP Under maintenance.

b) We are submitted proper maintained logbook of ETP & fresh groundwater.
(document enclosed). Annexure-XI|.

c) Flow meter at ETP inlet & outlet installed (pic enclosed). Indicate proper record.
Annexure-XIIl.

d) Latest test report attached for TDS Parameters. (attached) Annexure-XIV.

e) We are installed air diffusers for BOD after that we are tested the sample of
water and test report was normal as per range. Annexure-XV

f) We are member of CETP Society since 2016. Last Invoice enclosed as
Annexure -XVI.

g) We have rain water harvesting-system at our premises. Picture of the same is
enclosed as Annexure —XVII.

h) We are enclosing copy of HSIIDC storm water discharge bill as Annexure-
XVIIL.

As per the recommendation stated in the earlier show cause notice, the necessary

corrective measures, if any have now been implemented. Therefore, it is humbly
requested to wave off the charges and oblige.

Thanking you,

AuthoHZ8a"s RyastoByector

15



KOHINOOR RIEBOX FACTORY (PVT.) LTDS

Regd. Office : B-7, MAYAPURI, INDUSTRIAL AREA, PHASE-Il, NEW DELHI-110064 (INDIA)

CIN: U74999DL2004PTC127160 PAN : AACCK3866B Ph No : 011-28114379
Web : www.kohinoorribbon.com Email ID: info@krfindia.net

Ref, NO; v saliamis Dot ..covvnsosian

Jpvenove —4

AFFIDAVIT

I, Ashish Choudhary S/o Kirpal Singh Choudhary, age about 48 years, residing at BL-100, L-Block, Anand
Vihar, Hari Nagar, South West Delhi-110064, do hereby solemnly affirm and declare as under:

1. That | am the director of the industrial unit named M/s Kohinoor Ribbon Factory Private Limited
(. located at Plot No. 12, Phase-1, Barhi Industrial Area, Sonipat, Haryana-131101.

2. That my industrial unit is connected to the officially designated sewer drainage system provided
by HSIIDC and does not have any unauthorized, separate or parallel connection(s) to the storm
water channel,

3. That | further undertake not to make any such unauthorized, separate or parallel connection to
the storm water channel in future.

4. That in case it is found at any point of time that my unit has such unauthorized connection(s), |
shall be held fully responsible for the same and shall abide by any action taken by HSIIDC or the
competent authority as per applicable laws, rules, and regulations.

5. That this affidavit is executed to be submitted to HSPCB, Sonipat as an undertaking regarding
the absence of separate/parallel connection(s) in the storm water channel from my industrial
unit.

DEPONENT

VERIFICATION

I, the deponent above named, do hereby verify that the contents of the above affidavit are true and
correct to the best of my knowledge and belief. No part of it is false and nothing material has been
concealed therefrom.

Verified at New Delhi on this day of 2025.

DEPONENT

Mfrs of : Labels | Tag | Tapes | Heat Transfer | Polybag | Stickers | Hanger | Badges Etc.

Eantmarmrsr s Malhki I WHarviama
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KOHINOOR RIBBO 9ACTORY PVT LTD BARHI . 17
SUMBERSIBLE LOG BOOK
GROUND WATER
DATE START R END R UNIT (KL)
01.02.2025 647 671 24
02.02.2025 B
03.02.2025 671 696 25
04.02.2025 696 722 26
05.02.2025 722 747 25
06.02.2025 747 771 24
07.02.2025 771 796 25
08.02.2025 796 _M _820 24
09.02.2025 ":
10.02.2025 820 846 26
11.02.2025 846 871 25
12.02.2025 871 895 24
13.02.2025 895 920 25
14.02.2025 920 946 26
15.02.2025 946 970 24
16.02.2025 it
17.02.2025 970 995 25
18.02.2025 995 1020 25
19.02.2025 1020 1044 24
20.02.2025 1044 1070 26
21.02.2025 1070 1095 25
22.02.2025 1095 1121 . 26
23.02.2025 W
24.02.2025 1121 1148 27
25.02:2025 1148 1174 26
26.02.2025 1174 1199 25
27.02.2025 1199 1226 27
28.02.2025 1226 1252 26
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KOHINOOR RIBBON FACTORY PVT LTD BARHI
SUMBERSIBLE LOG BOOK

GROUND WATER

DATE START R ENDR UNIT (KL)
01.03.2025 .. 1252 1278 _ 26
02.03.2025 | e
03.03.2025 1278 1304 26
04.03.2025 1304 1329 25
05.03.2025 | 1329 1356 27
06.03.2025 1356 1383 : i
07.03.2025 1383 1409 26
08.03.2025 1409 _ 1434 25
09.03.2025 = e L e
10.03.2025 1434 1459 . 25
11.03.2025 1459 1486 ' 27
12.03.2025 1486 1512 ' 26
13.03.2025 1512 e S ARERY L 26
14.03.2025 e b
15.03.2025 1538 1563 | 25
16.03.2025 _ e Uy
17.03.2025 1563 1589 26
18.03.2025 1589 1615 26
19.03.2025 1615 1640 | 25
20.03.2025 1640 1667 27
21.03.2025 1667 1693 26
22.03.2025 1693 1720 27
e in 5T : r et
24.03.2025 1720 26
25.03.2025 1746 1773 27
26.03.2025 1773 1799 26
27.03.2025 1799 1825 26
28.03.2025 1825 1851 26
29.03.2025 1851 1878 ! 27
30.03.2025 s : Al

31.03.2025 1878 1905 _ : 27
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KOHINOOR RIBBON FACTORY PVT LTD BARHI
SUMBERSIBLE LOG BOOK

'GROUND WATER _

DATE  STARTR END R UNIT (KL)
01.04.2025 1905 1932 R,
02.04.2025 1932 1958 26
03.04.2025 1958 1985 | 27
04.04.2025 1985 2011 26
05.04.2025 2011 2038 —
06.04.2025 - .

07.04.2025 2038 2066
L |08.04.2025 2066 - 2093 27
09.04.2025 2093 -~ L9119 _ 26
10.04.2025 2119 2147 28
11.04.2025 2147 2174 L uad
12.04.2025 2174 2202
13.04.2025 = o e
14.04.2025 2202 2226 24
15.04.2025 2226 2255 29
16.04.2025 2255 e Dogy | 27
17.04.2025 2282 | 2311 29
18.04.2025 2311 2340 29
o |19.04.2025 2340 2369 29
S 120.04.2025 e gl g
21.04.2025 2369 2398 ) 29
22.04.2025 2398 | 2423 el o
23.04.2025 2423 2441 | 18
24.04.2025 2441 2467 ' 26
25.04.2025 2467 2491 24
26.04.2025 2491 2516 | . ..35
S
28.04.2025
29.04.2025 2542 2567 25
30.04.2025 _ 2567 2591 24
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TER BALANCE CHART MONTHLY BASIS.

11500 litre (Approx)

MACHINES & PARTS WASHING [l ABOUR SHOWER DOMESTIC

6500 litre {Appr'o'x}'

LLECTIONTANK =

(CAPACITY6KL)

- EQUALIZATION

- 8000 litre (Approx)
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Government of Haryana

Haryana Water Resources Authority
Applications for Issue of Permission to Extract Ground Water

Application for Permission to Extract Ground Water for Industrial Use

Application No: HWRAJ/IND/N/2021/144 (Application Received Fee Paid)

|. |General Information:

Application Type Category/ Type of Application:

CHOUDHARY (applicant)

(i) |Name of Applicant: ASHISH CHOUDHARY
ID Proof Type . PAN
ID Proof no AADPC7889C
Id Proof Document Download

(ii) |Designation of Applicant: Director
Authorization Letter in the name of ASHISH Download

(iii) {Name of Industry:

KOHINOOR RIBBON FACTORY PVT LTD

(iv) |Registration number of Industry:

UDYAM-DL-10-0001809

(v) |Location Details of the Industrial Unit

Industrial Unit Address

PLOT NO. 12, HSIIDC BARHI SONEPAT

Stat: Haryana
District: SONIPAT -
| Tehsil: Ganaur =5
| Block: GANAUR
i Village/MC: B an
Region: over-exploited

(vi) |Correspondence Address

Complete Postal Address

PLOT NO. 12, HSIIDC BARHI SONEPAT

Mobile Number:

9810012811

E-Mail of industry:

micyarns@yahoo.co.in

' (vii) | Salient Features of the Industrial Activity:

3131017 24S ONCTOS 7 693 12/03/2024.

a. |Type of Industry Textile Dyeing
b. |Industry fall under Medium
c. iIs Water Intensive Yes
| d. [Purpose of Abstraction Other Use - For industrial and Other usage purpose
L e. Groundwatef_utlllzatlon for Existing Industry
_ f. [Whether present industrial activity commenced after 23.12.2020 No K
; g. |Whether there is expansion of this industry Unit after 23.12.2020 involving No A
| increase in water requirement
h. |Consent to Operate Download
CTO/CTE Number : Issue Date :

689
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22

30/09/2028

i. |Validity Period of Consent to Operate 12/03/2024
j. |Large industry/ MSME certificate/ proof Download
k. |Date of commencement 25/06/2004
|. Description Textile Dyeing unit
(viii) {Land use details of the existing/proposed Industrial unit premises
. """""" Ownership of the land(Enclose documents of Download
: ownership)
Latltuds' [Longltude 29.1025 77.0452
Location Map Download -
g Total Land area(in sq m) 1800.00
Rooftop area of bulldings/sheds(in sq m) 720.00
r Road/paved area(in sq m) 0.00
Green belt area(in sq m) 0.00
| |Open Land (insqm) 1080.00
| Source of avallability iNo
i of surface water for
l Industrial use, if any
Townshipslvillages Yes barhi
within 2 km radius of
the Industrial unit
2) | Detail of water requirement/ recycled water usage : (Please enclose flow chart of activities and
|requirement of water at each stage)
- E#io@%ﬁart of activities and requirement of water loown load
" |Water Balance Chart with water requirement at each Stage. Download
| {Upload Affidavit for Non/Partial supply of water from local government water supply
| |agency ( in case of ground water requirement less than 10 KLD).
Upload NOC/Certificate for non/ partial supply of fresh water/ treated waste from the Download
local government water supply agency.
Quality of groundwater Fresh Water
Name of NABL(Under Valid Certificate) ECO Lab |
Upload test report of groundwater quality from NABL accredited lab Download ;
Whether there is expansion of existing industry involving increase in ground water No
abstraction after 23.12.2020
(i) | Total water required(in m3/day) 113.00 Download
' a. |Ground Water required(in m3/day) 106.00
'b. |Recycled Water usage(in m3/day) 5.00
c. |Proposed/existing water supply from any agency(in 2.00
m3/day)
i(li) ]Breakupof e Uééage:ﬂ e e b S
5 | Activity Existing Additional Total No. of Annual
I Requirement Proposed Requirement Operational Requirement |
| (m3/day) Requirement (m3/day) Days in a Year (m3/year)
, (m3/day)
a. |Industrial Activity 106.00 0.00 106.00 300
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b. |Residential / 2000 000 2.00 300 ©600.00|
* |Domestic
c. |Greenbelt 0.00 0.00 0.00 0 0.00
Development / |
‘ Environment | :
Maintenance E
i o e T 7 i 5.00% ..................... % .{H_.. ................. e
""" e. |Grand Total 113.00 0.00 113.00 | 33900.00
Source of recycled water j [ETF’ ]
| |(iii) Breakup of Recycled Water Usage:
\L ' ! (m3/day) (Days) (m3/year)
| (a) Total Waste Water Generated: 92.00 300
O ] (b) Quantity of Treated Water Available ) 5.00 300
| !l i). Reuse in Industrial Activity: 0.00 0
I li). Reuse in Green Belt Development: 0.00 0
ili). Any other use 5.00 0 0.00
i (c) Total Treated Water Utilized: 5.00
(d) Quantity and mode of disposal of unutilised effluent: 87.00{HSIIDC Sewer BARHI

3. | Details of existing and/ or proposed groundwater abstraction structures

'(a) Groundwater Abstraction Structure-Existing
' SNo. | Type/ Year of Depth |Depth to | Discharg Operatio (Mode | Horse | Whether Wheter
i construction |(meter)| water e(m3 per nal of lift | Power (fitted with | permission/
/ level hour) hours/ of water registered
| Diamet | (meters (day)/ pump | meter or | with HRWA /
Lo er below days/yea not if so Details
| : (mm) | ground r of permission
level)
|
“
| 1 |bore well/ 65.00/ 60.00 156.00(7.00/ 1 5 Yes No/
2010 125.00 300

Source of fresh water requirement being met uptill now

i |Affidavit duly attested by the Applicant regarding non-
| existence of tubewell

Likely date of operation of proposed tubewell

Quantum of ground water recharge(m3/year) 1500.00

Details of rainwater harvesting and artificial recharge Download
measures for groundwater recharge in the premises. If the
firm has proposed to take up rainwater harvesting and
recharge outside the industrial unit premises, then provide
NOC from the concern authority/agency where the harvesting
|measures are proposed, if already implemented, detalls may

- |be furnished. (attach report on comprehensive & feasible

| |Rainwater harvesting/recharge proposal).




@

| |applied for abstraction of ground water to any other
i competent Authority/CGWA

l_Down_IMoad .........................

Water Efficient Technology will be adopted

Download

Consent of operate issued by HSPCB(CTO)

Download

Impact Assessment Report prepared by the accredited

i iconsultant : Submit IAR of existing / proposed groundwater
| |withdrawal on the groundwater regime and socio-economic
i |Impacts report. Pro-forma for the report is given in Annexure

| IV of HWRA Guidelines dated 10.9.21. On top of the IAR,
[' provide the Check List + Salient features of IAR, In the
prescribed formats.

Certificate regarding non/ partial availability of fresh water/

supply agency

treated waste water supply from the local government water

Download

' |Any Other Document/Information

Download

| |Any Other Document/Information

;Lé_ny Other Document/Information

' Self Declaration:-

1. I'hereby declare that all the documents prescribed in the application form have been uploaded and no _
blank / another / irrelevant documents have been uploaded against specified documents. | am also aware
that any false/ wrong submission luploading of document will lead to rejection of my application without
any notice.

I2 I hereby certify that the contents of the above Application are true to the best of my knowledge and belief

. and that it conceals nothing and that no part of it is false. | understand that if any information furnished
by me is found to be false, Haryana Ground Water Authority can take Punitive action against me as per
the extant rules, Further, | shall comply with all the terms and conditions of the permission/NOC to be
granted by HWRA.

Date:

Place:

_i :

| _

Signature of Applicant with Office Seal |

|

| (ASHISH CHOUDHARY) :

f (Director)

g'a) Information of payment for Application Fee ]

| ‘Total Amount

Mode of Payment Online

|Reference No. : Transaction No. Date Amount Status

_|HRWA1002043?1?033_?4? WSBI0336399009 12/10/2021 50000 success

'b) Information of payment for Tarrif Fee
Total Amount

Mode of Payment
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FORM GSTR-1
[See rule 59(1)]
Details of outward supplies of goods or services
Financial year 2024-25
Tax period January
1 GSTIN 06AACCK3866B1ZS
2 ©) Legal name of the registered person KOHINOOR RIBBON FACTORY PRIVATE LIMITED
(b) Trade name if any KOHINOOR RIBBON FACTORY PRIVATE LIMITED
(c) ARN AA060125286220M
(d) ARN date 11/02/2025

No. of Document

Description Value (% Integra Central Tax R te/UT Tax (R
P records Type ®) 9 ® / ®)
4A - Taxable outward supplies made to registered persons (other than reverse charge supplies) including supplies made through e-comme erato TCS - B2B Regular
Total | 876 | Invoice | 19586,823.51 | 2 5421 44,183.09 | 3.00 | 0.00

4B - Taxable outward supplies made to registered persons attracting tax on reverse charge - B2B Reverse charge

Total | 0 | invoice | 00 | 0] | 0.00 | 0.00

5 - Taxable outward inter-state supplies made to unregistered persons (where invoice valu ore than Rs. 1 lakh) inclu plies made thro ommerce operator, rate wise - B2CL (Large)

. | o] R I

6A - Exports (with/without payment)

Total 0 Invoice
- EXPWP 0 Invoice 0.00
- EXPWOP 0 Invoice 0.00

6B - Supplies made to SEZ unit or SEZ develo WP/SEZWOP

Total 2 250.00
- SEZWP In 0.00
- SEZWOP Invoi 1,46,250.00

6C - Deemed Exports — DE

Total | 0 | Invoice 0.00 | 0.00 0.00 0.00 | 0.00

7- Taxable supplies (Net of debit and credit notes) to unregist sons (other than the supplies covered in Table 5) including supplies made through e-commerce operator attracting TCS - B2CS (Others)

IP Address: 103.186.48.226
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Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)

No. of Document
records Type

Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Description

8 - Nil rated, exempted and non GST outward supplies

Total 0.00
- Nil 0.00
- Exempted 0.00
- Non-GST 0.00

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Regular
Amended amount - Total 0 Invoice 0.00 0.00 0 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Reverse charge

Amended amount - Total 0 Invoice 0.00 0.00 00 0.00
Net differential amount (Amended - Original) 0.00 0.0 0.00 0.00
9A - Amendment to Inter-State supplies made to unregistered person (where invoice value is more than Rs. 1 lakh eturns of earlier tax pe n table 5-B2C
Amended amount - Total 0 Invoice 0.00 00 0.00
Net differential amount (Amended - Original) 00 0 _ 0.00
9A - Amendment to Export supplies in returns of earlier tax periods in table 6A (EXPWP/EX  OP)
Amended amount - Total 0 0.
Net differential amount (Amended - Original) - Total 0.00

- EXPWP 0 Invoi 00

- EXPWOP Invoice
9A - Amendment to supplies made to SEZ units or SEZ d in returns o ax periods in (SEZWP/SEZWOP)
Amended amount - Total 0 voice 0.00
Net differential amount (Amended - Original) 0.00

- SEZWP 0 0.00

- SEZWOP In 0.00
9A - Amendment to Deemed Exports in returns of n table 6C (DE)
Amended amount - Total 0 Invoice 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

9B - Credit/Debit Notes (Registered) — CDNR

IP Address: 103.186.48.226
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Description b, s POEITTIET Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
records Type
Total - Net off debit/credit notes (Debit notes - Credit notes) 1 Note -8,435.70 -1,518.43 0.00 0.00 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Regular
Net Total (Debit notes — Credit notes) | 1 | Note | 8435.70 | 1518.43 | 0.00 | 0.00 | 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Reverse charge
Net Total (Debit notes — Credit notes) ‘ 0 ‘ Note ‘ 0.00 ’ 0.00 ‘ 0.00 ’ 0.00 ’ 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 6B - SEZWP/SEZWOP
Net Total (Debit notes — Credit notes) | 0 | Note | 0.00 oo 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 6C — DE
Net Total (Debit notes — Credit notes) | 0 | Note | 0.00 0.00 | 0.00 | 0.00 | 0.00
9B - Credit/Debit Notes (Unregistered) — CDNUR
Total - Net off debit/credit notes (Debit notes - Credit notes) ‘ 0 ‘ Note ‘ 0.00 0.00 _- 0.00
Unregistered Type
- B2CL Note 0.00 0.00
- EXPWP Note 0.00 0.00
- EXPWOP Note 0.00
9C - Amended Credit/Debit Notes (Registered) - CONRA
Amended amount - Total 0 Note 00 0 0.00 0.00
Net Differential amount (Net Amended Debit notes - Net 0.00 0.00 0.00
Amended Credit notes) - Total
Amended Credit / Debit notes issued to registered person for taxable outward sup 4 other than table 6 - B lar
Net total (Net Amended Debit notes - Net Amended 0 0.00 0.00 0.00 0.00
Credit notes)
Amended Credit / Debit notes issued to registered person for taxabl ard supplies in other tha Rev rge
Net total (Net Amended Debit notes - Net Amended 0 Note 0.00 0.00 0.00 0.00
Credit notes)
Amended Credit / Debit notes issued to registered p taxable outw lies in table 6 WP/SEZWOP
Net total (Net Amended Debit notes - Net A 0 Note 0.00 0.00 _- 0.00
Credit notes)
Amended Credit / Debit notes issued red person for taxable outward sup able 6C - DE
Net total (Net Amended Debit note mended 0.00 0.00 0.00 0.00 0.00
Credit notes)
9C - Amended Credit/Debit Notes (Unregistered) -
Amended amount - Total 0 Note 0.00 0.00 _ 0.00
Net Differential amount (Net Amended Debit notes - Net 0.00 0.00 0.00
Amended Credit notes) - Total
Unregistered Type

IP Address: 103.186.48.226
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Description b, s UDELE! Value %) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
records Type
- B2CL 0 Note 0.00 0.00 0.00
- EXPWP 0 Note 0.00 0.00 0.00
- EXPWOP 0 Note 0.00
10 - Amendment to taxable outward supplies made to unregistered person in returns for earlier tax periods in table 7 including supplies made through e-commerce operator attracting TCS - B2C (Others)
Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00
11A(1), 11A(2) - Advances received for which invoice has not been issued (tax amount to be added to the output tax liability) (Net of refund vouchers, if any)
Total 0 NetValue | 0.00 | 0.00 | 0| 0.00 | 0.00
11B(1), 11B(2) - Advance amount received in earlier tax period and adjusted against the supplies being shown in this tax period in Table Nos 4 5, 6 and 7 (Net of refund vou any)
Total 0 NetValue | 0.00 | 00 | 0. | 0.00 | 0.00
11A - Amendment to advances received in returns for earlier tax periods in table 11A(1), 1T1A(2) (Net of refund vouchers, if any)
Amended amount - Total 0 Net Value 0.00 0.00 0.00 .00 0.00
Total 0.00 0.00 0.00 0.00 0.00
11B - Amendment to advances adjusted in returns for earlier tax periods in table 11B(1), 11B(2) (Net of refund vou ny)
Amended amount - Total 0 Net Value 0.00 0.00 0.00
Total 0.00 0.00 0.00
12 - HSN-wise summary of outward supplies
Total 13 NA | 81 | 2204035 | 144,183.00 | 144,183.0 | 0.00
13 - Documents issued
Net issued documents 879 Documents - | v | | |
14 - Supplies made through E-Commerce Ope
Total 0 0.00 0.00 0.00 0.00 0.00
(a) Liable to collect tax u/s 52 Ne 0.00 0.00 0.00 0.00 0.00
(b) Liable to pay tax u/s 9(5) Net V 0.00 0.00 0.00 0.00 0.00
14A - Amended Supplies made through E-Commerce
Amended amount — Total Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) Net Value 0.00 0.00 0.00 0.00 0.00
(a) Liable to collect tax u/s 52

IP Address: 103.186.48.226
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Description b, s POEITTIET Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
records Type
Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
(b) Liable to pay tax u/s 9(5)
Amended amount — Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
15 - Supplies U/s 9(5)
Total 0 Document/Net 0.00 0.00 0.00 0.00 0.00
Value
- For Registered Recipients 0 Document 0.00 0.00 00 0.00 0.00
- Regular 0 Document 0.00 0.00 0.00 0.00
- DE 0 Document 0.00 0.00 0.00 0.00
- SEZWP 0 Document 0.00
- SEZWOP 0 Document 0.00
- For Unregistered Recipient 0 Net Value 0.00
15A (1) - Amended Supplies U/s 9(5) — For Registered Recipients
Amended amount - Total 0 Document 0.00 00 0 0.00 0.00
Net differential amount (Amended - Original) 0 Document 00 00 0.00 0.00
- Regular 0 Document 0.0 0.00 0.00
- DE 0 Document 0.00 0.00 0.00
- SEZWP 0 D 0 0.00
15A (I1) - Amended Supplies U/s 9(5) — For Unregistered Recipients
Amended amount - Total 0 Net Value 0.0 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
| TotalLiabity (Outward supplies other thanRev ——ge) | 724ewe1|  220403578[ 14418309 14418309 000
Verification:
I hereby solemnly affirm and declare th nformation erein above and correct to the best of my knowledge and belief and nothing has been concealed there from and in case
of any reduction in output tax liability the there been/ will be pass o the recipient of supply.

Date: 11/02/2025

Signature

Name of Authorized Signatory
ASHISH CHOUDHARY
Designation/Status: DIRECTOR

IP Address: 103.186.48.226
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FORM GSTR-1
[See rule 59(1)]
Details of outward supplies of goods or services
Financial year 2024-25
Tax period February
1 GSTIN 06AACCK3866B1ZS
2 ©) Legal name of the registered person KOHINOOR RIBBON FACTORY PRIVATE LIMITED
(b) Trade name if any KOHINOOR RIBBON FACTORY PRIVATE LIMITED
(c) ARN AA060225293350G
(d) ARN date 11/03/2025

No. of Document

Description Value (% Integra Central Tax R te/UT Tax (R
P records Type ®) 9 ® / ®)
4A - Taxable outward supplies made to registered persons (other than reverse charge supplies) including supplies made through e-comme erato TCS - B2B Regular
Total | 808 | Invoice | 1,72,99,666.22 | 2 6.74 | 94,427.20 | 20 | 0.00

4B - Taxable outward supplies made to registered persons attracting tax on reverse charge - B2B Reverse charge

Total | 0 | invoice | 00 | 0] | 0.00 | 0.00

5 - Taxable outward inter-state supplies made to unregistered persons (where invoice valu ore than Rs. 1 lakh) inclu plies made thro ommerce operator, rate wise - B2CL (Large)

T . | o] R I 000

6A - Exports (with/without payment)

Total 0 Invoice
- EXPWP 0 Invoice 0.00
- EXPWOP 0 Invoice 0.00

6B - Supplies made to SEZ unit or SEZ develo WP/SEZWOP

Total 3 270.00
- SEZWP In 0.00
- SEZWOP Invoi 2,00,270.00

6C - Deemed Exports — DE

Total | 0 | Invoice 0.00 | 0.00 0.00 0.00 | 0.00

7- Taxable supplies (Net of debit and credit notes) to unregist sons (other than the supplies covered in Table 5) including supplies made through e-commerce operator attracting TCS - B2CS (Others)

IP Address: 103.186.48.226
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Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)

No. of Document
records Type

Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Description

8 - Nil rated, exempted and non GST outward supplies

Total 0.00
- Nil 0.00
- Exempted 0.00
- Non-GST 0.00

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Regular
Amended amount - Total 0 Invoice 0.00 0.00 0 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Reverse charge

Amended amount - Total 0 Invoice 0.00 0.00 00 0.00
Net differential amount (Amended - Original) 0.00 0.0 0.00 0.00
9A - Amendment to Inter-State supplies made to unregistered person (where invoice value is more than Rs. 1 lakh eturns of earlier tax pe n table 5-B2C
Amended amount - Total 0 Invoice 0.00 00 0.00
Net differential amount (Amended - Original) 00 0 _ 0.00
9A - Amendment to Export supplies in returns of earlier tax periods in table 6A (EXPWP/EX  OP)
Amended amount - Total 0 0.
Net differential amount (Amended - Original) - Total 0.00

- EXPWP 0 Invoi 00

- EXPWOP Invoice
9A - Amendment to supplies made to SEZ units or SEZ d in returns o ax periods in (SEZWP/SEZWOP)
Amended amount - Total 0 voice 0.00
Net differential amount (Amended - Original) 0.00

- SEZWP 0 0.00

- SEZWOP In 0.00
9A - Amendment to Deemed Exports in returns of n table 6C (DE)
Amended amount - Total 0 Invoice 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

9B - Credit/Debit Notes (Registered) — CDNR

IP Address: 103.186.48.226
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68

Description b, s POEITTIET Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
records Type
Total - Net off debit/credit notes (Debit notes - Credit notes) 5 Note -8,500.00 -1,5630.00 0.00 0.00 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Regular
Net Total (Debit notes — Credit notes) | 5 | Note | 8,500.00 | -1,530.00 | 0.00 | 0.00 | 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Reverse charge
Net Total (Debit notes — Credit notes) ‘ 0 ‘ Note ‘ 0.00 ’ 0.00 ‘ 0.00 ’ 0.00 ’ 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 6B - SEZWP/SEZWOP
Net Total (Debit notes — Credit notes) | 0 | Note | 0.00 oo 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 6C — DE
Net Total (Debit notes — Credit notes) | 0 | Note | 0.00 0.00 | 0.00 | 0.00 | 0.00
9B - Credit/Debit Notes (Unregistered) — CDNUR
Total - Net off debit/credit notes (Debit notes - Credit notes) ‘ 0 ‘ Note ‘ 0.00 0.00 _- 0.00
Unregistered Type
- B2CL Note 0.00 0.00
- EXPWP Note 0.00 0.00
- EXPWOP Note 0.00
9C - Amended Credit/Debit Notes (Registered) - CONRA
Amended amount - Total 0 Note 00 0 0.00 0.00
Net Differential amount (Net Amended Debit notes - Net 0.00 0.00 0.00
Amended Credit notes) - Total
Amended Credit / Debit notes issued to registered person for taxable outward sup 4 other than table 6 - B lar
Net total (Net Amended Debit notes - Net Amended 0 0.00 0.00 0.00 0.00
Credit notes)
Amended Credit / Debit notes issued to registered person for taxabl ard supplies in other tha Rev rge
Net total (Net Amended Debit notes - Net Amended 0 Note 0.00 0.00 0.00 0.00
Credit notes)
Amended Credit / Debit notes issued to registered p taxable outw lies in table 6 WP/SEZWOP
Net total (Net Amended Debit notes - Net A 0 Note 0.00 0.00 _- 0.00
Credit notes)
Amended Credit / Debit notes issued red person for taxable outward sup able 6C - DE
Net total (Net Amended Debit note mended 0.00 0.00 0.00 0.00 0.00
Credit notes)
9C - Amended Credit/Debit Notes (Unregistered) -
Amended amount - Total 0 Note 0.00 0.00 _ 0.00
Net Differential amount (Net Amended Debit notes - Net 0.00 0.00 0.00
Amended Credit notes) - Total
Unregistered Type

IP Address: 103.186.48.226
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Description r'ejl((:)c.)r(:jfs Do%:')neent Value %) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
- B2CL 0 Note 0.00 0.00 0.00
- EXPWP 0 Note 0.00 0.00 0.00
- EXPWOP 0 Note 0.00

10 - Amendment to taxable outward supplies made to unregistered person in returns for earlier tax periods in table 7 including supplies made through e-commerce operator attracting TCS - B2C (Others)
Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

11A(1), 11A(2) - Advances received for which invoice has not been issued (tax amount to be added to the output tax liability) (Net of refund vouchers, if any)

Total | 0 | Netvalue | 0.00 | 0.00 | 0| 0.00 | 0.00
11B(1), 11B(2) - Advance amount received in earlier tax period and adjusted against the supplies being shown in this tax period in Table Nos 4 5, 6 and 7 (Net of refund vou any)
Total | 0 | Netvalue | 0.00 | 00 | 0. | 0.00 | 0.00

11A - Amendment to advances received in returns for earlier tax periods in table 11A(1), 1T1A(2) (Net of refund vouchers, if any)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 .00 0.00
Total 0.00 0.00 0.00 0.00 0.00
11B - Amendment to advances adjusted in returns for earlier tax periods in table 11B(1), 11B(2) (Net of refund vou ny)

Amended amount - Total 0 Net Value 0.00 0.00 0.00
Total 0.00 0.00 0.00

12 - HSN-wise summary of outward supplies
Total | 14 | NA | 22 | 1999186 | 94,427.20 | 94,427.20 | 0.00

13 - Documents issued

Net issued documents ‘ 816 ‘ Documents - | v | | |

14 - Supplies made through E-Commerce Ope

Total 0 0.00 0.00 0.00 0.00 0.00
(a) Liable to collect tax u/s 52 Ne 0.00 0.00 0.00 0.00 0.00
(b) Liable to pay tax u/s 9(5) Net V 0.00 0.00 0.00 0.00 0.00

14A - Amended Supplies made through E-Commerce
Amended amount — Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52

IP Address: 103.186.48.226
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Description b, s POEITTIET Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
records Type
Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
(b) Liable to pay tax u/s 9(5)
Amended amount — Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
15 - Supplies U/s 9(5)
Total 0 Document/Net 0.00 0.00 0.00 0.00 0.00
Value
- For Registered Recipients 0 Document 0.00 0.00 00 0.00 0.00
- Regular 0 Document 0.00 0.00 0.00 0.00
- DE 0 Document 0.00 0.00 0.00 0.00
- SEZWP 0 Document 0.00
- SEZWOP 0 Document 0.00
- For Unregistered Recipient 0 Net Value 0.00
15A (1) - Amended Supplies U/s 9(5) — For Registered Recipients
Amended amount - Total 0 Document 0.00 00 0 0.00 0.00
Net differential amount (Amended - Original) 0 Document 00 00 0.00 0.00
- Regular 0 Document 0.0 0.00 0.00
- DE 0 Document 0.00 0.00 0.00
- SEZWP 0 D 0 0.00
15A (I1) - Amended Supplies U/s 9(5) — For Unregistered Recipients
Amended amount - Total 0 Net Value 0.0 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
| TotalLiabity (Outward supplies other thanRev ——ge) | anaex|  1o9se7a[ o420 |  oasw20| 000
Verification:
I hereby solemnly affirm and declare th nformation erein above and correct to the best of my knowledge and belief and nothing has been concealed there from and in case
of any reduction in output tax liability the there been/ will be pass o the recipient of supply.

Date: 11/03/2025

Signature

Name of Authorized Signatory
ASHISH CHOUDHARY
Designation/Status: DIRECTOR

IP Address: 103.186.48.226
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FORM GSTR-1
[See rule 59(1)]
Details of outward supplies of goods or services
Financial year 2024-25
Tax period March
1 GSTIN 06AACCK3866B1ZS
2 ©) Legal name of the registered person KOHINOOR RIBBON FACTORY PRIVATE LIMITED
(b) Trade name if any KOHINOOR RIBBON FACTORY PRIVATE LIMITED
(c) ARN AA0603253278735
(d) ARN date 11/04/2025

No. of Document

Description Value (% Integra Central Tax R te/UT Tax (R
P records Type ®) 9 ® / ®)
4A - Taxable outward supplies made to registered persons (other than reverse charge supplies) including supplies made through e-comme erato TCS - B2B Regular
Total | 770 | Invoice | 1,7699,662.43 | 2 0.53 | 76,724.66 | 4.66 | 0.00

4B - Taxable outward supplies made to registered persons attracting tax on reverse charge - B2B Reverse charge

Total | 0 | invoice | 00 | 0] | 0.00 | 0.00

5 - Taxable outward inter-state supplies made to unregistered persons (where invoice valu ore than Rs. 1 lakh) inclu plies made thro ommerce operator, rate wise - B2CL (Large)

. | o] R I

6A - Exports (with/without payment)

Total 0 Invoice
- EXPWP 0 Invoice 0.00
- EXPWOP 0 Invoice 0.00

6B - Supplies made to SEZ unit or SEZ develo WP/SEZWOP

Total 2 250.00
- SEZWP In 0.00
- SEZWOP Invoi 1,10,250.00

6C - Deemed Exports — DE

Total | 0 | Invoice 0.00 | 0.00 0.00 0.00 | 0.00

7- Taxable supplies (Net of debit and credit notes) to unregist sons (other than the supplies covered in Table 5) including supplies made through e-commerce operator attracting TCS - B2CS (Others)

IP Address: 103.186.48.226
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Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)

No. of Document
records Type

Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Description

8 - Nil rated, exempted and non GST outward supplies

Total 0.00
- Nil 0.00
- Exempted 0.00
- Non-GST 0.00

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Regular
Amended amount - Total 0 Invoice 0.00 0.00 0 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Reverse charge

Amended amount - Total 0 Invoice 0.00 0.00 00 0.00
Net differential amount (Amended - Original) 0.00 0.0 0.00 0.00
9A - Amendment to Inter-State supplies made to unregistered person (where invoice value is more than Rs. 1 lakh eturns of earlier tax pe n table 5-B2C
Amended amount - Total 0 Invoice 0.00 00 0.00
Net differential amount (Amended - Original) 00 0 _ 0.00
9A - Amendment to Export supplies in returns of earlier tax periods in table 6A (EXPWP/EX  OP)
Amended amount - Total 0 0.
Net differential amount (Amended - Original) - Total 0.00

- EXPWP 0 Invoi 00

- EXPWOP Invoice
9A - Amendment to supplies made to SEZ units or SEZ d in returns o ax periods in (SEZWP/SEZWOP)
Amended amount - Total 0 voice 0.00
Net differential amount (Amended - Original) 0.00

- SEZWP 0 0.00

- SEZWOP In 0.00
9A - Amendment to Deemed Exports in returns of n table 6C (DE)
Amended amount - Total 0 Invoice 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

9B - Credit/Debit Notes (Registered) — CDNR

IP Address: 103.186.48.226
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/3

Description b, s POEITTIET Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
records Type
Total - Net off debit/credit notes (Debit notes - Credit notes) 1 Note -5,100.00 -918.00 0.00 0.00 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Regular
Net Total (Debit notes — Credit notes) | 1 | Note | -5,100.00 | 918.00 | 0.00 | 0.00 | 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Reverse charge
Net Total (Debit notes — Credit notes) ‘ 0 ‘ Note ‘ 0.00 ’ 0.00 ‘ 0.00 ’ 0.00 ’ 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 6B - SEZWP/SEZWOP
Net Total (Debit notes — Credit notes) | 0 | Note | 0.00 oo 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 6C — DE
Net Total (Debit notes — Credit notes) | 0 | Note | 0.00 0.00 | 0.00 | 0.00 | 0.00
9B - Credit/Debit Notes (Unregistered) — CDNUR
Total - Net off debit/credit notes (Debit notes - Credit notes) ‘ 0 ‘ Note ‘ 0.00 0.00 _- 0.00
Unregistered Type
- B2CL Note 0.00 0.00
- EXPWP Note 0.00 0.00
- EXPWOP Note 0.00
9C - Amended Credit/Debit Notes (Registered) - CONRA
Amended amount - Total 0 Note 00 0 0.00 0.00
Net Differential amount (Net Amended Debit notes - Net 0.00 0.00 0.00
Amended Credit notes) - Total
Amended Credit / Debit notes issued to registered person for taxable outward sup 4 other than table 6 - B lar
Net total (Net Amended Debit notes - Net Amended 0 0.00 0.00 0.00 0.00
Credit notes)
Amended Credit / Debit notes issued to registered person for taxabl ard supplies in other tha Rev rge
Net total (Net Amended Debit notes - Net Amended 0 Note 0.00 0.00 0.00 0.00
Credit notes)
Amended Credit / Debit notes issued to registered p taxable outw lies in table 6 WP/SEZWOP
Net total (Net Amended Debit notes - Net A 0 Note 0.00 0.00 _- 0.00
Credit notes)
Amended Credit / Debit notes issued red person for taxable outward sup able 6C - DE
Net total (Net Amended Debit note mended 0.00 0.00 0.00 0.00 0.00
Credit notes)
9C - Amended Credit/Debit Notes (Unregistered) -
Amended amount - Total 0 Note 0.00 0.00 _ 0.00
Net Differential amount (Net Amended Debit notes - Net 0.00 0.00 0.00
Amended Credit notes) - Total
Unregistered Type

IP Address: 103.186.48.226
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Description r'ejl((:)c.)r(:jfs Do%:')neent Value %) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
- B2CL 0 Note 0.00 0.00 0.00
- EXPWP 0 Note 0.00 0.00 0.00
- EXPWOP 0 Note 0.00

10 - Amendment to taxable outward supplies made to unregistered person in returns for earlier tax periods in table 7 including supplies made through e-commerce operator attracting TCS - B2C (Others)
Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

11A(1), 11A(2) - Advances received for which invoice has not been issued (tax amount to be added to the output tax liability) (Net of refund vouchers, if any)

Total | 0 | Netvalue | 0.00 | 0.00 | 0| 0.00 | 0.00
11B(1), 11B(2) - Advance amount received in earlier tax period and adjusted against the supplies being shown in this tax period in Table Nos 4 5, 6 and 7 (Net of refund vou any)
Total | 0 | Netvalue | 0.00 | 00 | 0. | 0.00 | 0.00

11A - Amendment to advances received in returns for earlier tax periods in table 11A(1), 1T1A(2) (Net of refund vouchers, if any)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 .00 0.00
Total 0.00 0.00 0.00 0.00 0.00
11B - Amendment to advances adjusted in returns for earlier tax periods in table 11B(1), 11B(2) (Net of refund vou ny)

Amended amount - Total 0 Net Value 0.00 0.00 0.00
Total 0.00 0.00 0.00

12 - HSN-wise summary of outward supplies
Total | 10 | NA | 43 | 2051122 | 76,724.67 | 76,724.67 | 0.00

13 - Documents issued

Net issued documents ‘ 773 ‘ Documents - | v | | |

14 - Supplies made through E-Commerce Ope

Total 0 0.00 0.00 0.00 0.00 0.00
(a) Liable to collect tax u/s 52 Ne 0.00 0.00 0.00 0.00 0.00
(b) Liable to pay tax u/s 9(5) Net V 0.00 0.00 0.00 0.00 0.00

14A - Amended Supplies made through E-Commerce
Amended amount — Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52

IP Address: 103.186.48.226
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Description b, s POEITTIET Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
records Type
Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
(b) Liable to pay tax u/s 9(5)
Amended amount — Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
15 - Supplies U/s 9(5)
Total 0 Document/Net 0.00 0.00 0.00 0.00 0.00
Value
- For Registered Recipients 0 Document 0.00 0.00 00 0.00 0.00
- Regular 0 Document 0.00 0.00 0.00 0.00
- DE 0 Document 0.00 0.00 0.00 0.00
- SEZWP 0 Document 0.00
- SEZWOP 0 Document 0.00
- For Unregistered Recipient 0 Net Value 0.00
15A (1) - Amended Supplies U/s 9(5) — For Registered Recipients
Amended amount - Total 0 Document 0.00 00 0 0.00 0.00
Net differential amount (Amended - Original) 0 Document 00 00 0.00 0.00
- Regular 0 Document 0.0 0.00 0.00
- DE 0 Document 0.00 0.00 0.00
- SEZWP 0 D 0 0.00
15A (I1) - Amended Supplies U/s 9(5) — For Unregistered Recipients
Amended amount - Total 0 Net Value 0.0 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
| TotalLiabity (Outward supplies other thanRev ——ge) [ soag2&|  20sazs3[  7e7aaee|  7eraees| 000
Verification:
I hereby solemnly affirm and declare th nformation erein above and correct to the best of my knowledge and belief and nothing has been concealed there from and in case
of any reduction in output tax liability the there been/ will be pass o the recipient of supply.

Date: 11/04/2025

Signature

Name of Authorized Signatory
ASHISH CHOUDHARY
Designation/Status: DIRECTOR

IP Address: 103.186.48.226
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FORM GSTR-1
[See rule 59(1)]
Details of outward supplies of goods or services
Financial year 2024-25
Tax period October

1 GSTIN 06AACCK3866B1ZS

2 ©) Legal name of the registered person KOHINOOR RIBBON FACTORY PRIVATE LIMITED
(b) Trade name if any KOHINOOR RIBBON FACTORY PRIVATE LIMITED
(c) ARN AA061024190117J
(d) ARN date 09/11/2024

No. of Document

Description Value (% Integra Central Tax R te/UT Tax (R
P records Type ®) 9 ® / ®)
4A - Taxable outward supplies made to registered persons (other than reverse charge supplies) including supplies made through e-comme erato TCS - B2B Regular
Total | 910 | Invoice | 2,24,50,075.57 | 2 181 | 41,647.20 | 20 | 0.00

4B - Taxable outward supplies made to registered persons attracting tax on reverse charge - B2B Reverse charge

Total | 0 | invoice | 00 | 0] | 0.00 | 0.00

5 - Taxable outward inter-state supplies made to unregistered persons (where invoice valu ore than Rs. 1 lakh) inclu plies made thro ommerce operator, rate wise - B2CL (Large)

. | o] R I

6A - Exports (with/without payment)

Total 0 Invoice
- EXPWP 0 Invoice 0.00
- EXPWOP 0 Invoice 0.00

6B - Supplies made to SEZ unit or SEZ develo WP/SEZWOP

Total 1 200.00
- SEZWP In 0.00
- SEZWOP Invoi 39,200.00

6C - Deemed Exports — DE

Total | 0 | Invoice 0.00 | 0.00 0.00 0.00 | 0.00

7- Taxable supplies (Net of debit and credit notes) to unregist sons (other than the supplies covered in Table 5) including supplies made through e-commerce operator attracting TCS - B2CS (Others)

IP Address: 103.186.48.226
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Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)

No. of Document
records Type

Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Description

8 - Nil rated, exempted and non GST outward supplies

Total 0.00
- Nil 0.00
- Exempted 0.00
- Non-GST 0.00

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Regular
Amended amount - Total 0 Invoice 0.00 0.00 0 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Reverse charge

Amended amount - Total 0 Invoice 0.00 0.00 00 0.00
Net differential amount (Amended - Original) 0.00 0.0 0.00 0.00
9A - Amendment to Inter-State supplies made to unregistered person (where invoice value is more than Rs. 1 lakh eturns of earlier tax pe n table 5-B2C
Amended amount - Total 0 Invoice 0.00 00 0.00
Net differential amount (Amended - Original) 00 0 _ 0.00
9A - Amendment to Export supplies in returns of earlier tax periods in table 6A (EXPWP/EX  OP)
Amended amount - Total 0 0.
Net differential amount (Amended - Original) - Total 0.00

- EXPWP 0 Invoi 00

- EXPWOP Invoice
9A - Amendment to supplies made to SEZ units or SEZ d in returns o ax periods in (SEZWP/SEZWOP)
Amended amount - Total 0 voice 0.00
Net differential amount (Amended - Original) 0.00

- SEZWP 0 0.00

- SEZWOP In 0.00
9A - Amendment to Deemed Exports in returns of n table 6C (DE)
Amended amount - Total 0 Invoice 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

9B - Credit/Debit Notes (Registered) — CDNR

IP Address: 103.186.48.226
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Description b, s POEITTIET Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
records Type
Total - Net off debit/credit notes (Debit notes - Credit notes) 2 Note -582.00 -24.84 -33.75 -33.75 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Regular
Net Total (Debit notes — Credit notes) | 2 | Note | -582.00 | 24.84 | -33.75 | -33.75 | 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Reverse charge
Net Total (Debit notes — Credit notes) ‘ 0 ‘ Note ‘ 0.00 ’ 0.00 ‘ 0.00 ’ 0.00 ’ 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 6B - SEZWP/SEZWOP
Net Total (Debit notes — Credit notes) | 0 | Note | 0.00 oo 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 6C — DE
Net Total (Debit notes — Credit notes) | 0 | Note | 0.00 0.00 | 0.00 | 0.00 | 0.00
9B - Credit/Debit Notes (Unregistered) — CDNUR
Total - Net off debit/credit notes (Debit notes - Credit notes) ‘ 0 ‘ Note ‘ 0.00 0.00
Unregistered Type
- B2CL Note 0.00 0.00
- EXPWP Note 0.00 0.00
- EXPWOP Note 0.00
9C - Amended Credit/Debit Notes (Registered) - CONRA
Amended amount - Total 0 Note 00 0 0.00 0.00
Net Differential amount (Net Amended Debit notes - Net 0.00 0.00 0.00
Amended Credit notes) - Total
Amended Credit / Debit notes issued to registered person for taxable outward sup 4 other than table 6 - B lar
Net total (Net Amended Debit notes - Net Amended 0 0.00 0.00 0.00 0.00
Credit notes)
Amended Credit / Debit notes issued to registered person for taxabl ard supplies in other tha Rev rge
Net total (Net Amended Debit notes - Net Amended 0 Note 0.00 0.00 0.00 0.00
Credit notes)
Amended Credit / Debit notes issued to registered p taxable outw lies in table 6 WP/SEZWOP
Net total (Net Amended Debit notes - Net A 0 Note 0.00 0.00 _- 0.00
Credit notes)
Amended Credit / Debit notes issued red person for taxable outward sup able 6C - DE
Net total (Net Amended Debit note mended 0.00 0.00 0.00 0.00 0.00
Credit notes)
9C - Amended Credit/Debit Notes (Unregistered) -
Amended amount - Total 0 Note 0.00 0.00 _ 0.00
Net Differential amount (Net Amended Debit notes - Net 0.00 0.00 0.00
Amended Credit notes) - Total
Unregistered Type

IP Address: 103.186.48.226
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Description r'ejl((:)c.)r(:jfs Do%:')neent Value %) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
- B2CL 0 Note 0.00 0.00 0.00
- EXPWP 0 Note 0.00 0.00 0.00
- EXPWOP 0 Note 0.00

10 - Amendment to taxable outward supplies made to unregistered person in returns for earlier tax periods in table 7 including supplies made through e-commerce operator attracting TCS - B2C (Others)
Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

11A(1), 11A(2) - Advances received for which invoice has not been issued (tax amount to be added to the output tax liability) (Net of refund vouchers, if any)

Total | 0 | Netvalue | 0.00 | 0.00 | 0| 0.00 | 0.00
11B(1), 11B(2) - Advance amount received in earlier tax period and adjusted against the supplies being shown in this tax period in Table Nos 4 5, 6 and 7 (Net of refund vou any)
Total | 0 | Netvalue | 0.00 | 00 | 0. | 0.00 | 0.00

11A - Amendment to advances received in returns for earlier tax periods in table 11A(1), 1T1A(2) (Net of refund vouchers, if any)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 .00 0.00
Total 0.00 0.00 0.00 0.00 0.00
11B - Amendment to advances adjusted in returns for earlier tax periods in table 11B(1), 11B(2) (Net of refund vou ny)

Amended amount - Total 0 Net Value 0.00 0.00 0.00
Total 0.00 0.00 0.00

12 - HSN-wise summary of outward supplies
Total | 12 | NA | 57 | 2548766 | 141,613.45 | 141,613.45 | 0.00

13 - Documents issued

Net issued documents ‘ 913 ‘ Documents - | v | | |

14 - Supplies made through E-Commerce Ope

Total 0 0.00 0.00 0.00 0.00 0.00
(a) Liable to collect tax u/s 52 Ne 0.00 0.00 0.00 0.00 0.00
(b) Liable to pay tax u/s 9(5) Net V 0.00 0.00 0.00 0.00 0.00

14A - Amended Supplies made through E-Commerce
Amended amount — Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52

IP Address: 103.186.48.226
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Description b, s POEITTIET Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
records Type
Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
(b) Liable to pay tax u/s 9(5)
Amended amount — Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
15 - Supplies U/s 9(5)
Total 0 Document/Net 0.00 0.00 0.00 0.00 0.00
Value
- For Registered Recipients 0 Document 0.00 0.00 00 0.00 0.00
- Regular 0 Document 0.00 0.00 0.00 0.00
- DE 0 Document 0.00 0.00 0.00 0.00
- SEZWP 0 Document 0.00
- SEZWOP 0 Document 0.00
- For Unregistered Recipient 0 Net Value 0.00
15A (1) - Amended Supplies U/s 9(5) — For Registered Recipients
Amended amount - Total 0 Document 0.00 00 0 0.00 0.00
Net differential amount (Amended - Original) 0 Document 00 00 0.00 0.00
- Regular 0 Document 0.0 0.00 0.00
- DE 0 Document 0.00 0.00 0.00
- SEZWP 0 D 0 0.00
15A (I1) - Amended Supplies U/s 9(5) — For Unregistered Recipients
Amended amount - Total 0 Net Value 0.0 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
| TotalLiabity (Outward supplies other thanRev ——ge) | 48869357  2sdsyeeo7[ 14161345  a4len3as| 000
Verification:
I hereby solemnly affirm and declare th nformation erein above and correct to the best of my knowledge and belief and nothing has been concealed there from and in case
of any reduction in output tax liability the there been/ will be pass o the recipient of supply.

Date: 09/11/2024

Signature

Name of Authorized Signatory
ASHISH CHOUDHARY
Designation/Status: DIRECTOR

IP Address: 103.186.48.226
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FORM GSTR-1
[See rule 59(1)]
Details of outward supplies of goods or services
Financial year 2024-25
Tax period November
1 GSTIN 06AACCK3866B1ZS
2 ©) Legal name of the registered person KOHINOOR RIBBON FACTORY PRIVATE LIMITED
(b) Trade name if any KOHINOOR RIBBON FACTORY PRIVATE LIMITED
(c) ARN AA061124275211P
(d) ARN date 11/12/2024

No. of Document

Description Value (% Integra Central Tax R te/UT Tax (R
P records Type ®) 9 ® / ®)
4A - Taxable outward supplies made to registered persons (other than reverse charge supplies) including supplies made through e-comme erato TCS - B2B Regular
Total | 796 | Invoice | 187,47,579.54 | 2 5.30 | 64,358.67 | 8.67 | 0.00

4B - Taxable outward supplies made to registered persons attracting tax on reverse charge - B2B Reverse charge

Total | 0 | invoice | 00 | 0] | 0.00 | 0.00

5 - Taxable outward inter-state supplies made to unregistered persons (where invoice valu ore than Rs. 1 lakh) inclu plies made thro ommerce operator, rate wise - B2CL (Large)

. | o] R I

6A - Exports (with/without payment)

Total 0 Invoice
- EXPWP 0 Invoice 0.00
- EXPWOP 0 Invoice 0.00

6B - Supplies made to SEZ unit or SEZ develo WP/SEZWOP

Total 0 0.00
- SEZWP In 0.00
- SEZWOP Invoi 0.00

6C - Deemed Exports — DE

Total | 0 | Invoice 0.00 | 0.00 0.00 0.00 | 0.00

7- Taxable supplies (Net of debit and credit notes) to unregist sons (other than the supplies covered in Table 5) including supplies made through e-commerce operator attracting TCS - B2CS (Others)

IP Address: 103.186.48.226
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Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)

No. of Document
records Type

Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Description

8 - Nil rated, exempted and non GST outward supplies

Total 0.00
- Nil 0.00
- Exempted 0.00
- Non-GST 0.00

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Regular
Amended amount - Total 0 Invoice 0.00 0.00 0 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Reverse charge

Amended amount - Total 0 Invoice 0.00 0.00 00 0.00
Net differential amount (Amended - Original) 0.00 0.0 0.00 0.00
9A - Amendment to Inter-State supplies made to unregistered person (where invoice value is more than Rs. 1 lakh eturns of earlier tax pe n table 5-B2C
Amended amount - Total 0 Invoice 0.00 00 0.00
Net differential amount (Amended - Original) 00 0 _ 0.00
9A - Amendment to Export supplies in returns of earlier tax periods in table 6A (EXPWP/EX  OP)
Amended amount - Total 0 0.
Net differential amount (Amended - Original) - Total 0.00

- EXPWP 0 Invoi 00

- EXPWOP Invoice
9A - Amendment to supplies made to SEZ units or SEZ d in returns o ax periods in (SEZWP/SEZWOP)
Amended amount - Total 0 voice 0.00
Net differential amount (Amended - Original) 0.00

- SEZWP 0 0.00

- SEZWOP In 0.00
9A - Amendment to Deemed Exports in returns of n table 6C (DE)
Amended amount - Total 0 Invoice 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

9B - Credit/Debit Notes (Registered) — CDNR

IP Address: 103.186.48.226
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83

Description b, s POEITTIET Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%)
records Type
Total - Net off debit/credit notes (Debit notes - Credit notes) 0 Note 0.00 0.00 0.00 0.00 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Regular
Net Total (Debit notes — Credit notes) | 0 | Note | 0.00 | 0.00 | 0.00 | 0.00 | 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Reverse charge
Net Total (Debit notes — Credit notes) ‘ 0 ‘ Note ‘ 0.00 ’ 0.00 ‘ 0.00 ’ 0.00 ’ 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 6B - SEZWP/SEZWOP
Net Total (Debit notes — Credit notes) | 0 | Note | 0.00 oo 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 6C — DE
Net Total (Debit notes — Credit notes) | 0 | Note | 0.00 0.00 | 0.00 | 0.00 | 0.00
9B - Credit/Debit Notes (Unregistered) — CDNUR
Total - Net off debit/credit notes (Debit notes - Credit notes) ‘ 0 ‘ Note ‘ 0.00 0.00 _- 0.00
Unregistered Type
- B2CL Note 0.00 0.00
- EXPWP Note 0.00 0.00
- EXPWOP Note 0.00
9C - Amended Credit/Debit Notes (Registered) - CONRA
Amended amount - Total 0 Note 00 0 0.00 0.00
Net Differential amount (Net Amended Debit notes - Net 0.00 0.00 0.00
Amended Credit notes) - Total
Amended Credit / Debit notes issued to registered person for taxable outward sup 4 other than table 6 - B lar
Net total (Net Amended Debit notes - Net Amended 0 0.00 0.00 0.00 0.00
Credit notes)
Amended Credit / Debit notes issued to registered person for taxabl ard supplies in other tha Rev rge
Net total (Net Amended Debit notes - Net Amended 0 Note 0.00 0.00 0.00 0.00
Credit notes)
Amended Credit / Debit notes issued to registered p taxable outw lies in table 6 WP/SEZWOP
Net total (Net Amended Debit notes - Net A 0 Note 0.00 0.00 _- 0.00
Credit notes)
Amended Credit / Debit notes issued red person for taxable outward sup able 6C - DE
Net total (Net Amended Debit note mended 0.00 0.00 0.00 0.00 0.00
Credit notes)
9C - Amended Credit/Debit Notes (Unregistered) -
Amended amount - Total 0 Note 0.00 0.00 _ 0.00
Net Differential amount (Net Amended Debit notes - Net 0.00 0.00 0.00
Amended Credit notes) - Total
Unregistered Type

IP Address: 103.186.48.226
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Description r'ejl((:)c.)r(:jfs Do%:')neent Value %) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
- B2CL 0 Note 0.00 0.00 0.00
- EXPWP 0 Note 0.00 0.00 0.00
- EXPWOP 0 Note 0.00

10 - Amendment to taxable outward supplies made to unregistered person in returns for earlier tax periods in table 7 including supplies made through e-commerce operator attracting TCS - B2C (Others)
Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

11A(1), 11A(2) - Advances received for which invoice has not been issued (tax amount to be added to the output tax liability) (Net of refund vouchers, if any)

Total | 0 | Netvalue | 0.00 | 0.00 | 0| 0.00 | 0.00
11B(1), 11B(2) - Advance amount received in earlier tax period and adjusted against the supplies being shown in this tax period in Table Nos 4 5, 6 and 7 (Net of refund vou any)
Total | 0 | Netvalue | 0.00 | 00 | 0. | 0.00 | 0.00

11A - Amendment to advances received in returns for earlier tax periods in table 11A(1), 1T1A(2) (Net of refund vouchers, if any)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 .00 0.00
Total 0.00 0.00 0.00 0.00 0.00
11B - Amendment to advances adjusted in returns for earlier tax periods in table 11B(1), 11B(2) (Net of refund vou ny)

Amended amount - Total 0 Net Value 0.00 0.00 0.00
Total 0.00 0.00 0.00

12 - HSN-wise summary of outward supplies
Total | 13 | NA | 54 | 2229365 | 64,358.67 | 64,358.67 | 0.00

13 - Documents issued

Net issued documents ‘ 796 ‘ Documents - | v | | |

14 - Supplies made through E-Commerce Ope

Total 0 0.00 0.00 0.00 0.00 0.00
(a) Liable to collect tax u/s 52 Ne 0.00 0.00 0.00 0.00 0.00
(b) Liable to pay tax u/s 9(5) Net V 0.00 0.00 0.00 0.00 0.00

14A - Amended Supplies made through E-Commerce
Amended amount — Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52

IP Address: 103.186.48.226
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Description b, s POEITTIET Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
records Type
Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
(b) Liable to pay tax u/s 9(5)
Amended amount — Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
15 - Supplies U/s 9(5)
Total 0 Document/Net 0.00 0.00 0.00 0.00 0.00
Value
- For Registered Recipients 0 Document 0.00 0.00 00 0.00 0.00
- Regular 0 Document 0.00 0.00 0.00 0.00
- DE 0 Document 0.00 0.00 0.00 0.00
- SEZWP 0 Document 0.00
- SEZWOP 0 Document 0.00
- For Unregistered Recipient 0 Net Value 0.00
15A (1) - Amended Supplies U/s 9(5) — For Registered Recipients
Amended amount - Total 0 Document 0.00 00 0 0.00 0.00
Net differential amount (Amended - Original) 0 Document 00 00 0.00 0.00
- Regular 0 Document 0.0 0.00 0.00
- DE 0 Document 0.00 0.00 0.00
- SEZWP 0 D 0 0.00
15A (I1) - Amended Supplies U/s 9(5) — For Unregistered Recipients
Amended amount - Total 0 Net Value 0.0 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
| TotalLiabity (Outward supplies other thanRev ———ge) | 747598  22293530[  eA3%867| 643867 000
Verification:
I hereby solemnly affirm and declare th nformation erein above and correct to the best of my knowledge and belief and nothing has been concealed there from and in case
of any reduction in output tax liability the there been/ will be pass o the recipient of supply.

Date: 11/12/2024

Signature

Name of Authorized Signatory
ASHISH CHOUDHARY
Designation/Status: DIRECTOR

IP Address: 103.186.48.226
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FORM GSTR-1
[See rule 59(1)]
Details of outward supplies of goods or services
Financial year 2024-25
Tax period December
1 GSTIN 06AACCK3866B1ZS
2 ©) Legal name of the registered person KOHINOOR RIBBON FACTORY PRIVATE LIMITED
(b) Trade name if any KOHINOOR RIBBON FACTORY PRIVATE LIMITED
(c) ARN AA0612242836272
(d) ARN date 11/01/2025

No. of Document

Description Value (% Integra Central Tax R te/UT Tax (R
P records Type ®) 9 ® / ®)
4A - Taxable outward supplies made to registered persons (other than reverse charge supplies) including supplies made through e-comme erato TCS - B2B Regular
Total | 923 | Invoice | 2,11,80,303.62 | 2 8.35 | 42,066.41 | 6.41 | 0.00

4B - Taxable outward supplies made to registered persons attracting tax on reverse charge - B2B Reverse charge

Total | 0 | invoice | 00 | 0] | 0.00 | 0.00

5 - Taxable outward inter-state supplies made to unregistered persons (where invoice valu ore than Rs. 1 lakh) inclu plies made thro ommerce operator, rate wise - B2CL (Large)

T . | o] R I 000

6A - Exports (with/without payment)

Total 0 Invoice
- EXPWP 0 Invoice 0.00
- EXPWOP 0 Invoice 0.00

6B - Supplies made to SEZ unit or SEZ develo WP/SEZWOP

Total 1 500.00
- SEZWP In 0.00
- SEZWOP Invoi 1,61,500.00

6C - Deemed Exports — DE

Total | 0 | Invoice 0.00 | 0.00 0.00 0.00 | 0.00

7- Taxable supplies (Net of debit and credit notes) to unregist sons (other than the supplies covered in Table 5) including supplies made through e-commerce operator attracting TCS - B2CS (Others)

IP Address: 103.186.48.226
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Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)

No. of Document
records Type

Total 0 Net Value 0.00 0.00 0.00 0.00 0.00

Description

8 - Nil rated, exempted and non GST outward supplies

Total 0.00
- Nil 0.00
- Exempted 0.00
- Non-GST 0.00

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Regular
Amended amount - Total 0 Invoice 0.00 0.00 0 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00

9A - Amendment to taxable outward supplies made to registered person in returns of earlier tax periods in table 4 - B2B Reverse charge

Amended amount - Total 0 Invoice 0.00 0.00 00 0.00
Net differential amount (Amended - Original) 0.00 0.0 0.00 0.00
9A - Amendment to Inter-State supplies made to unregistered person (where invoice value is more than Rs. 1 lakh eturns of earlier tax pe n table 5-B2C
Amended amount - Total 0 Invoice 0.00 00 0.00
Net differential amount (Amended - Original) 00 0 _ 0.00
9A - Amendment to Export supplies in returns of earlier tax periods in table 6A (EXPWP/EX  OP)
Amended amount - Total 0 0.
Net differential amount (Amended - Original) - Total 0.00

- EXPWP 0 Invoi 00

- EXPWOP Invoice
9A - Amendment to supplies made to SEZ units or SEZ d in returns o ax periods in (SEZWP/SEZWOP)
Amended amount - Total 0 voice 0.00
Net differential amount (Amended - Original) 0.00

- SEZWP 0 0.00

- SEZWOP In 0.00
9A - Amendment to Deemed Exports in returns of n table 6C (DE)
Amended amount - Total 0 Invoice 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

9B - Credit/Debit Notes (Registered) — CDNR

IP Address: 103.186.48.226
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Description b, s POEITTIET Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
records Type
Total - Net off debit/credit notes (Debit notes - Credit notes) 3 Note -21,882.00 -3,717.00 -110.88 -110.88 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Regular
Net Total (Debit notes — Credit notes) | 3 | Note | -21,882.00 | 3,717.00 | -110.88 | -110.88 | 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 4 other than table 6 - B2B Reverse charge
Net Total (Debit notes — Credit notes) ‘ 0 ‘ Note ‘ 0.00 ’ 0.00 ‘ 0.00 ’ 0.00 ’ 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 6B - SEZWP/SEZWOP
Net Total (Debit notes — Credit notes) | 0 | Note | 0.00 oo 0.00
Credit / Debit notes issued to registered person for taxable outward supplies in table 6C — DE
Net Total (Debit notes — Credit notes) | 0 | Note | 0.00 0.00 | 0.00 | 0.00 | 0.00
9B - Credit/Debit Notes (Unregistered) — CDNUR
Total - Net off debit/credit notes (Debit notes - Credit notes) ‘ 0 ‘ Note ‘ 0.00 0.00
Unregistered Type
- B2CL Note 0.00 0.00
- EXPWP Note 0.00 0.00
- EXPWOP Note 0.00
9C - Amended Credit/Debit Notes (Registered) - CONRA
Amended amount - Total 0 Note 00 0 0.00 0.00
Net Differential amount (Net Amended Debit notes - Net 0.00 0.00 0.00
Amended Credit notes) - Total
Amended Credit / Debit notes issued to registered person for taxable outward sup 4 other than table 6 - B lar
Net total (Net Amended Debit notes - Net Amended 0 0.00 0.00 0.00 0.00
Credit notes)
Amended Credit / Debit notes issued to registered person for taxabl ard supplies in other tha Rev rge
Net total (Net Amended Debit notes - Net Amended 0 Note 0.00 0.00 0.00 0.00
Credit notes)
Amended Credit / Debit notes issued to registered p taxable outw lies in table 6 WP/SEZWOP
Net total (Net Amended Debit notes - Net A 0 Note 0.00 0.00 _- 0.00
Credit notes)
Amended Credit / Debit notes issued red person for taxable outward sup able 6C - DE
Net total (Net Amended Debit note mended 0.00 0.00 0.00 0.00 0.00
Credit notes)
9C - Amended Credit/Debit Notes (Unregistered) -
Amended amount - Total 0 Note 0.00 0.00 _ 0.00
Net Differential amount (Net Amended Debit notes - Net 0.00 0.00 0.00
Amended Credit notes) - Total
Unregistered Type

IP Address: 103.186.48.226
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Description r'ejl((:)c.)r(:jfs Do%:')neent Value %) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
- B2CL 0 Note 0.00 0.00 0.00
- EXPWP 0 Note 0.00 0.00 0.00
- EXPWOP 0 Note 0.00

10 - Amendment to taxable outward supplies made to unregistered person in returns for earlier tax periods in table 7 including supplies made through e-commerce operator attracting TCS - B2C (Others)
Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0.00 0.00 0.00 0.00 0.00

11A(1), 11A(2) - Advances received for which invoice has not been issued (tax amount to be added to the output tax liability) (Net of refund vouchers, if any)

Total | 0 | Netvalue | 0.00 | 0.00 | 0| 0.00 | 0.00
11B(1), 11B(2) - Advance amount received in earlier tax period and adjusted against the supplies being shown in this tax period in Table Nos 4 5, 6 and 7 (Net of refund vou any)
Total | 0 | Netvalue | 0.00 | 00 | 0. | 0.00 | 0.00

11A - Amendment to advances received in returns for earlier tax periods in table 11A(1), 1T1A(2) (Net of refund vouchers, if any)

Amended amount - Total 0 Net Value 0.00 0.00 0.00 .00 0.00
Total 0.00 0.00 0.00 0.00 0.00
11B - Amendment to advances adjusted in returns for earlier tax periods in table 11B(1), 11B(2) (Net of refund vou ny)

Amended amount - Total 0 Net Value 0.00 0.00 0.00
Total 0.00 0.00 0.00

12 - HSN-wise summary of outward supplies
Total | 14 | NA | 62 | 2423271 | 141,955.54 | 141,955.54 | 0.00

13 - Documents issued

Net issued documents ‘ 927 ‘ Documents - | v | | |

14 - Supplies made through E-Commerce Ope

Total 0 0.00 0.00 0.00 0.00 0.00
(a) Liable to collect tax u/s 52 Ne 0.00 0.00 0.00 0.00 0.00
(b) Liable to pay tax u/s 9(5) Net V 0.00 0.00 0.00 0.00 0.00

14A - Amended Supplies made through E-Commerce
Amended amount — Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00

(a) Liable to collect tax u/s 52

IP Address: 103.186.48.226
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Description b, s POEITTIET Value (%) Integrated Tax () Central Tax (%) State/UT Tax (%) Cess (%)
records Type
Amended amount - Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
(b) Liable to pay tax u/s 9(5)
Amended amount — Total 0 Net Value 0.00 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
15 - Supplies U/s 9(5)
Total 0 Document/Net 0.00 0.00 0.00 0.00 0.00
Value
- For Registered Recipients 0 Document 0.00 0.00 00 0.00 0.00
- Regular 0 Document 0.00 0.00 0.00 0.00
- DE 0 Document 0.00 0.00 0.00 0.00
- SEZWP 0 Document 0.00
- SEZWOP 0 Document 0.00
- For Unregistered Recipient 0 Net Value 0.00
15A (1) - Amended Supplies U/s 9(5) — For Registered Recipients
Amended amount - Total 0 Document 0.00 00 0 0.00 0.00
Net differential amount (Amended - Original) 0 Document 00 00 0.00 0.00
- Regular 0 Document 0.0 0.00 0.00
- DE 0 Document 0.00 0.00 0.00
- SEZWP 0 D 0 0.00
15A (I1) - Amended Supplies U/s 9(5) — For Unregistered Recipients
Amended amount - Total 0 Net Value 0.0 0.00 0.00 0.00 0.00
Net differential amount (Amended - Original) 0 Net Value 0.00 0.00 0.00 0.00 0.00
| TotalLiabity (Outward supplies other thanRev ——ge) | swene|  24227135[  1aiesess| 1419558 000
Verification:
I hereby solemnly affirm and declare th nformation erein above and correct to the best of my knowledge and belief and nothing has been concealed there from and in case
of any reduction in output tax liability the there been/ will be pass o the recipient of supply.

Date: 11/01/2025

Signature

Name of Authorized Signatory
ASHISH CHOUDHARY
Designation/Status: DIRECTOR

IP Address: 103.186.48.226
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Tax Inwoice

341131‘MHHHHE!?Muiﬁ:ﬁl:ﬂdﬂhnlﬂuziﬂ

1HHM

1eofpaTTAS2a1028d08d
Aok MO, - 43241 008ZET7 5446
Ack Data -

10-Dot-24

-

SHIVA CHEM
CaFE ISR s -
LI, ARl P AT
O DS RDE - PLOT
) P AT - AR N O

e
?(LB (2024-25)
LD Ak - HiR - 18 - 0 OEB

LOT M0, 406, BECTOM-Z5, A T -2
EET MO raEey PPJBC0EL TS

- 1AaF103
“/P?FH-: (8 =10
EtomEe Dol s EmemmE, Code ¢ O

P BT SROTER
carvbongh - urnﬂ-nuunﬁn,nﬁ‘luﬁnﬂﬂ'l
= -dima b PoR e [==1ai!

Tinwolce Mo, ey B34 He |

_ |51 25 3E18E126TRID
I,_/"I'_'Eum%.lnh :

Dated

10-0ct-24 P
18- O A Fayrani

Baference Mo, & Date,

TEtrvRr FLalmre nces

Buyars Cradar Mo

Consignes (Shig to}
Kohinoor Ribbon Facltery Pt Lt i
|t M. -12 Phase-1 Industrial Estate Barhi Sonipat

Dafod

Gizpatch Ooe Mo

Dakvery Moia Date

L iuIN  UBAACCK386B1Z3 \ _
Eﬂ{atﬁ B e : HEIF}'HI'IS. Code .D,E o m“‘m 1|'Ir|:|ugh D.MIM
Lryrer (el to) SEm Barhi
Kohinoor Ribbon Factory Pvt Ltd Bl o CRGInG/LR-RA o, [Motar Veniele Ho.
Fiot Mo -12 Phase-1 Industrial Estate Barhi Sonigat | UP43ATIZEA
SETIMAIN . pSAACCHIBEEB1ZE Tarms af Deivary
| State Mame Hamyana, Gods oG
[Place of Supply © Hafyana
|
E= Dimseriphon o Goots HEMI’.E?’-E | Cuantity alm par A, e
L3 '
1 | Bada Ash Light IAGEIC20 | &00 K a4.00| Kg 20,400.C
‘6,,-"’ (12 Bags)
v austic Soda Flakes 28181170 280 Kg 48,00 Ka 44 B00.L
(5 Bags!
1 |Hydrogen Peroxide ZEATON0O [ 300 Ko 38.00| ¥g 10,800.1
(B GANS)
| Az 7004
CEST 384330
BGE5T 3,843,
,I-—"'—-—-"l' o omy | OWE S F b L -1
Y It © IO IRl R
I O L3 #
i-:- o -'i 'f -"l- L. - I:'
H - -, =
= LI i
L nRE N L @D ricit
: Sinis Koot 360 g
el fomfros T e By
Lo | il
1.150 Ka| yl |€.60,38
| Chargaabis [in " i W - i
MR Fhity Thousandg Threse Hundred Elghty Six E‘.tnl.?-.--.L -".L.'-'-" I,J'r
1 R ¥ I Toxmba [ Tos Himle Tax Toim
I L velue _ﬁ'-hggﬂ TouRl | ke | Arreunt | Tax Ary
ZEAOZ0ZED ADD. | 1 0| B¥s| 1,588.00] 367z
281561110 1180000 8% 1035001 9% q.pamoll 2,07
204 TOO0R s | 1080000 @% ar2.00] 9% gyz.oo| 1,54
| Fotal | 42,700.00 3,b43.00 ] 3,843.00 T.6EE
T Arrunt (in wordel | TN 4 51k Hundred Bighty Six Iy I/r .-’" ! f,f »
r i

Company's Fak

Qmmb'ii?'l .
T Al Dispusas e Subject To Panipal Jurisdichon
3, Gocds onel sold will not be tuken back
Fumnmurﬂa | and Signaiure

2. intarest will be

F

4, Crar ek & raspoaRbEty

arged @24% I bl is ot pid within
caases &S 500 88 the




RIGEIAAL F RECGIFIENT] g<involce

4

Tax Involce

444

;B2 2dB41 T0e1Thd 1 ILS00037TTal 1 TaaTEdbdelS-

sdildab3I0BoadfaialIecil
Ak Mo, | 13241981686388T
Ack Date ; 15-Cct-24 //
(SHIVA CHEMICALS (2024-25) \\"i—'/mn Wo. Datad :
| OFFIGE ADD - PLOT NO, 480, SECTOR26, PART-2 SC\ST0\2024-25 18-0Oct-24 ¢
§E,‘£‘$&J}"£ If.:'-n‘g-r;-:-r Jn“iﬁ'é".? SECTOR 28 PAMT-Z HUDA / Dalivery Mote : Moder Terms of Py
EaT-135
uﬁnﬂ'!nm i 12 - D] ROZE e [IMMEDIATE
CET RO | OEEWTE S 00 1 E afarance Mo, & Dabe, thar [-Tat
EEmte RE S o Fimrymr. Siodm
Cominet | B18RSR407 0,057 84 50887
e e e - Sorerr ST
sor Ribbon Factory Py Ltd e R
12 P 1 Indusirial Estate Barhi Sonipat Deapa o R, Dalivery Kote Dabe
: DEAACCHIESER1ZS o =TT
% - Haryana. Code ; 0B Dispal ouih Destinaticn
Uyar ( - | JEEP BARHI
Kohinoor Rlsban Factory Pyt Ltd [BIil Of Ladmg/LR-FH Mo, |MoLsr vencs Mo,
Mo.-12 Phase-1 Industrial Estate Barhl Sonipat : _|UP43AT 3284 =t
ATINILIN i DEAACCHIBEER1ZS i Termz of Dalivery
" 3 Name : Haryana, Code : 06 :
Placa of Supply | Haryana
T . Descrplion &f Gaeas FEREAL | @eantty Fate |par|  Arvse
Mo : |
| Ha.
1 | FELOTRA OMR ascsE180| 100 Kg| 29000 Ko|  25,000.00
- : ; {__.-' & CANE)
c@EeET 2250000
SG5T 2,250,000

L i 2 --I-II. L] "]:1-1
EJII:'I'I‘.'HHH AR T i
i ? N' i i !
=L
s é -
Eqnm.....‘ﬂ?
g ports Hogper Su
Dale AT ke~ 55
i X 5t A N Tl 100 Ki ¥ 28,500.00
H".'l:l..l'lll:l"lh'ﬂ'ﬂﬂ 1] . _..'.. = ghii i i fl"l___---::“_' - Eﬂ GE.
IME: Tweanty N housand Flva Hundred Only : f
HENISAL Il[ [ Taxabls Eniral 1 8% Stnis Tax Total
|  walua AIOU Fﬁj% Aol | Tex Amount |
FEGELRE ) =5 | 2500000 8% a35000] B 2.350.00] 4,000, U
T ' Total | 25.00 | 225000 2,260.00| 4,500.00
Tax Areurt friwers) — INR Four Thousand Five Hundred Only ,-"'r { /,r
Ciampany's FAMN BWPPJEDDSL ! .
Disciaratkan : ! ) ) P A
1 Al Cispuies @na Subject ipat Jurisdiction = indenanl will bo changed do24% i Bill e not pald within 30 days. ot |
3. Goods once faid will not & 4. Oyr fisk & responsibity cessas o soon A3 M@ goods laani G -
ustomers Sead and Sig .__,.-" tor SHIVA § .z ’
y | Ee7] . |
| / : 4 Au a-ﬁm"ln

SUBJECT TO PAMPAT JURISDICTION ] B e
This is @ Computer Ganarabsd Inason S



Tax Invoice

IR -t.hasnn.ﬂlE:lal:lﬁi341icwrn1um=d1aﬂm-s

spafsaaeldizbieTodTdel
Ack Mo, | 132420100810040 %
Ack Date - 30-Oct-24 /"

SHIVA CHEMICALS £2024-28) Inwoice Mol e-Way Bil Na.
Grmom ADE SO D sl BRETER S DART.S |scugnagaess, sy 30-Oct-24
mnm hnl:la-izll.:::w HE -BAZM BECTON I8 PART-3 HMUDA oy Wada/ T arms of Faymant
1 AT - 3
o Crr A - i - A4 - BOAD0ZE WEL IMMEDIATE
BET MO ¢ DOSBWRRJIB00RLIEY Blarance Mo, & sl Biher Rolorencas |
Hpmim PSR FHarpmnie, TRode | r
T O T -
- ; E B rd ;
Conmignes (Ship 10) 7 ey e 0 v
Kahinoor Ribbon Factery Pyt Ltd ol
| it M 12 Prasa-1 industrial Extals Barti Sarioal Dispalch Dod Mo Dalpeary Mots Laks
S TIN/UIN . EAACCKABEERIZS - N
A | Haryana, Code o 5 Di=spabchad through Cesfination
BNl to) JEEF BARHI
Mohinoor Ribbon Faciory Pvi Liéd EHIEE]] Llﬂlrlgﬂnﬂ‘ﬁﬁ Na. |Moter Wehigk Mo,
Pilot Me.-12 Phase-1 industrial Estate Bam Sonipal UP43AT 3284
GETIMLIN . pEAACCHKIEEEBNIS Terms of Dalivary
Siate MNams . Haryana, Code @ 08
Place of Supply | Haryana
1l Descripicon of Gocdss H | Cuantiy Hala | par Formournt
:'_IH
t |Ferrous Sulphata : ey | 28332910 | 510 Kg ¢~ 1100 Kg 5,610.00
2 |Hydrochloric acid (HCL) = ety | |=epgio00 | 60 Ko - ouo0| K 00,00/
L1 b Lo L {1 CANS) |
|3~ Caustic Soda Flakes - : _ |2s181110| 300 Kg| ¢~ 47.00| Kg|  14,100.00
e | [ 1 ! L] Bagsd
4 |Soda Ash Light 28302020 | 500 Kg|( S4.00( Kol 17,000.00
; {10 Sags)
| |5 |Mydrogen Peroxide o795 ] apé7o000| 300 Kg| ¢ 3500 Ks|  10.500.00
[ | : {8 CANS)
|6 | Sodium Hydrosulphate 28317010 50 Ha}_""- D00 K E.000.00
%o~ 2eY = | f1 DRUMS)
52.870.00
&, TEZ. 90
4,762.90
0.20
| ; 9 EE,H%D
Baracunk: ok g R .=
IMR ity Tw ousand Three Hundred Sixtesn Only
[FR TS Taxabia Coniral Tax Ehale Tax Total
E S - = Wl [Hate | Amoan Bate | Armount | Tas Amaun
FAIAFRI0 “Bai0.00| &% E04. 80| Gt BO4.90 | 1,008.80
2061000 apo.ool. % 54.00| 2% ] 108.00
FE161110 a4, 000,000 - B 1,2688.00 % | 2&0.00| 2,538.00
2EIA20E0 17.000.00| e%| 41.53000| &% 1.530.00 3,060,000
| a4 TG000 10,500.00 3% B 5 00 =3 o458 00| 91,8500
53311010 A nonoo| 0% A50.00| % £50.00 eoh, 00
AR Total| 52.810.00 "~ 4,764.00 A 74590, 850580
[ e bTm Amount in werds) - [NR Mine ThnuﬂMﬂd rad Five and Eighty phisa ﬂ!‘l'lj!'ll e .""'. r,."r
\ Compary's PAN . BWPPJS00EL ') ! l i
1 Declaration ) |
i |7 ANl Dsputes are Subject To Panioat Jurisdiction. 2 intarest will be charged @24% ¥ bil is not paid within 30 days. - T
| |3 Goods onoa sold vwill Aot be taken back, 4, Chr ilgk & responsinity Caudls as BOON 28 the ~n
Cusicmar's Saal and Signature .

e = e mhRRAEAT NIRRT TN




v 4450~
.,ml'-- : alST2bobBaddfédfehalatel Bab0TRealdB0I0- rl‘\
F GoibZccabdiadiBoBid4n
Ack Mo, | 132420383301766 «
Aok Date ;| FA-Mow-24
SHIN A, L‘-HEHLL‘;ELS (2024<25) [ Ipwdice MO, I
OFFICE ADD - PLOT 1D, 488, SECTOM-26, FART-3 SC\EMN\Z0Z4-25 | 2B =Mov-24 ol
;';'n?::-.fw AO . PLOT MO.-212F BECTOR 38 PART-2 HUDw, alivary MNota -~ Fdodad Tarms ol pyrmer
pgr:f:‘r ;?fl'l?i G - IMMEDIATE
SIET MO DEEVEREIB008L T2 I/J / Feterance Mo, & Cale. il Raferances
Simle Merns o Forynae, Cons o D8
Comtmed . B ESERAD 0, oS 7 RO
E-hAmn : =rfogijssni.com Earywra Ordar Koo Datad
Gonsignas (Ship o) d
Kohinocor Rlibbon Factory Pyt Lid Fos e T T
Piot M1 Prase-1 Industrial Estate Bami Sonipat i : T, N
1.13
EEE h:q'r:lﬁ m{:ﬂéﬁfﬂ Dispatched thraugh Dastination
Buyor (Bl 1] TEMPD BARMI _
; hinoor Ribbon Factary Pyt Lid Bill of Cading/LR-RR No. | Motor Vehicia bo.
. Mo -1 2 Phass-1 Industrial Eatate Barhl Sonipat HRETC 388
GSTINUIN | DEAACCKIBEERTZS Terrns of Dalvary
State Marme | Haryana, Cada : 08 -
Place of Supply | Haryana i
%l, Uiescripion ol Goods FSTUSAC| Cuantity | Fame | per|  Ameunt
* 1]
1 |Soda Ash Light . zE362020 | GOO Kg 24.00( Hg|  20,400.04
| {12 Bags)
2 pﬁ".:;n: Socda Flakes ) 26151178 100 Kg 47.00| Ky 4,700.04
\ (2 Bags) r
Hydrogen Peroxide - FEATO00D | 300 Kg 35,000 Kg 10,500.04
M CAMES]) |
e 1}-"« - . ¥ . | CGST 3,204.0(
: 3,204 .04

it TR T‘\'T.Em

N

e :.-'.f'r"n'.!:.“:'i"i"?'.';'r\':'-"- i

i coFAT (R
TR :,:.l; £ Lk 1 .

- u..=_'l. it

e -{r-'.l_ e B I.lm___l_,,.-
-||_.l.-_=|"_-"‘"""r-.-"ﬂ1'

Wﬂ“-'ﬂl‘nl“"ﬁ.\ ’1—*7'*1

=y

1,000 Kg ¥ 42,008.0(
f_ E & QL

.
\x ﬁ*"ﬂ

.
L‘I"ﬁ-hgm_ln wirii]
INR Farty Two Thouwsand

Toxabla

Ceniral Tox @ Tax Total
Value | Fate | Amount F'E"Lé Amnount | Tac Amoun

SB3EZ020 L|*~~= H=F

1 56.400,00| 9% 7,808 00 QYE|  91,036.00| 3H72.0
28151110 Py A TO0.00| 9% 423,00 0% 423,00 E LR
264 0000 Fri 4 | w0s500.00] 0% D45 00| 8% 45,00 % 880,00
i ; %] Total| 385,600.00 3,304.00 3,204.00]  §,408.00
[ru Arrered [l wons) | IMR Six Thousand Four Hundred Elight Only ."/
Tl B
3 leputen ars Subject T Panipat Jursdiction 2 intarest wil be g [24% I bil is ot piid within 30 days. |
3. Goods once sokl will nof be ken back. 4 Our risk & resparsikilly Saases s soon as the goods Bave o

Estomer's GaRl Bnd Signalure

EURIECT TO PAHIPAT BURISDICTION
This is a Compuiar Genarmad Inwoce ; =0




(ORIGINAL FOR RECIFIENT) e-lnvoalce

Tax Invoice 4451

\

IRM THadobT1 BETEI055c9a00T ebadbEfEET calflibadcT5-
adfctediShoed b 10T I ion

Ack Mo, - 132420558808T14

Ack Date | 'I!-Dm;d/il-//"

[SHIVA CHEMICALS (2024-25) Fi e 153 !
SFFICE G0 - OLOT NG, 408, BEECTOR-E5, T-2 ! ECATIN2024-25 ..-_" 12-Dec=-24
ggn%;hpﬂ;aﬂEFﬂgTﬁ::Ecmn 1} -2 LA Dolivery Maio e Tarms of Paymient
=) T- b
UE’JLTS T 192 - bot1acze : IMMEDIATE ~
GET M BEEW PP IAOD0LTZT Tiaference MO, & Caie, | GAhar COE
Sintes Merns @ Fmogsnm, Sace - 08
Contact . 87 RSB0 0,287 el fROEE
FL‘_"E;:-" - ’:"'1:-" masit oo Tuyers Croer Mo Datad
Keohinoor Ribbon Factory Pt Ltd S
Piot No..12 Phase-1 Industrial Estate Barnl Sonipsf iy Ll KR E
GETINAIN - pEAACCHIESER1ZIS - AL
State Mamea : Haryana, Code : 08 i Cispatched through Diastinaticn
Buywar (BB o) JEEP BARHI
* —hinoor Ribbon Factory Pvt Ltd il of Lading/LA-FA NG, | Motor venicla Na.
Me -12 Phage-1 Indusirial Extate Barhi Saonipat |UP43AT 3204
GETIN/AUJIN EIEMEGHEEEBEﬂ?.E Tarrms of Delvery
g Mame . Hasyana, Code ; 0B
of Supply = Haryana '
E] ~Ceacnpbion of Booos AL LAuanbty Rats par | Aol
5
w9 | Bodium Sulphata PA3I1100 | 200 Ky 14.00| Hg 2,800.00
(4 Bags) _
2 mm Hrﬂrﬂulphﬂ. 2a311010 5-& Hﬂ 100, 00 Hﬂ ﬂ‘nm.un
{1 SRS
?.EEE.Dﬂ
TOZ.00
To2.00

'1.-
as?

b fa i| 7 9,204.00
EMosT K E & ok
INR Mine and Two Hundred FmL L]

b LT Ttadn T Total
L. I o e N Fata | EE—H_"‘- Tax Amauri
FEIET 100 . E.Eﬂg.ﬁ : ﬁ' ET .ﬂg Bl gg
2a311010 ooa. B £50.0 200,00 !
|1 E‘]‘ﬁﬁ?,_ 00| Ya2.00, 4,.404.00

Tax Aot dn wards] - INR One Thousand I" /

Daglartisn / .
1, A4 tas ars Subject To Panipsl Jurisdiction 2 Intersst wil be chafged 24% if bl is nat paEl wishin 30 days.
/ & geeds lnave

1. (Eaocs orce soi will ol be takan back. A Qiur riak & res cRasne &8 sean as h -

Eaatomers Seal and ﬁnﬂmrﬂ- | _ RETET
/ | ) Lﬂ'@;mL

."( SUBJECT TO PANIPAT JURISCICTION

| Thid i @ Compular Genersted Imeoice




Tax Jnvni:4 4 5 2

FORIGIRAL FOR BECIPIENT]

o-Invoice

IRM ; TeBbddo9TI4sTddcof 1 A6 EEET O al-4R 300433 TED: -
afg537d2581 SoobaT 44150 ,;"
Ack Ho. o 1324208TTTRE13
Ack Dats | 14-Dac-24 ke
,.-"'.. [ T

SHIVA CHEMICALS (2024-25) TR0 h0: T {.r"’
CFFMGE ADD = LT MO, 480, SEOTOR-25, PART-2 SC\T482024-28 - 14-Doc-24 _
B o o R o T P Delvary MRote— .- FAoderTerms af Fay men
FAMNIPAT-132103 IMMEDIATE

Eﬁ:’h’% ,E:ta\:,l:-pﬁd;;::fZH _."' Heferences ko, & Date. fhar =T

Bl Mame - Heryanm, Coda - 08 /

Conrlact . S109ER401 0,854 0450881 !

E—fefiail ;I Py | 1. oo "Buyers Order Mo, Deted

Consignes (Ship o) 139 1d4-Dec-24

FKohinoor RIbbon Factory Pvt Ltd Bespaioh 5566 Mo, Beivery Note Date

Plot Na.-12 PHase-1 Indusirial Estate Barhd Sonipat
FEETIMAIIN : DBAACCKIBEEB1ES m—ﬁn—w—-—
| State Mame ¢ Haryana, Code : DB s, ETrpAn Cestinaiion

o) JEEP BARHI

hinoor Ribbon Factory Pt Ltd
{of Mo.=12 Phasa-1 Indusiral Estate Barhd Sonipat

Bill af Lading/LR-RR ka.

Maotar Vahicks MO,

UP43AT 3204
TS TN CEAACCHIBEEERTZS Tarma of Dalivary
ﬂ‘nn Marne ! Haryana, Code @ 06
ce &f Supply : Harpana
rd
=T Desonotion of Gooas HENEALC | Cuaniity Fabe por AMOUnE
W F s
1 E us Sulphate 2eazzen| 515 Kg 11.00| kg 5.665.00
CGST /‘f 509.85
= EGET E0B.BS
,..,?-Ju f} ROUND OFF 0.30
= ﬂp{q
| P ,ec‘[;' ,..]fp;
Qe\Y 5
r]
: fjﬁ" woir
L~ 1
e
3
e : -
-
L
N | y 1
o Teiel| B16 Kg | |¥6,685.00
mouard 17 warna| | EETE
INR Six Thousand Six Hundred Eighty Five Only
3] = Toxobie Gentral Tax Slate Taz Tatal
] - F-'Eal_t;-l-G Amount Amount | Tax Amaunt
b HEIse G, o 505,85 0% 509,85 1,018.70
ASNAETD - — et ; 5.665.00 SO.HE So8.88[ 1019.70
o ¥
Tax Amoun [inwends] @ MR One Thousand Nineteen and g II,-‘l
Casin. L
1. All s tas are Subjee! Ta Pandpat Jurisdicton d Em24% if bl s nat 1|:| within 30 days.

3 Gogds once sakd will not be laken Back,
Custcmars Seal and Signatune

SUBJEST TO PANEAT JURIEDICTION

This s o mmw



P

Tax Invoice

(ORGEINAL PO FE SIEENT)

a-inrolco

453

Himts taons 0 innrane, S » il
oy Ll a‘lﬂﬂ'ﬂmﬂ g L= HE 1B-H-El:|ﬂu-‘l
E-FAni irsfogdRipaamli-com

a——

[[=1] . bbAETOd4ae2 2dcDeSa TEIIGITc1 SM4TAT4050bLIE3 2-

a4eB0TbI303612aTESd0
Ak M, 13242057 TIGEET
Ack Date | 1d4-Doc-24
SHIVA CHEMICALS (2024-28) ieriinica Mo - | Cated
e T e i scweso24-35 .~ |14-Doc-24
SanoWN ABD - FELOT MO_-8124 BECTOR GREART-2 HUOA Dafivary Mota " RAnEnl T arms Of Fay mant
Egﬂfn':' L ;?-:"21 Eg - 0OAADZN (}"" IMMEDIATE
BRET RO - nn-w#h-...la-nl:llﬁl._‘l Z‘l Rafarance Mo, & i@, Qther Refarances

hﬁug.nur': Cirdar Ma. Cemrbaed

Canaignes (Ship 1a)
Kohinoor Ribbon Factory Pvi Lid
| Plod Ma.-12 Prase-1 Industrial Estate Barhl E-l:lﬁrnul

14-Des-24
ulr\'llr:r Mote Date

i 139
Chapaich Doo Mo.

Seciaralon -

1. All Cisputes are Sub@el To Panipat Jorisdiction,
3, Goods ones o wil no: b Ankan Eagk |
Cusiomers Seal and

| T I B GB1ZS
gtit&r:dnn-llm- : amxang.l{gﬁl : OB a Dispaiched thraugh Uastiration
Buyer (B 12) JEER _ BARFI
inocer Ribbon Factory Pvt Ltd (BT of Ladimgl m-FHR Mo, | Motor Vehicks Mo
gﬂn =12 Phase-1 Industrial Estata Barhl Sonipat UP43AT 3284
STINAUIN . DBAACCHKIBSER1ZS | Tarme of Daliveny
" bE Marme : Haryana, Code : 06 2
ics of Supply : Heryana
E Dasoription of Good HSM/EAD | Quantity | Hala par Amount
)
[]
1 | Soda Ash Light ZE3E2020 ( G400 Kg 34.00| Mg 20 4000
{12 Bags)
2 | Hydragen Paroxide ZBATOCO0 | 500 Kg 2500 Kg|  17,500.00
i) mus:;
T &7 50000
CEST 3.411.00
SEET | 3 449.00
. I
R '
'" i
'ﬁnﬁ1ﬂ,|-.-;. g R T TR ™
i
Tl a2 Mo AmE SEINIPAT Y
| 3 ¥f2E
: GF!-F.!'\:"-:'-- ﬂﬁ‘l}" IFTETERRPTI] P
U;l!u 13.‘_ tjf?_ﬁ:l'f-’:] " =
= Total 1,100 Kg T a4, 722.00
Rrrer Chariiale (0 =ords) !Tfﬁ‘__'.!;’i
IMR Forty Four Thaousand undrad Twanty Two Only
[ Caniral Tax Toial
] "ﬁ“’l T Amournl
FLEEER gl 1 E3B.00] oW 1 G T
204TO0D0 g%l 157500 9% 15TGO0O0)  3.180.00
.| %411.00 | 5479.00] E.AIZ.00
; i
Tox freunt (o weds] | INR Six ! Ir( II._..--*

2 intenast will ba charged (524 % ¥ bil is ret pald withen 30 days.
& 05 soon B8 8 goods |

SUBJECT TQ P
Trigis @

T
Mhlrh'lﬂl
P aar
i



Tﬁ Ii!h'ﬂil:.b4454 (RS INAL PO RECIFIENTE a-lnvoice

| i!_l?ﬁ:iaﬂ-ilrﬂ?:!‘l11;!::1:!!!1-lﬁiﬂsdﬂﬂﬁ"lcﬂh e
1E3B0&cI48526 96 345 bBad b
Mo, 1328208850ZTIHT

Ack Date © 18-Jan-28 ff} m

gHVA CHEMICALES (2024-25) Irsodca Mo T Datad r’_,_.-v'
OFFICE ADD Fm,_.:. NG, 4g8. BECTOR-28, PART, SCAE2E\Z0Z4-28 i8-Jan-25
E‘-I.?‘nu?-jh DI ::'.L*; o 13 SECTOM §% PART-2 H m Dalivory Mol Model Terms of Paymant
Eaﬁmt-;%:j?i e F [IMMEDIATE
SET HNO . GEEWFFJS0SaL1ET Felerence Mo, & Date,  Gther Helarences
St P | Faryana, Code o ] '
gt~ Bt il - oo 3
3 i L i ra Oroer Mo Ciate
Conslgnes {Shiz to) e g
Kohinoor Ribbon Factory Pvi Lid : e T = =
Plot No 12 Phase-1 Indusirial Estats Barhi Sonl e o s e i
EETIM/LIM OEAACCKIBGEE1ZS : Fe T T e Eirr e
State Mame Haryana, Code : 08 BpA thirou Destmatan
Buyar (B 12) [l TEMP BARHI
inoor Ribben Factory Pvt Lid | - LU R-AR No. | Molar Vanice N
Mo =12 Phase-1 Industrial Estate Barhi Sonipat i HRETE 6654 |
TIMILIM | DEAACCHKISEER1ES = L Tarms of Delivery
= Mame . Haryana, Code - 08
af Supply © Haryana
7] g Descrpann 7 Gooss HEMGAD | Cuanity Hate | per|  Amounl
1 | Hydrogen Peroxide . ZBATOO0O | 300 Kg 35.00| kg 10,500.00
% .| fE SANS]
2 [Soda Ash Light Y 2EEER0E0 | S00 Kg 34.00( Kg 17,000.00
C |10 Bags)
3 |Cau Soda Flakes 281511713 300 Kg 47.00| Mg T 10000
’ - (& Bags)
,.
II'%--' 41 ,Bﬂﬁ.ﬁﬁ
| CGET 3, Td4,00
SG5T | 3, 74400
’ B g
| s r-:
< | by "|"_'.'-'!'r"'.'l;.'--':.'.- e “Ini.-' iJE::- §
Lk} : &
e oy il e f:n']
C - (R i i i -
gl oQ38S :
: | Eif sa = ‘&?,,.- i |
o & ' | i =1
Q ) — i ! _I. L---‘%PM ] B il
- 3 1 1 = B i | Pl
: S T - — 1,100 Kg| ¥ |% 49,088.00
Aol o % wordda) E & I'_'(?,E'
MR F ne Thousand Eighty E ¥ : 7
. H e n Cantral | s Simte Tax .| Total
[ = - ] y il Hale | Amount | Rate Armount | Tax Amount
T v ; T 1 - T B45.00] ©%| G45.00| 1890000
= ) 3 1700000 g9 1,630.00( k| 5,83000( 3,060 040
2151110 . e 14 10000 B9 1,298.00] @%| 1,285.00) 353800
; Total | 41,600.00 | ¥,744.00] 3,744.00] 7.488.00
Tao Amat N wards] | [NR Seven Thousind | undred Eighty Eig Wy ' { )
Dachrsfen : ,.r' -
T Al Disputes ars Subpect To Panipat Jursdictian. 2 Com ‘s Bank Ddinila é
imberast will be eharped @24% f bil 8 not pald within 30 deays. Eiank Mams ! HDFG = 11810
3, Goods once sold will not be takan bmck, Ao Mo ;. EDZOOOSOIT1510 -t
i Currsid roaioiFy Ceages R 5000 86 FE jagyw cor godewn. E A0.E Branch & IFS Code: SECTOR 11-12 HUDA PANIPAT & i h,

usiomers Seal ond Sspnature Tar SHIVA

BUBJECT TO PANIPAT JURESDICTION Dot
Tris & & Compuber Gandeaing invoies L



IRM GobclBbBbaTI635508680a0b5% ol c2a1f558cfd
ealeaaladla 1867 Ia5253
Aok Mo, © 13252100695878F

Aok Date @ 2T-Jan-258

SHIVA CHEMICALS (2024-2E) ] / Trvoics Mo, i

OFFIOE ADD - PLOT NG, 460, SECTOR-25, FafT-2 SCAREE\2024-28 2T -Jan-25

LD, PP aT - 132903 '

BOLO ADD i PLOT MO, $12P SECTOR §8 FART-2 HUDA i Caolfvery Mote © Modad Tenmes of P oayrment
s, L il o B s - IMMEDIATE

UOYARM = HR - 14 - 00912028 L=

CET M | GRRVPP JR0oBLIZY .r"'ﬂf y [ Foference Mo, & Caate. CHher Fetarences

Simtm FNmrrae @ Hiaryanm, Code 00
COornimot @ B D o G, @ el S00a 4

e _ O
Kohinoor Ribhon Factory Pyt Lid .
Biot No.-12 Phass-1 Industrial Estate g;rhl Som : SPRSIATToaro B FERPERRL. PR Ay
ESTIMIM  DEAACCHKIEEEE 2 :
Stals Marme . Haryana, Coda : 06 EHEpaiched throwgh Daslination
TR = TEMPO BARHI

hinoor Ribbon Factary Pvi Lid Bl f LAdingiLR-AR Mo, | Moior vehics Mo
Flot Mo <12 Phasa-1 Indugirial Estate Barhl Sonipat |HRETE 6654
L‘“STIHIUIN IEAACCKIAEEE1ZE . Tarms of Defvary

ihe BlaErme Haryana, Code : 06

ﬁnﬂ of Supply | Haryana

=] Daicrplan of Goots . HEMNISAL | Quantty Rate | per Aurmeoant
e
1 {Soda Ash Light . LBIE2E0 [ 300 Ky 200 Kg 8. 600.00
(& Bags)
2 H]I'H an Paroxido 2B4TOO00 | 300 Kg B23.00| Hg 9, 900.00
; 8 CANS}
] stic Soda Flakes i 2E181110| 100 Kg 48.00| Kg A, B00.00
N {2 Bags)|
24,300,000
CEsT 2,187.00
SGET " 2,187.00
|

. ¥ 28.674.00
N £ &

i
Emoutt Cha umfm
INR r'T“:nilrﬂ-n ight Tho

- 3 Shie Tax Total

: Ii Fheunt | Faie MOUnE | Tax Amoin
ZE3BZ020 BE4.00] B% B84.00] 1,728.00
28470000 51,00 9% agt1.00| 1.782 00
21811148 £ i . 432 00 e 4323 00 B DG

S B Total | 24,300.00 Z,187.00 2,187.00] &.374.00
Tox Amour inwords) - INR Four Thousand Tl‘ll;‘(i Hundred Seventy Four Only / il
Dllmzri 2 II:
Al Disputes ors Subjest To Parigat Jursdiction, Z.Imerest wil be ch 24 % if bill is not M-u ey

:Iq_ﬂ-uuﬂirﬂ kg weld b fakmn bock. #, Qur gk & sibity coases os soon os E1l 3

Custemars Seal and Ignaiure |

SUBJECT TO PANIPAT JURSDICTION '3 e N

Thik ia & CompLier Geraraind Invdca




IRN W‘.‘i.ﬁn—'.l cAT1e83b3a3 2002 TH0M48cTOCTOMTAT 4dahl
254pbbEafe034E28cOfabT
ALk Mo 132521087643024

Ack Date | 3-Fabh-256 /’f

SHIVA CHEMICALS i e ] i
QFFICE ADD | F"I.I::'I" -2, RT-2 SCARTHZ024-25 1.Feb-25
Eé"a%ﬁﬁﬁ"'ﬁér r:mm?s: F13 ai-cf'l"-t.‘.ln 2] 3 MDA Tialivery Mote Meodal/Terms &1 Paymant
T i - 74 - 0013028 . | IMMEDIATE
g:;r-p;aiﬁguin:.r:r::-c:pnu 1z1 - ‘Hafarance o, & LAte, Cther Malarancas
S I e .
[Cansignes (SHip 10 F _-I.-" S h Lo b, Caad
Hahinoor Ribbo actory Pwit Ltd Pt
Biat Mo -12 Phass-1 industrial Estate Barhl Er-:- t [Disgatch Do Ho. Dalivery Note Date
GETINAIN EIEMCEHBBEEB1ZE :
Stats Nama . Haryana, Coda o5 ' Clspatchad thraugh Claglinathon
B (Bl 1) [ JEEP BARHI
K sor Ribbon Factory Pvit Lid : "Bl o1 Leding/LR=-RH Mo, |[Mobor wahicle Ma
Plot Mo.-12 Phase-1 Industrial Eatate Barhi Snn-pm . UP43AT 3284
GSTIMNAIM | MEAACCKIBESE1ES ; Farme of Demeny
Marnre : Haryana, Code-: 06 :
P of Euppry: Hargyana
=] Teaenplion of Gooas ; ; TASNEAL | Cuantity | Hais | par Arroant |
Ma
1 | FELOTRA OMR 00100 | 100 Kg 250.00( Kg 25 000.00
: 2 CANS)
CESET 2,260.00
SEGST 2.250.00
LR =2 LT
i -mgl‘ﬁ'ﬂﬂ'ﬁ f.*-{mp'l"' it
ED“L i a i
M Al 2
. o i BLAHL SG
i 432 |L' F‘E
' 5T ]
O L\
Gate g-sd:::‘ﬂ"“:j: T lad
Totel 100 Kg ¥ 20, 500.00
Bmoun Chnrgaatin (n werdh ' End QL L~
MR Twanty Mine Thougand Flive [ /
e FiE F Taxana aniral | ax Sale Ta Faal
B = o _A\ 3 | wal ‘uj au A.maanni ﬁn;::il o] T;::l_gggﬂ?_u_q:
AEOBEIE0 o : : o ZE O00.00] 2250 nu [ 225000| 4.500.00
e T ' Al Totol | 49,000.00] 2,360,060 [ 4350.00] 4,800.00

Tax femort (rweeds) - INR Four Thousand Fiva
Wﬂum are Subjec: To Panipat Jurissction.

A Goods onos skl will net be faken b, ; 4 Our sk & rasponsibiity CRARRS 05 BOON KR
Eumnmu_r'n Saal and Signature ) \

OO0 [Eave aur s

zmuwlnmmd?aﬁw rinﬂtmgwlﬂ'lhﬂtﬁddﬁlm/

TEURJECT TO FANIPAT JURISCICTION \_
Trig m & Computer Zansrming [m o




Tax Involce 4457 JORMEIALAL FONE BECIFIENT) adnvoice

IR ; 2eSS5bT4d HBS-l-ud:ﬂ-s!EdeEEnHidﬂilhul:ndH-
#I!!?nﬁdl:ﬂiﬂ#hﬂliud

Aok Mo - 132621144 EBEI5E

Aok Daie - B-Fab-25

! .i" P T A o s
s A CHE LS [2024-25) i - Inyoica M. |
EE‘FEIE..E.'.:D |':':|-_:!"|-?T1';§{ lgl. mECTOR-25, PR T-2 5¢1HMnmﬁ a-E 1 2!
/-6[: HLD elivary Hobe Tdode/Tenms of Payment

EE‘E?\;N ;-:PI.I:H' MI‘.'I.-d-'|3I" SAROTOR I P
”':'qf!'*r":T_-'l'E_"#' g og13028_ IMMEDIATE
T e Maaryara, Coda ¢ OB f Rafaronce Na. & Date. | Cither Refarancas
Em:ﬂ m?iﬂl-r:ﬁiu,nﬁilﬂ _Fal 1 0] |
Consignes dgﬁm! Bp Huyars Onder Mo, Dated
Kehinoar Ribban Factory Pyt Lid .
Piot No.-12 py,%‘.\ Indusirial Estate Barhi Soniedt e Dac Eahacy Pt e
GSTIN/UIN : DBAACCK3BEBBIZS - ]
| State Mame Hafyana, Code ; O8 Dlspatched thiough Ceatination
Buyrar (BN 18] = JEEP BARHI
hinear Ribbon Factory Pyt Ltd Bl o R Mo, |Bolor venicls Mo,
No.-12 Phase-1 Industrial Estate Barhl Sonipat _ UP43AT 3284
= TN - EAACCKARBEE1ZS Terms of Dellveary
m Name . Haryana, Code : 05 :
aoa of Supply | Hanyana
-5||' Deacription af Gooos . FESAL] Guantty | Raie | par Arnound
LY
1 | Bodium Hydrosulphats 2E371010 50 Kg 100,00| Hg 5,000.00
{1 DRLIME]
CosT 450.00
SGST 450.00
| o] N B,
N CR RIRFCR VACTR
42 e -Eu:,.ﬁﬁ ILL"“"':."-.
4 [;:-E_li:
P TR e v | L N I
X %J geeprr SN _h:-‘« )
| Dol o> .
P
l.l"'
- :
T 1‘9' r :: rors e
1"""-. q ] e P Lot
™, W IR | Tatal] 7| S0 Kal ¥ ¥ 5,500.00
Bl -._,.-ll ':-"" E 4 QE
INE Five Théasasd Nine Hundred On v 1
- 5 ABHIGAL \ Taxablé Gaairal 1o Staln Tox Tedal
Valus Hate | Ameouril ate Mot | Tax Aot
[FA311010 ; §,000.00 45000 9%] 450,00, 50000
7 Total| 5.000.00 [ a80.60 4ED.00] 906000

ek ity capmedias 3000 A T8 g & laane Gur god

3.Gu-ud:mmmdnﬂlggunumm =ty _Char righ; & ]
usiomers Sool and IgrALure /

Tax Amount [inwords) - INR Nine Hundred Cnly u/ { (
1. %II Eiipuu-l &e Subject To Parnipat Juriagdiction. 2 pmrest will ba changad @24% # bl i pot pa wﬂ;:'au dava,
Tar &

SURJECT TO PANIPAT JUREEDICTION ¥
Tris Is a Compreer Gananabed imdios i




mre— -

=i Lt Bt e

: B18d31E3dhEThas42ed Bcicldpbaifed2elbitbacTE-

Statistics 4458

fORMGEINAL

Einvolce

=T

42285 hbanafiiidabicBEs
Aok Mo 132521 248033140
Ack Date - 19-Feb-I5
TSHIVA CHEMICALS (2024-25) 7 [inveice e “Gated
SFFICE ADD .- FLOT NO. 488, SECTOR 23, FART-2 SC\B28\2024-25 18-Fab-25
151 CHT T .-:.‘Elnlhm.n'r_p-lu.?:ur HECTOR 8 PART-5 FUDW Cedwary Mo TACoe/ Tarms of Payman
A - e 34 - 0013030 IMMEDIATE
BET D CHEWPPIS008LT ET Haisrance Mo & Cala Br Ralarences
Simte marnas - Haoesnn, Cods © 050
St Brassol S e oo v
~FAmiE | rs F M. fod
Consignes [Ship 18) = _ . i T :
Kohineor Ribbon Factory Pvt Lid 5 o 5 -
Pict Mo.-12 Phasa-1 industrial Estate Barhi Sonipat EAACTY BN clivery Nota Date
STINUIM - oEAACCHIREEE1TS -
Emm Name - Haryana, Code : 06 o ol [Drapatched through Cestinalion
B, o (Bl to) TEMPD BARHI
H'ﬁlnn-nr Ribbon Factory Pvt Ltd Bill of Laamg'LR-RR M. Tipior Wenicie Mo
Piad Mo .-12 PRasa-1 Industrial Estate Barhi Sonipat HRETE 6854
GETINAIN OBAACCIKIBSER1ZS Terms of Delvary
Mama Heryana, Code | 08
P of Supply : Haryana
=T Descrizien of Boods ihm uantily | Rais par Armouil
1 |Soda Ash Light 28382020 500 Kg sopo| ®g| 4&,000.00
{10 Bags)
2 |Hydrogen Peroxide 28470000| 300 K 33.00| Kg 2,800.00
| (8 CANS)
3 |Faustlc Soda Flakes 2151110 250 Kg 48.00| Hg 12,000.00
A Pq {5 Bags)
37.800.00
CGsT A.414.00
SGST 3,411.00
rr—— e ] 4
 pACTORY PVrLTI [ :
v il,:['g|'|'|"':"|-'.1lli-.|. LT R i
; Ly E |"|r-|I'.-;‘£-T ':"""1 |
(3 hier-Banip =] |
=y ks
|

#ﬁ iml'

[ |® 44,722.00
E. & O

Arcun _

INR Forty F ndred Tweanty Two Only "l
Taxa aniral Tax Etaim Tax Tatal

Walue fate | Amodsnt Amoasnd | Tax Amaund
FLECEDFD, j&, 00000 v 1.440.00 [ 144000 Z580.00
2H4T0000 B.900.00) % pev.00| 94!  e@iool  A,TR200
28181710 e 42,00000] 9%| 108000 8%, 1 OB0.00) 2, 180.00
3 Total| $7,800.00 3,411.00 | 3411.00] 683200

Tax Aerourd fnwords) © [WR SIX
on
E_ All DEpubes are Subpact To Panipat J

3, o gakd will nod be laken back.
EUEW!- Eaal and Signaiurs

Hundred Twenty Two Cinly

CBUBJECT TO PAKIPAT JURISDICTION

This Is & Compuiet Ganaratad (meion




IR
S@fmalddlcddaSEEaIE T 1 Ged

S A1325214G5066134

: 10-Mar-28

Aok Mo
Aok Date

- Bdc132beBEBac3eShTocbIabifadse018a58dbETOI5-

-~

SHIVA CHEHF.ALE (2024-28)
CIFFHZE ADD CPLOT MO, 48k, SECTOMR-25, PRaRT.2
L, Fmpdl P aT - 132053

SODoE AL - PLDT HO.-212F BESTOR 8 PART-2 HUDS
PamIiPaT-132 103 3

R Y ARA - HIFRL - 1 - 0 0328 -l".:

[al <]

GRT MWD CEEYVFE R 00SL1Z
COmERGE ; B BRSO 0,86 A S00n

imnzica Mo,
SCETN024-28

III.--"'

10-Mar-25

Biatm M o ey, o
E=htail ; Inm;EII---_E.mm .
Conslgnas [Shap o

-l-;:ll:tﬂl'!ll' Pwi Ltd

Delivany Note

Fodel Termis of Eay men
IMMEDIATE

Raferance Mo, & Doie.

o FIGHEER

Buyers Drder MG,

Datad

Hohinoor Rib : Dispateh Doe o Dalivery Hote Date
[Piot Ho.-12 1 Indusirial Estate Barhi ’Sfu):-ﬂut
gﬁgmn:;u mﬁffﬁgﬂﬂggﬂgﬂg Clspatched trough Diesluadicn
et ) ;:’:{PLEd- D/LR-FF o ﬁb?rlﬂ'ﬂmeln Fio
wKahinoor Ribbon Factory Pvt Ltd i :
Plot Mo.-12 Phase-1 Indusirial Estate Barhi Sonipat HRE&TEB 66854
GETINLIN OHAACCHIBBERTIZS Terms of Dalivery
e . State Mame . Haryana, Code : 08
"E& Place of Supply - Haryana
=] TRRBEREOOn of Go0ss HENSAL | Quantity | Hale | per Ao
Mo | ;
- : z570| 481 Kg 11.00| Hg 5,401
A Ferrous Sulphats 2833
2 |Hyd Peroxid 28470000| 300 Kg| S93.00) Hg 8,800,
|Hydrogen Peroxide o g
' - T 15,301
CGEST 1,377
| - S'G‘ST uw.l
| Lass ROUND OFF [—}IEII.'
: :
Lt = v, EELE :-r-r--—
/ KORROAR Bl EACTORY PVT, LD,
i TF Mg R S AT (HR
! . B SITOE =
: G..-r_li-.' Ne .. o869 L
L : . Sigre Kpspor %.;:-..__._E,.,..
: L_I:-_-_‘___ 1.] "'l- 2 n = PRRRP—

L~

Total| 781 Kg

W)
Thousand Fift

[ ¥
™\ :
¥ thn L] /
A Taabla |7 Cenbral Tax
.W‘Er\\{ WValue /| Raie | Amourd
E_K'-.. -l T 540100 486809

Tain 1 Total
> s | R [Tt £mon
FEEEELIL] E%]  4BG 09| 2
§§i o000 g9.600.00| &% BE 00| oo Bo ﬂ_ElFi_ A, 7R2d
[ Total | 18,401.00 | 1, 377.08 | 1377.08] £, 754,
Tax Amcunt (in werds] - INR Twe Thousand ®even Hundred Fifty Fﬂ“.’?“m Eiﬂ"'“f'}“ F"rijf"’nmh’ P 4
Craciarmion { r i / -
L T, All Cispuses are Subject Ta Panipat Jurisdictian 2 Intarast will b l:hllpm” E24% if bill is Al ped wEnin 30 days T,
k % [Enods cros 800 wil nat ba laken Back. & Ot sk & rEs opnsss as soon as the gocde leave dur gesd

usiomers Seal and ALifes

SUBIECT TO PAMIPAT JURISDICTION %
This Is & Compaar Ganarasd nvoics




TE14bEfdad00fS431cTaly.

132621867348214
20-Mar-24 /

Aok Mo,
R =

o cESd d4T IS8 50 6dMEdebae Sl 3ol 0eald SBEC 0 BE-

SO0 ADD - FLOT MO -512F SECTOR 25 PAIT-3 LT,
FraR 1S T=-1 332100

LIDW AR - HR = 14 - 0013028

GERT O | MEYWPPJeG0EL1EY

| Smpe M@ | Heryarm e | O

Chomn Aot o 8 D T O, DS B DS

E«RAdwil : irfa . e

SHIVA CHEMICALS (2024-25) involos Mo, §
SoagR AAD g FLoT o0 e, atcTaman, rasra SCieor02a2s |20.mar26

Dl Moie fEode Termes af Fayrmen
4 IMMEDIATE
nos Mo B Dats, fmr ﬁnmr-m;-.q;

Consignes (Ship 18]
Kohinoar mmfFlﬁtury Pvt Ltd

EUﬂi & Lirgdar Mo,

Diated

Dispateh Doe Ma,

Pigt Mo .»12 Phate-1 Incustial Estate Barhl Sonidat Vihoury Mot Daie
GESTIM/LIIMN DEAACCKIBEEEB1IZS
State Nama . Haryana, Code : 06 Bizpatched through Lrestination
@r (Hil ta} TEMPO BARHI
hinoor Ribbon Factory Pvi Lid Bill of Lading/LA-AR MG Motor Wahicla Mo,
Flot Mo -12 Phase-1 Iindwsirial Estate Barhi Sonipat HRETE B&54
GSTINLUIN CEAACCHKIBSER1ZS TeEmme nfﬁnlhﬂu}l 1
£ tm Marme © Haryana, Code ; 08 &
of Supply - Haryana
E1.| Descriplian of Gooas TRSFISAL | Cuaniity Fate | per Armoun
— '?__‘ [
Caustic Soda Flakes ZBI51110| 250 Kg | 48.00| Fg 12,000.00
{5 Sagal
Z | Sada Ash Light FAAG2020 | BDOD Kg A28 Kg 18,200.00
(12 Bags)
31,200,.00
| CEeT = 808,00

2, 808.00

| Cranguas ]
INRTh cuzand Eight Hﬂﬂd Sixtewn Only

Totnl S 850 Kg

¥ 36.816.00
E RO

T Amowrt (inwormns) - IMR Five Tho
| Pl ]

I %Lﬂﬂ are Subjes! To Fanipst Ju
3. Goode onoe sobd will nod be tnken bak.
uslomer's Seal and Signature

\\ T':I:mhll Mﬁl TES State Tax Tedqal
TP P alue | Rate wnt | Amount | Tax Aemaunt
2815111 | T2, 000,00 1,080.00| %[ 1,08000( 2,60.00
2MABI020 18,200 .00 =1 1,728.00 f=1 1. F28.00| 3458.000
Total| 31,200.00] 2,B08.00 280800 &.B16.00,

adl Slxtesn Only

2. interast will be charged E24% @ Bl s Aot p
. D riek & rodps

&id wriin 30 days

SUBJECT TD PANIPAT JURISDICTION o
This i B Covputar Ganarsad lrvoas
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N ADDENDUM AGREEMENT
B 4
This Agreement is entered into this ,..2...... Day of . .fhed . o 20123,
(] by and between; '
i GUJARAT ENVIRO PROTECTION AND INFRASTRUCTURE (HARYANA)
PYT. LTD. & Company incorporaled and registered under the provisions of the
3 Companies Act, 2013 and having its registered office at 370, S V P Roed, Shop 8, Plot 384,
Cigaretwala Bldg. Opp. CBI Prathna Samaj, Nr. Harkishandas Hospital, Mumbai
(Moharashtra) [herein after referred 1w as GEPIL (Haryana) which expression shall unless
repugnant to the context or me:aning thereof shall mean and include its successors,
i representatives and permitted assignees ete.] of the First part;
L AND
KOHINOOR RIBBON FACTORY PVT. LTD. A company incorporated and registered
L] under the Companies Act, 1956, located at “PLOT NO. 12, PHASE- I, BARHI
INDUSTRIAL AREA, SONIPAT-131101, Haryana™ hereinafter referred to as the Client
F which expression shall unless repugnant to the conlexl or ing thereof, mean and
; include its successors and assigns) of the Second Part.
- o And
£or Gujarat Envire Protection
i AfrAsKrC LT (TR ) Pt Lid-
1 SIGNED for & on Behalf §IGEPIL(Haryana) SIGMED for & on behalf of Client
q LT E_ILn:Hnn!
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WH EREAS:

A. GEPIL {Haryana) has entered into an agreement dated 251 October 2021 with the
Client for collection, reception, transportation, treatment, and disposal of Hazardous Waste
generated from Client. In accordance with Hazardous Waste (Management, Handling and
Transboundry Movement) Rules 2016 and its subsequent amendments thereof as per the
terms contained in the said agreement (“the HW Agrecment™ ).

B. Client has represented that they want to Add 1 more waste {Used Cloth) for treatment
& disposal through GEFPIL, TSDF.

., Mow, the parties have further negotiated on the terms contained in the HW Agreement,
therefore KOHINOOR RIBBON FACTORY PVT. LTD. and GEPIL intends to amend
the scope of the HW Agreement 25 given below.

NOW THEREFORE IN CONSIDERATION OF THE MUTUAL COVENANTS AND
PROMISES HEREIN CONTAINED, IT IS HEREBY AGREED BY AND BETWEEN
THE PARTIES AS FOLLOWS:

|. That Client and GEPIL (Haryana) mutually agree that the Clause No.5.1, 10.1 & 11.1 of
the agreement dated 25™ October 3022, shall be modified by the new Clause no. 5.1, 10.1
& 11.] that reads as under.

3.1

The Treatment and Disposal charges for various types of hazardous wastcs are

mentioned in Schedute | to this Agreement. The Treatment & Disposal Charges applicable
Under this Agreement for different fypes of wastes generated by the client are as follows:

Sr.No| Types Of Waste [Treatment & Disposal | Quantity (In MT) _|
[ Charges (R4, Per MT)

1. |ETP Sludge 1,888,- ' 0.250 -
3. |Used Cloth 15,103/- 0.050 '

cor Gujarat Enifo protection And
Infrntml:tum {H ar-,lanﬂ
SIGNED for & on Behalft (Haryana} SIGNED for & oo behalf of Chient

r'..-'1rE|:‘I:ﬂT|I'
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10.1  Subject to conditions mentioned under Clause 3.2 the Client agrees 10 send
confirm basis to GEPIL (Harvann),its own Hazardous Waste subject o maximum of
{0.300 MT per annum), which will be called the Contracted Quantity,

11.1 We Are Currently having interest free Security Deposit of Rupees
16,000=00 (Rupees Sixteen Thousand Only) equivalent 1o Treatment & Dizposal
charges of its Hazardous Waste for two months of Contracted Quantity that shall
always be maintained ot & value twice or more than the Transportation. Treatment &
Disposal Charges for one vehicle load waste. The said amount of interest free Security
Deposit will be refunded only on the termination of this Agreement after edjusting
other/pending claims of GEPIL (Haryana) against the Client, if any,

2. That this Addendum Agreement shall be executed in one original (Kept by the
“GEFPIL (Haryana)") and one copy (kept by “Client™) and both shall be treated as
original agreement for all purposcs.

3. That all other terms and conditions stipulated under the HW Agreement shall remain
same and unchanged.

IN WITNESS WHERE OF, The Parties have executed this Agresment on the date Grst
above written :

For: - Gujarat Enviro Rratection & For: Kohinoor Ribbon Factory Pvt, Lrd,
InfF pstrueted ; mur)ﬂhuud.
|'

3
Ln'iTaitnﬂu‘E ” \E‘

or [uthorised s

Tt

Witn

L Lo

N
G

kar Gujarat Enviro Prot
infrastructure (Haryana]

eCTion Fatile
Ltd.

B

SIGNED ll&fﬁégém}ma ) SIGNED for & an behalf of Client
SR AR e

o




4465 113

10.1 Subject 10 conditions mentioned under Clause 3.2 the Client agrees to send
confirm basis o GEPIL (Haryana).its own Hazardous Waste subject to maximum of
{0.300 MT per annum ), which will be called the Contracted Quantity,

11.1 We Are Cumently having interest free Security Deposit of Rupees
16,000=00 (Rupees Sixteen Thousand Only) equivalent to Treatment & Disposal
charges of its Hazardous Waste for two months of Contracted Quantity that shall
always be maintained at a value twice or more than the Transportation. Treatment &
Disposal Charges for one vehicle load waste. The ssid amount of interest free Security
Deposit will be refunded only on the termination of this Agreement after adjusting
other/pending claims of GEPIL (Haryana) against the Client, if any.

2. That this Addendum Agreement shall be executed in one original (Kept by the
“UEPIL (Haryana)") and cne copy (kept by “Client”) and both shall be treated as
original agreement for all purposes.

3. That all other terms and conditions stipulated under the HW Agreement shall remain
same and unchanged.

IN WITNESS WHERE OF, The Parties have exccuted this Agreement on the date first
above written :

For: - Gujarat E vire Bratection & For: Kohinoor Ribbon Factory Pvt. Litd. ‘
'Wﬁ giaRytedad.
frastrusture |

irector/Authorised "

Witn

Lo Ca

1.69;&4-/ A 3 RS B DERL BLmAR Dires Ll

for Gujarat Envire Frotection a;ﬂ

infrastructure [Haryana) .

T S Rebe rvana) TS
e

P
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FiRilgcvem mumaey
Schedule - [
Ratas far Landfill, Solidificat lon & Stabiisation and Incin eration [Effective From 01 /04 /2023 | =
' | Upto 400MT '401To700M T | 701 To 1200 Above |
| e T
Fixed Landfill C harges [Re. Per M T) | 1888 1864 i‘#u = ——l?iﬁ?f'r :
- Solidification & Stabilkat ion Charges (Rs par M T) ) == == W
Waste : Additives ' ) ' o T T
1:0.10 1712 2452 2470 2441 1
1:0,20 3545 476 3439 3403 =
1:0.30 4200 4120 2075 4037
1:0.40 2604 4323 45439 4505 ]
1:0.50 5182 soe2 5033 4875 =
1:0.50 5822 5700 5652 5589
, 1:0.70 6462 6326 6264 61539 )
= 1:0. 80 7031 6201 E818 6743
= 11090 7538 . 7389 | 7309 7239 '
[ 11e0 8043 7879 | 700 | 7718 =
© Viriable [neineration Cha rges (Rs. Per M'T) - for a category of waste of 2 particalar calorific valie fin KCallky )
as per the ra nges given bels w
Catarific value | | ]
= 255 21399 21082 20639 |
Ereater than 2500 & up to 4500KCal kg 1ED41 [ 17489 17324 16960 |
Greater than 4500 KCal/kg 15103 | 14640 14489 14138 '
Mates:s

I The above rates are valid up to 31.03.2024, Thereafier the rates shal] attract escnlntion (@ 4% on annual hasis,

2. The sbove rates are for the specified type of wasts, In case

characieristics of waste & treatment required in consultarion with HEMS

any waste thal may require special trestment precr
shall be fxed on case o case basis depending on  the

3, The mtes for solidificetion and stabilization are for the waste that requires additives up to 1:1.0 mtics. ¥ the

waste requires additives more than 1;1, the raes shall
required to be sdded & its bulling factor to be decided in consultation with HEMS.

The rates of Solidification & Stwbilization 83 well =5 rates for incineraion inchude

be charged depending oo the quantity of additives

landfill charges. No exara

charges will be levied for residue disposal landfill we will charge 5% CRF charges on total invoicing a5 per hems

guideline in case of secured landfill and Solidfication & Stabilization.
3. The above rates are exclusive of any statutory levies which will be payable extra.
6. Process for printing of TMO (@ Rs. 10/ for each,

7. Further, the charges in respect of preproceasing process where
undes:
8) Charges for de-watering' drying
A4,

ever applicable, remains onchanged and are as

i@ Rs, 1000/- MT on Hazardous waste having moisture content more than

k) Charges for neutralization @ Rs, 1000- MT on Hazardous waste having pH between 4 and 2.and greater thani 2,
¢} We will alse be charging neviraliztion (& Rs. 2000/ MT on Hazmrdous waste having pH lesser than 2.

SIGNED for & ony mgarmﬁﬂm -

SIGNED for & an Belalf of Cliear

raf :ﬁil ure tﬂﬂwﬂm Pl Ltd'

in

nireﬂﬂ‘fﬁ'”mmd
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Schedule- 1] Transportation
Charges (Bs. per Km per MT)
Revized Ratez effective from 01-07-2023 (Fuel Price: 0,12 per liter)
1MT 3MT 7MT IMT 12 MT 16 MT & Abave
Foel | Other | Total | Fuel |Other | Totsd | Fuel | Osher | Tatal | Fosl | Other | Totl | Foel |Ciher | Torad | Fisel | Otber | Total
One Woy | ooen | com | cost | cost | cost | cost | com | cost | cos | cost | cost | cost | cost | cost | cost | comt | cost | com
Disdance
I |
Upio T9EM 9,02 22,57 [30.59 |6.09 [7.66 [13.754.68 [2.71 [7.39 W73 277 750 M52 P61 713 MS6 RS [oT
T 0 200
s 9.03 | 16.06(25.09 525 15.71 [10.96/4.09 | 1.93 | 602 [ 4.15]|1.99 | 6.14 [3.96 [ 1.82 | 5.78 [ 4.01 [ 1.73 [5.74
= i |
~HOKM 03] 1515]24.18] 5.25 4.9‘9[1024|4.I‘-’9 1.59 | 5.6814.15]1.65 )| 5.80 (396 1.57( 553 | 4.01 [ 1.47 | 5.48

.""-ln-te:-

1. The above revised rates are based on current (revised) Diesel price of Ba. 90.12 per liter. The "Fusl Cost'
component of the rates shall be adjusted based on the rates of Diesel at Faridabad (Harvana) on quarterly
basis fe 15t of April, July, Oct. & Jan. of each year.

anmnual basis thersafier.

The "Cnbher Cost' component of rates is firm up to 31.03.2024 and shall be subject to 3% escalation on

The rmates indicated above are for actual Distance of the Generator's uall from the TSDF site. Tha

chargeable distance will be double the aciual one way distance from TSDF site to the Generators unif 1.6

to & fro for full wock load. Minimum charges payable will be Trock Capacity in MT *Rate per
kmMT*To & fro distance of Generator's unit from TSDF Site. The Rates are Inclusive Toll Tax.

4, The transporiation rates are excluding loading, packing material, and any other statutory levies,

5. The maximum loading time and detention charges beyond the free loading time for different
capacity vehicles are a3 given below;

Sr. Mo Vehicle Capagity Free Loading Time Detention Charges'hr
(i) I MT 2hrs 300/-
(i} IMT 2 hrs 300/
(i) TMT 3 hrs 60/
{iv} oMT Y hrs JiG-
(v) 12 MT 4 hrs 400
{¥i) 16 MT 4 hrs 400/-
SIGNED o ':’ SIGNED far & on Behalf of Clicat
\nfrastruciure [Haf '
Ribun F

L1

P,

el
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ADDENDUM AGREEMENT
' This Agreement is entered into this 5.'“"‘ Day of A‘F‘TU 2023

4 by and between:

GUJARAT ENVIRO PROTECTION AND INFRASTRUCTURE (HARYANA)
¢ FVT. LTD. a Company incorporated and registered under the provisions of the
Companies Act, 2013 and having its registered office at 370, S V P Road, Shop 8, Plot 384,
Cigaretwala Bldg. Opp. CBI Prathna Samasj, Nr. Harkishandss Hospital, Mumbai
{Maharashtra} [herein after referred to as GEPIL (Haryana) which expression shall unless
repugnant to the context or meaning thereof shall mean and include its successors,
i representatives and permitted assignees ete,] of the First part;

AND
; KOHINOOR RIBBON FACTORY PVT. LTD. A company incorporated and
- registered under the Companies Act, 1956, located at “PLOT NO. 12, PHASE- 1, BARHI
INDUSTRIAL AREA, SONIPAT-131101, Haryana™ hereinafier referred o as the Client
¥ which expression shall unless repugnant to the context eaning thereof, mean and

mﬂ&i&wum.m&mgﬁ% of the Second Part.

T

§  SIGNED for & on malfju}[%n: (Haryzna) SIGNED fur & on behalf of Client
fAuthorised Signatary
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27/02/2023
GUJARAT ENVIRO PROTECTION AND INFRASTRUCTURE HARYANA
PVTLTD
-
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WHEREAS:

" A GEPIL (Haryana) has entered into an agreement dated 25" October 2022, with the
Client for collection, reception, transportation, treatment, and disposal of Hazardous Waste
genergted from Client, In accordance with Hazardous Waste (Management, Handling and
Transboundry Movement) Rules 2016 and its subsequent amendments thereof as per the
terms contained in the said agreement (“the HW Agreement™).

B. Client has represented that they want to Change Their name from K R F LIMITED to
KOHINOOR RIBBON FACTORY PVT. LTD. for treatment & disposal through GEPIL,
TSDF.

C. MNow, the parties have further negotiated on the terms contained in the HW Agreement,
therefore KOHINOOR RIBBON FACTORY PVT. LTD. and GEPIL intends to amend
the scope of the HW Agreement as given below, -

NOW THEREFORE IN CONSIDERATION OF THE MUTUAL COVENANTS AND
PROMISES HEREIN CONTAINED, IT IS HEREBY AGREED BY AND BETWEEN
THE PARTIES AS FOLLOWS.

1. That Client and GEPIL (Haryana) mutually agree that the Clause No 5.1, 10.1 & 11,1 of
the agreement dated 25™ October 2022. shall be modified by the new Clause no. 5.1, 10,1
& 11.1 that reads as under.

5.1 The Treatment and Disposal charges for various types of hazardous wastes are
mentioned in Schedule [ to this Agreement. The Treatment & Disposal Charges applicable
Under this Agreement for different types of wastes generated by the client are as follows:

Sr.No Types Of Waste Treatment & Disposal Doantity (In MT) e
Charges (Rs, Per MT})
| 1. |ETPSLUDGE 1,815/- 0.250

LD

For Gujarst Crvira Protection Anm Fm
irFrastructsie (Haryang) Put. LEL.

Wanagm Drecir Dt

f" 3
sicRiEs Ry uhereR M&hwam] SIGNED for & on bebalf of Client
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10,1  Subject to conditions mentioned under Clause 3.2 the Client agrees to send
confirm basis to GEPIL (Haryana),its own Hazardous Waste subject to maximum of
{0.00068 MT) per day ( 0,250 MT per anmum), which will be called the Contracted

Quantity.

11.1 We are currently having interest free Security Deposit of Rupees 16,000=00
(Rupees Sixteen Thousand Only) equivalent to Treatment & Disposal charges of its
Hazardous Waste for two months of Contracted Quantity that shall always be
maintained at @ value twice or more than the Transportation. Treatment & Disposal
Charges for one vehicle load waste. The said amount of interest free Security Deposit
will be refunded only on the termination of this Agreement after adjusting
other/pending claims of GEPIL (Haryana) against the Client, if amy.

2. That this Addendum Agreement shall be exccuted in one original (Kept by the
“GEPIL (Haryana)") and one copy (kept by “Client™) and both shall be treated as

onginal agreement for all purposes. -
3. That all other terms and conditions stipulated under the HW Agreement shall remain
seme and unchanged,
IN WITNESS WHERE OF, The Parties have executed this Agreement on the date first
above written :
For:- Gujarat Enviro Protection &
Infrastructure (H na) Pvt. Ltd.
for Gujarat il‘-\m’mmﬂn nd
infrastructiure l.'ri-.iﬁri(*r":l Pt. Led. |
|
Lo | |
i
i L 5
mmﬂ"“ﬁm’""‘“w“ Sgnatary VWitness:
i UL'-.J-I‘.‘_
I. 1. @'x 5 [l
. PR L
(LR ‘FL“) T
Feld
’ . = ﬂr:,EHP_Eﬂ-"'LID'?ﬂ %
. ﬁﬁd'??f' 2 -

Fof Gujaral Envirg Prateclion A
\nfrastructure [Faryada) Pyt L.

- fustherised SIENAOTY .
SIGHED Eﬁp'ﬁuﬂhﬂfﬂ GEFIL (Haryana) SIGNED for & on behalf of Client
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SEE
Schedule -1
for Landfill, Soldificat lon & Stabilization and Incin eratlon (Effecthve From 01 /04 f20232 )
Upto 400 M T | 401 Te 700 M T | 701 To 1200 Above
MT 120MT
Fixed Landilll C harges (Rs. Per M T) 1815 1794 1778 1761
E. su%ﬂt_ﬂhn & Stabliisat lon Charges (Rs per M T)
aste ; Additives
 1:0.10 2608 2396 2175 2347
10,20 2404 J242 . 3307 Jive
1:0.30 4038 3852 ELFFY 3gE2
1:0.40 4510 4433 4374 4w
1:0.50 4983 4887 4830 4784
1:0.60 E5o8 54380 5435 5374
1:0.70 6113 E083 6023 5961
1:0. 80 6761 6626 6556 6483
L 1:0.90 7248 7105 7028 -} |
L 1:1.00 | 7731 1578 F500 T8
&, Vartable Incineration Cha rges (Rs. Per M T) - for a category of w aste of a particular colerific value {in KCal/Kg )
piven bele W —
Calorific value | |
) KCal'k 21111 20480 20271 19845
Greater than 2500 & up to ASO0KCalfkg 17387 16826 16658 15308 >
Greatar than 4500 KCalfkg 14521 15077 13532 13652

Motes:-

. The shove rates are valid up to 31,03 2023. Thereafter the rates shall attract escalation @ 4% on annnal basis.

% The obove totes are for the specifisd type of wasie. In case any waste that may require special treatment prios
to it disposal, the rates for such waste chall be fixed on case o case basis depemding on the
characteristics of waste & trearment required in consultation with HEMS

1. The rates for solidificstion and stabilimtion are for the weste that requires additives up to 1:1.0 mtios. If the
waste reguires additives more than 1:1, the rates shall be charged depending on the guantity of additives
required to be added & its bulking factor to be decided in consultation with HEMS.

4 The rates of Solidification & Stabilization as well ns mtes for incinerstion inchode landfill charges. No extra
charges will be levied for residue disposal landfill, we will charge 3% CRF charges on fotal inveicing as per hams
guideline in ease of secured landfill and Solidfication & Stabilization.

& The sbove rates are exchsive of any stangtory levies which will be payable extra

6. Process for printing of manifest (@ Rs.

1{W- for =ach.

7. Further, the charpes in respect of preprocessing process where ever applicable, remains unchanged and are as

under.

#) Charges for de-watering' drymg Rz, 1000/~ MT on Homrdouws waste kaving moisture content more than

A%,

k) Charges for newtralization @ Re. 1000/- MT on Hazardous waste having pH between 4 and 2.and greater thanl I
g1 We will alzo be charging nevtralimtion @ Ra. 2000/- MT on Hazardous waste having pH lesser than 2.

SICMED far & on Behalf of GEPIL (Maryuns)

tar Gujarat fnyira Protection ~na
Infrastructure (Haryana)

DiractorfAuthonsed Signatary

3

SIGMED fir & on Behalf of Cliead
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PLRHTAMA
GEDIL]
FROTECTING FUTUNE
Schedule- [1 Transportation
Charges {Rs. per Km per MT)
Revised Rates effective from 01-01-2023 (Fuel Price: 50, 1 2 per liter)
1 MT 3 MT 7 MT ST 12 MT | 16 MT & Above
) Fuel | Other | Teanl | Fueel |Odher | Toml | Feel | Otter| Toted | Feed | Other | Total | Fuel |Gcher | Total | Fuel | Other | Toial
Ome Way | oot | cost | cost | com | cost | oost | cosl | cost | cost | cost | cost | cos | col | cost | cosl | cos | cost | cost
Dristance
Upto TSEM | 9 02 | 21.91 [30.93 | 6.09 | 7.44 |13.53|4.68 [2.63 [ 731 14.73 |2.69 | 742 |4.52|2.53| 7.05 | 4.56 [ 2.44 | 7.00
T do 20
KM 1903|1550 |24.62]5.25 | 5.54 |10.79]4.09 | 1.87 | 5.96[4.15/1.93 | 6.08 [3.96]1.77| 5.73 [ 4.01 [ 1.68 | 5.69
*J00EM 1903 ]14.71123.74] 5.25 | 4.84 |10.0914.09 1545630405 160 | 575 [3.96]1.52] 5.48 [ 401 | 143 544
Mote:-
e

1. The above revised rates are based on current (revised) Diesel price of Bs, 90,12 per liter. The Fuel Cost’
component of the rates ghall be adjusted based on the mates of Diesel at Faridabad (Haryana) on quarterly
basiz ie. 15t of April, Tuly, Oct. & Jan, of each year,

2. The 'Other Cost' component of rates iz firm up to 31.03,2023 and shall be subject tn 3% escalation on
anmaal basis thereafter.

1, The rates indicated above are for actual Dhstance of the Generator's unit from the TSDF zite. The
chargenble distance will be double the actual one way distance from TSDF site to the Generator's unit iz
1o & fro for full truck load. Minimum charges payable will b2 Truck Capacity In MT “*REate per
kM T*To & fro distance of Generator's unit from TSDF Site. The Rates are Inclusive Toll Tax.

4, The transporation rates are excluding loading, packing material, toll tax and any other statutory levies.

5, The maximum loading time and detention charges beyond the free loading time for different
capacity vehicles are as given below:

Sr. Ma Vehicle Capacity Free Loading Time Detention Charges'hr
(i) 1 MT 2 hrs 500~
{ii) IMT 2 hra 30k-
(i) 7MT 3 brs 360~
(iv) aMT 3 hrs 360-
v 12 MT 4hrs 4004-
(Vi) 16 MT 4 hrs 400/-
] ﬁp&mﬂﬂwﬁ’n}mdj'ﬂ] SIGNED for & on Bebalf of Clieat

infrastructure [Hatys

DR FUEBCN FAG

pirector Authorsed 3
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RECEIPT VOUCHER

Gujrat Enviro-Protection And Infrastructure (Haryana) Pvt Limited

Regd Ofice 1370, § V F Road, Shop §,Piot 384, Clgaretwals Bullding. Opp.CBL, Prarthana,Sarmaj, Mr. Harkishandas Haspital a4
GO0, Bl b

Site Address Pall Stone,Cresher ZonePall, LI1000 Fardabad

GSTH Numbear : : DBAACCGIRTTALTY Place of Supply : Hanana
Tax Payable Under Reverse Charge : No State: ¢ Haryana
Recelpt Voucher Serlal Number 1 14000008455 State Code: ; 04
Voucher Date ; MA2EnT

Hame . KOHINOOR RIBEON FACTORY PVT. LTD.
Addrass C BARH] INDUSTRIAL ARES, PLOT MO, 12, PHASE- |
Siate : Haryana

State Code ;08

BGETIN - MARACCKIGIELZS

i Depasi IHETLAL L2 1B00000 ) O anag o 1 o LoD 16,000,005

Amount of Tax Subject to Reverse Charge Nil

Total Amount In Words: Rupaes Sixteen Thousand Lnly

Cartifiad that the parfisulars given abave are frun and cofrec.

TERM HDITIO -

For, Gujrat Envire-Protection And

1.ELO0E Infrastructure {Haryana) Pyt Limited

2. Subject 1o : Faridabad
3. Our Pan No: AACCG3ETTA

4. CIN Mo : U2018TMH2005PTC262236

{This is campubsrized racslpt hanca signatura no? required_|

5 Recaip! i subject to clearance from bank Authorised Signatary r
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;
i
THJS Agreement is made at Faridabad onthis_ BT dayof (esmules 2022

BY AND BETWEEN

Gugarsd Enviro Protection and Infrastructure (Haryana) Pvi. Lid, o company mcorporated and registered wnder
the provisions of the Companiss Act, 2013 and having its registered office ot 370, 8 V F Road, Shop 8, Plot 384,
Cigaretwala Bldg. Opp. CBI Prathna Samaj, Nr. Harkishandes Hospital, Mumbai (Mahareshira) (hereinafter refierred
to us GEPIL (Haryana) which expression shall unless repugnant to the context or meaning thereof shall mean and
mecliode its successors, repeesentatives and permitted assignees ete.) of the FIRST PART

& AND _Fﬂ-;.uip..i'iff A
Mis g RE LipyTED fw.ﬂﬁm&ﬂmﬁmim iz a Company /
Parnership Firm /  Proprietery  Concem  duly  incorporated  wnder  the  provisions of
o located at 12 Fhase Lo Tl 2 il
and having its registered office Bf B F i A g

Iwuﬂ;w“‘gznmﬁﬂ referred to as The Clisnt which expression shall unless repugnant to
the context or meaning thebenl shall mean and nclude e successors, representatives and permitted assignees
ete.Eof the SECOND PART.
Rm:lénls
WHERFAS Harvana  Environmenal  Management  Society (HEMS), a3  socisty registered under the
Socigties Registration Act, [360 having its registered office at SCO 45, 1* floor, Sector 31, HUDA Market,
Gurdaon, Haryana acting as a npodal apency of the Government of Haryvana has awarded the work 1o @
Congortium of Members led by Gujarat Enviro Protection & Infrastructure Lid (GEPIL) for development and
upeuﬁi:m of & Hazardous Waste Manapement Facility (HWM Facility) at Village Pali, Near Pali-Mohabatabad
Stone Crusher Zone, Faridabad, Harvana on the leaschold land as per Lease Agreoment executed between

HEMS and Municipal Corporation, Faridabad (MCF) on 19* April 2005,

For Gujarat Envi:o Protection And —ruojzulis pesuoly
B Infrastructure (Harvana) But. Lid For KRF_.HMI'T 9 e
= e\
| 4 = {_.ﬂ'"
! Lo oo asn T H NI 1A 494
SIGMED for & an Behlfof G FJ'[LWN} hutharised SERTED for & on benalf of Clieat

§ Dhrector futhardsed Tanstors
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po) WHEREAS the Consor] i Fembers led by GEPIL have formed o spdeb

Purpase Vehicle (“SPV™) cal} ujarat Enviro Protection & Infrastructure (Haryana)
Pvt. Lid. (GEPIL (Haryana)) to develop, operate and maintain the said Hazardous Wasie
Management Facility at Village Pali, Near Pali Mohabatabad Stone Crusher Zone,
Faridabad, Haryana through an Agreement executed between HEMS, GEPIL (Haryana)
and GEPIL, Surat on 30™ june 2005,

AND WHEREAS the Party of the First Part is inter alia engaged in the business
activities of development, operations and maintenange of infrastructure projects for
hazardous waste management us specified in Hazardous Waste (Management and
Handling) Rules, 1989 as amended in 2000, 2003, 2008 and now Hazardous
Waste (Management, Handling and Transboundary Movement) Rules, 2016 and
subsequent amendments (hereinafter referred o 85 "The Rules") and has been Eiven
authorization by Haryana State Pollution Control Board (HSPCB) to set up an
Integrated Common Hazardous Waste Treatment, Storage & Disposal Facility (TSDF)
dt Pali, Near Pali Mohabatabad Stope Crusher Zone, Faridabad, Haryana,

AND WHEREAS the Party of the First Par has agreed to accept Hazardous Waste
generated by the Party of the Second Part for collection, transportation, storage, treatment
and disposal on the mutually agreed terms and conditions stated hereunder,

THIS DEED THEREFORE WITNESSES AS FOLLOWS:

. DEFINITIONS AND INTERPRETATIONS

1.1 "TIME" shall be stated in Hours and shall mean Indian Standard Time.

1.2 "DAY" means a period of twelve (12) consecutive hours beginning at 08.00 hours
and ending at 20,00 hours.

1.3 "WEEK" means a period of seven (7) consecutive days beginning from a day.

.4 "MONTH" means a period beginning at 08,00 hours on the first day of Calendar
Month and ending at 08,00 hours on the first day of succeeding Calendar Manth,

1.5 "YEAR" means a period of three hundred and sixty five (365) consecutive days or
three hundred and sixty six (366) consecutive days when such period ineludes a
twenty ninth (29th) day of February beginning at 08.00 hours from a day.

1.6 "FINANCIAL YEAR" means a period of three hundred gnd sixty five (365)
consecutive days or three hundred and sixty six (366) consecutive days when such

period includes a twenty ninth (2%th) day of February beginning at 08.00 hours
from a day. It starts from 1st day of April month of the year and ends on 31st day

of March month of next vear,

1.7 “ACTIVE TERM" means the term during which GEPIL (Haryana) shal receive,
trinsport, store, treat, recyele, recover and dispose of the hazardous waste at the

SOF si . izali ed by the HSPCE.
For RS B RST ehoriaRtipm granted by TP RLS

Infrastructure {Haryana) Pyt Ltd. ;
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For Gujzarat Enviro Protaetion And

“FORCE MAJEURE" event or circumstance or combination of ev

or circumstances beyond the réasonable control of either party {the “Affec
Party”) and such event or circumstance cannot by exercise of reasonahle dili gence
be prevented or cuuse to be prevented; cannot, despite the adoption of reasonable
precautions or alternative measures (where sufficient time to adopt such
precautions or alternative measures before the occurence of such evert ar
circumstance is available) be prevented; and which materially and adversely
affects such party's performance of its duties and obligations under this
Agreement.

The headings of or title to the Clauses in this Agreement shall not be deemed to be
a part thereof or be taken into consideration in the interpretation or construction
thereof.

Words imparting the singular only also include the plural and vice versa where the
context 50 requires.

“TSDF"” means Treatment, Storage & Disposal Facility operated by GEPIL
(Haryana) located at Village Pali, Near Pali Mohabatabad Stone Crusher Zone,
Farwdabad, Haryana

HSPCB means Haryana State Pollution Control Board, CPCB means Central
Pollution Control Board and MoEF means Ministry of Environment and Forests,
“Client” means a Company / Partnership Firm / Proprietary Concem / Co-
operative Society, AOP etc which generates hazardous wastes as defined in the
Hazardous Waste (Management & Handling Rules)1989 as amended in 2000,
2003, 2008 and now Hezardous Waste (Management, Handling and
Transboundary Movement) Rules, 2016 and subsequent smendments.

EERIOD OF ACGREEMENT

The present Agreement shall remain in force for the Active Term or Five years
from date of 25™ October 2022, Agreement whichever is carlier unless terminated
carlier due to any of the reasons mentioned in this Agreement.

GEPIL (Haryana) will issue a Registration Certificate valid for 5 vears effective
from 25™ October 2022. The registration shall need to be renewed including
exccution of fresh Agreement by the Client at least three months before the expiry

of the current Agreement. '
TERMINATION OF AGREEMENT

Both the Partics hereto agree that the present Agreement shall automatically come
to an end in any of the following eventualities:
1. Onexpiry of Authorization granted to the Client and the same having not been
renewed by the Client or of the same having not been pranted by Haryana
State Pollution Control Board (HSPCR),

i, On expiry of HEMS membership and the same having not been renewed by

the Client or of the same having not been pranted by HEMS,
This AGREEMENT can be terminated by the Client after giving a written Notice
of at least 30 days to the other party. The provision relating to minimum charges
shall be applicable, during the notice period in accordance with Clause 10.2,
For KRF LIMITED
e

infrastructure (Haryand) Put. Ltd. ' 6’%9:-,///—3( 4
A tythotised Signator i

SIGNED for & on Behalf of \I:'H.Bryana] SIGKED for & on behalf of Client

Director/authorsed SEnatary
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3.3 Both the Parties herefo further agree that in case of the present Agreement coming
to an end owing to any of the aforessid eventualities, it will be the sole

responsibility of the Client to handle, treat and dispose off its Hazardous Waste in
accordance with the relevant provisions of law.

4. REGISTRATION

41  The Client shall pay non refundable charges of T 1000=00 (Rupees One
Thousand Only) towards Registration every five years.

42  The Client shall pay non refundable charges of ¥ 8000=00 (Rupees Eight
Thousand Only) towards Finger Printing Analysis of the waste to be conducted by
GEPFIL (Haryana) for waste characterization.

4.3 After having registered, if the registration is terminated within the validity period
of the present Agreement because of any reason stated in this Agreement, then in
that cvent, the registration can be revived on payment of non-refundable re-
registration charges of 500~ ( Rupees Five hundred omly). Suchre-
registration shall be valid till the expiry ofthe last Registration Certificate,

4.4  The registration under this Agreement is not transferable in any manner
whatsoever.

5. IREATMENT & DISPOSAL CHARGES

5.1  The Treatment and Disposal charges for various types of hazardous wastes are
mentioned in Schedule | to this Agreement. The Treaiment & Disposal Charges
applicable under this Agresmert for different types of wastes generated by the

Client are as follows:
Sr, | Type of Wasies Treatment and Disposal | Quantity (In MT)
Nao. Charges (¥ Per MT)
] ETP Sludge 1,815 /- 0.250
/
/ ) 7
|/ / /
a v i
¥ i |
!

{Attach sheets in case of more types of wastes)

52  GEPIL (Haryang) shall charge the Client towards treatment & disposal on the
basis of weighment to be done at the TSDF site. If the Weigh Bridge at the site is
not working, it will be weighed at an outside Weigh Bridge approved by GEPIL
(Haryana).

53  The rates specified in Schedule 1 to this Apgreement are based on general
characteris Hdhﬂﬂmiﬁ:d type of waste, In cose any waste of the Client that

L] L,
Gujarat E™ ) PVt .
wha's'i‘uﬂ““’ iriart For KRFELIMITED 4
RulheFsed Signatsr
ﬁiﬁ%&@;@; EPIL (Haryun) SIGNED for & on behalf of Clicat
1




6.1

6.2

6.1

6.4

el

7.3

7.4

5.1

cither does not fall under the mentioned ecatepories or requires special type of
trearment before ar aﬂ.er4ﬁ4;.810ﬂm Client agrees to pay the rates for the s 8
which shall be fixed on case to case basis depending upon the characteristics of the
waste & treatment required in consultation with HEMS.

IRANSFORTATION CHARGES

The Client has requested GEPIL (Harvana) to provide NIL  numbers of storage
containers of _ NA capacity each to avoid frequent transportation. GEPIL
(Haryana) has agreed to provide the said containers in consideration of which the client
has agreed to pay ¥. _ NA (Rupees NA - |

a5 mterest free security deposit to GEPIL (Haryans), The Client shall be
responsible for the security and upkeep of as well as any damage causzed to the
container while it is lying at the premises of the Client,

Mfs. GEPIL (Haryena) shall provide the fleet of waste transport  vehicles of
different capacities duly authorized by HSPCB. As per the requirements of the Cliem,
lowest capacity vehicle for transporting its Hazardous Waste on full velicle koad
basis to the TSDF Site shall be sent by GEPIL (Harvana) at the cost of the Client.

The Transportation Charges for transportation of waste fiom loeation of Client to the
TSDF site are mentioned in Schedule I1 to this Agreement,

The Transportation Charges applicable under this Agreement st the current rates,

excluding taxes, arc ¥. _(AS PER SCHEDULE -2) per km per MT Taxcs, as

applicable, are pavable extra.

REVISION OF CHARGES

The Client covenants that various notified charges like Treatment & Disposal
Cherges, Transportation Charges etc and any other unforeseen charges under this
Agreement for jts Hazamdoos Waste shall be subject to revision and inclusion during
the currency of this Agreement in consultation with HEMS, as and when such revision
is called for due to any reason whatsoever, GEPIL (Haryana) shall inform the Client
about such revisions in advance through a separate letter.

All Government, municipal, panchaynt taxes, duties, levies, octrod, tolls, service tax
etc., as applicable from time to time, related to transportation, treatment, storage,
disposal and other services rendered under this Agreement shall be borne by the Client,
In casc the same are paid by GEPIL (Haryana), the Client shall reimburse the amount
thereof to GEPIL (Haryena).

Service Tax or any other existing taxes as applicable presently on services reluted 1o
disposal of hazardous waste have o be paid by the client.

All disposal charges are subject to annual upward revision effective From 17 April
Every year at the Tate of 4%. :

OBLIGATIONS OF THE CLIENT

While entering into the present Agreement with GEPIL (Haryana), the Client shall
submit the categories of Hazardous Waste along with the quantity and its desire to
dispose off the same by GEPIL (Haryanu), The said catesories of Hazardous Waste
shall be as per the parameters specified in the Schedules of Hazardous Waste
{Management, Hﬂndim& Transboundary Movement) Rules 2016, as amended

For GUEIR tinE o riRction

Pyt Lid,
infrastructure {Haryans) Pyt For KR LIMITED

hufhbrised Signator ‘-.'-
IL (Haryana) “SIGNED for & on behalf of Client

[
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8.6
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The Client shall get the Authorization from HSPCB permitting the Client to send
its Hazardous Waste to the TSDF Site for treatment and disposal and that it shall
be the respongibility of the Cliert to get the same renewed from time to time,
failing which GEPIL (Haryana) reserves its right to repudiate the
present Agreement under intimation to HSPCE and HEMS.

The Client shall make all the proper, necessary and adequate arrangement for
keeping production records and the Hazardous Waste genersted from these
processes. The Client shall provide relevant and correct information with respect
to process, waste quantity and characteristics (physical & chemical), nature and
toxicity of waste as and when asked for by GEPIL (Haryana). This information
may be forwarded to HSPCB / CPCB / ‘MoEF/ any other Statutory Authority, if
asked for,

The Clent shall be required to maintain the record of Hazardous Wastes
generated, stored nnd sent for treatment and disposal to GEPIL (Haryana). The
records so mainteined shall be subject to cross check and physical verificution by
authorized representative of GEPIL (Haryana) through visit to Client’s premises.
GEPIL (Haryana) reserves right to reject collection of the hazardous waste spilled
over the ground and containers whose exteriors are soiled by spillages. The Client
shall locate the storage facility in such a way so that the same shall be accessible
to the waste traneport vehicles of GEPIL {Haryana).

Dispatch and Detention of Transport Vehicle

i. The Client is required to intimate GEPIL (Faryana) when it has minimum one
vehicle load of waste to be lifted, through letter / Fax / Email to send waste
transport vekicle at least five days in advance from the date of collection.

i, On arrival of the same at the Client’s site, the Client shall be responsible for
loading its Hazardous Waste into the said waste transport vehicle within three
hours of arrival a1 the Client's site counting from the time of reporting at the
security gate of the Chent.

iii. If the detention of the said waste transport vehicle at the Client's site exceeds
the time limits stipulated in Schedule IT to this Agreement, there shall be
levied detention charges at the rates as mentioned in Schedule 11 to this
Agreement. The Client may detain the vehicle for a maximom of six hours
including time stipulated for loading.

iv. In case, for any reason, including detention for more than six hours; the
vehicle is sent back to GEPIL (Haryana) without giving the waste even affer
having been requisitioned by the Client, the Client shall pay the transportation
charges for the full capacity load of the vehicle.

Before the Hazardous Waste is loaded into the waste transport vehicle and
dispatched to TSDF site, the Client shall ensure that the said waste is packed in &
manner suitable for transportation and that the said packed waste withstands
physical and climatic conditions and does not result in any kind of leakage,
spillage and accident etc causing adverse impact on health and environment,

i '|'|.|5|£‘l"~'i
For KRF LIMITED
Amﬁr "

ipo Prote
rIEs L.

mﬁWM!mm SIGNED for & on behalf of Client
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If and when an accident occurs while loading Hazardous Waste at the Client's
site, the Client shall immediately report the same to HSPCB and other authorities
as per the Rules and also to GEPIL (Haryana).

Reijection of Waste

The Client agrees to maintain waste characteristics close to Finger Print
Analysis Report of the waste (attached as Schedule I11 to this Agreement). In
cese of variation of over 5% in waste characteristics mentioned in the said
Schedule, the Client covenants to pay the revised trentment and disposal
charges determined for its specific waste type and characteristics failing which
the Client shall accept the hazardous waste back at its own cost in accordance
with Clause 8.9 (ii) and £.9 (iii).

The Client shall be required to accept Hazardous Waste back and bear the
cost of return transpontation of full vehicle load, if the same is rejected by
GEPIL (Haryana) due to any of the following reasons:

a) Thevariation in waste characteristics is beyvond 5%,

b) The wastes contain unacceptable wastes types as listed under Clause

2.2

If the Client fails to do so within 2 days of reporting the matter, its registration
will be terminated with intimation to HEMS. In the event of waste rejection,
the Client shall be totally responsible and Hable for any consequence Brising
thereof and GEPIL (Haryana) reserves all rights to take any suitable actions
under the law,

During wet period of monsoon season, Hazardous Waste may not be accepted at
the TSDF Site. During this period Client is required to make a provision to store
its Hazardous Waste for a minimum period of four months, as per the requirement
of HSPCE,

GEFIL (Haryana) may request the Client, under intimation to HEMS, to provide
any additional information, as may be. reguired, for treatment and disposal of
waste or as asked for by HSPCB / CPCB / MOEF / any other Statutory Authority,
The Client shall send the said information to GEPIL (Haryana) at least two days
before the scheduled time, if specified by the information seeking authority else
within two weeks time.

The Client shall comply with the provisions of Environment (Protection) Act,
1986 and the Rules as amended from time to time as also with the conditions of
the present Agreement and that any breach committed thereof shall render the
Client not eligible for disposing of its Hazardous Waste in TSDF site.

The Client shall not claim any right, interest or privilege in or in relution /
commection with Hazardous Waste accepted at the TSDF site, _
In case of any change in constitution of firm or company or proprietary concern,
company name, products or quality and/or production rate of preducts or waste
quantity or characteristics, the Client shall intimate GEPIL (Haryana) by written
notification by registered letter / speed post ( courier prior 1o proposed date of
change and get its waste Finger Printing Analysis done again, where ever

For GaMH ety ipceaniyneesnith Clause 4.2,
Infrastructure {Haryana)fvt. Ltd. For KRF LIMITED

e, W :
; 1
SIGNED for & on Behalf of GEPIL (Haryan) SIGNED for & og hebslf of Clicat

nirectorfiuthorsed SEratery
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9.  QUALITY

9.1  The Client hereby covenants to ensure that its Hazardous Waste shall, under all
circumstances, conform to the norms specified by HSPCE and as prescribed under
the provisions of law for the time being in force.

9.2  The Client agrees not to send the following type of wastes which could be
detrimental to the environment, safety of the facility and to the persons handling it
in any manner:-

L Wastes containing explosive substances (An explosive substance is a solid
or liquid substance {or mixture of substances) which is, in itself, capable by
chemical reaction of producing gas at such a temperature and pressure and at
such 4 speed as to cause damage to the surroundings.)

ii, Waste which has an obnoxious odour.

iii. Waste which is flammable (Flash point below 65°C)

iv. Waste which containa shock sensitive substances (Shock sensitive refers to
the suseeptibility of a chemical or substance to rapidly decompose or
explode when struck, vibrated or otherwise agitated.),

v. Waste which contains volatile substance of significant toxicity.

vi. Wastes containing Radio active substances

10.  QUANTITY

10.1  Subject to the conditions mentioned under Clause 3.2, the Client agrees to send on
firm basis to GEPIL {Haryana), its own Hazardous Waste subject to maximum of
mreeeeeese MT per day and _0.250 MT per annum, which will be called the
Contracted Cuantity.

102 If the Client wants to send the requisite Hazardous Waste less than 90% of the
aforesaid Contracted Quantity, than in that cvent, the Client can request GEPIL
(Haryana), along with necessary justifications, for change in its Contracted
Quantity twice in a year by providing at-least three months notice. The client shall
still be liable to pay to GEPIL (Haryana) for the Minimum Quantity i.e. 90% of
the Contracted Cruantity till the expiry of three months notice period. The receipt
of waste shall be monitored by GEPIL (Haryana) on quarterly basis and charges
for deficit, if any shall be billed accordingly. In case of Foree Majeure conditions
at the Client’s premises leading to reduction in annual waste generation, the
liability to pay for minimum quantity shall be waived for the period of Force
Majeure.

10,3 If the Client cxceeds the annual Contracted Quantity of Hazardous Waste for !
disposal, then in that event Client covenants to increase the security deposit
accordingly as per Clause No, 11.1,

i1, |
1.1 The Client shall effect arrangement to make the payment of interest freg Security
Deposit of T__| . ToD = :f Rupeasid_&m__ji‘nﬂﬂﬂ_cj;mja‘
For Gujarat Enviro Protection An For KR F LIMITED
Infrastructure (Haryana] Pt Ld : A

\'ﬁ‘-#.- LS -lr-_... e |
@_ x|
SIGKED for & on Behalf of GEPIL (Haryana) SIaT af of Client i |

-
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Only) equivalent to Treatment & Dsposal
Charges of its Hazardous Waste for two months of Contracted Quantity that shall
always be maintained at a value twice or more than the Transportation, Treatment
& Disposal Charges for one vehicle load waste. The said amount of interest free
Security Deposit will be refunded only on the termination of this Agreement afier
adjusting other / pending claims of GEPIL {Haryana) against the Client, if any,

In case of msufficient balance (Security Deposit) in the Client's account, GEPIL
(Haryana) shall not send the waste collaction vehicle.

GEPIL {Harvana) shall raise the hill aganst each waste disposal consignment
(towards Transportation, Treatment & Disposal Charges) within three days of
receipt of the waste at the TSDF Site. The client shall pay the bill within 30 days
from the date of issue of bill,

The Client shall, upon receipt of the bill fiom GEPIL (Haryana), make full
payment on or before the due date mentioned in the bill. In case of delayed
payment by the Client, interest at the rate of 15% per annum shall be charged by
GEPIL (Haryana) on delayed payments, .

In case of default / dishonor in payment, GEPIL (Haryana) shall give seven days
notice to Client, with information to HEMS, for settlement of outstanding dues by
effecting the pavment through DDVpay order along with inferest else the
Registration of Client shall be cancelled.

[n the event of cancellation of Registration due to reasons mentionsd under Clanse
11.5, the client can re-register upon payment of balance dues along with interest
through DD / Pay order apart from non-refundable re-registration charges in
accordance with Clause 4.3,

DEFAULT

If the Client fails and /or defaults in the discharge of any of his obligation under
the present Agreement, the GEPIL (Haryana) after serving seven days notice shall
have discretion to (i) cancel the Client's Registration & refise to accept
Hazardous Waste of the Client for disposal, and (i) notify to HEMS snd HSPCB
the name of the Client informing about such default.

In the event of Client committing any breach/violation of ny condition of the
present Agrecment or any provision of Law / Act / Rules for the time being in
force, GEPIL (Haryana) reserves its right to suspend / cancel the registration for
such period as it deems fit with information to HEMS. .
Where an offence unpder the Environment (Protection) Act 1986 or under the
Rules framed thereunder, has been committed by the Client or is attributed 1o any
negligence on the part of the Client which shall include its Director, Partner,
Proprictor, Manager, Secretary, Officer etc. and if such Client is puilty of the
offence or is liable to be prosecuted against and punished accordingly, no suit,
prosecution or legal proceeding (s) shall lic against GEPIL (Haryana) for the
offence committed by the Client .

GEPIL (Haryana) reserves its right to issue a show cause notice to the Client, with
information to HEMS, if it is of the opinion that the Client has contravened the
provisions of the present Agreement, requesting the Client to remedy the

IMITED

i Y

tulhorised Signator

. 81 half of GEPIL SIGNED for & an behalf of Cligat
o e By .
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contravention within 15 days time. The said notice served shall specify the
meazures to be taken by the Client in remedying the said contravention,

INDEMNITIES

The Client shall be deemed to be in exclusive possession and control of the said
Hazardous Waste and shall be fully liable and responsible for jts arrangement,
appurienances and properties before completely loaded waste transport vehicle of
GEPIL (Haryana) lcaves the Client's premises,

Accordingly the Client hereby covenants and agrees to fully protect, indemnify
and hold GEPIL (Haryana), its employess, agents and successors and 2ssignees
harmless against any and all claims, demands, action, HUits, procesdings and
Judgment and any and all liabilities, costs, expenses, damages or losses arising out
of or resulting from or incidental to or in connection therewith, which may be

damages or injury to property or persons or logs of life resulting from or arising
out of the installation, presence, maintenance or operation or the intake
AITAngements, gppurtenances and properties of the Client |

It 1% also agreed by and between the Parties hereto that GEPIL (Haryana) is not
and shall not be leble in any manner whatsoever due to any negligence and for
any reason or ptherwise of the Client, in disposing its Hazardous Waste at the
factory site of the Client or at any other place.

FORCE MAJEURE

In case of any Force Majeure event at the site of the Client, GEPIL {Haryana)
shall not be saddled with any liability contingent or otherwise but in that case, it
shall be the sole liability of the Client,

In case of any environmental risk arising during the “performance of this
Agreement at the TSDF site either due to Force Majeure event or due to
circumstances beyond the reasonable control of the parties hereto, neither of the
parties shall be liable for the consequences arising there from.

Both the parties hereto agree that due to change in any laws related to waste
disposal mechanism / eriteria or due to any directive of any Court or Authority, if
GEPIL (Haryana) is to incur any additional financial burden consequent upon any
alteration and / or modification in respect of land-filled waste, then, in that-case
the Client shall be liable to contribute for the same in proportion to its disposal of
Hazardous Waste. quantity in TSDF site, The actual burden shall be determined in
consultation with HEMS,

Both the parties hereto agree that in any event of there being order in form of any
injunction, stay or otherwise from any Court, HSPCB or any other Authority
stopping the functioning of the Site or otherwise whereby GEPIL (Haryans)
becomes unable o accept Hazardous Waste of the Chent, GEPIL (Haryana) shall
not be responsible or made responsible and / or be lighle in any manner in that
regard and that in such an eventuality, it shall be the responsibility of the Client 1o
get the needful done in respect of disposal of its Harardous Waste.

ol For KR r-']umms{

mtmﬂr

iarat En'nl‘:fﬂ F
:J:.lct'-lf* [raryana

10

SIGNED for & on Belialf of GEPIL (Haryana) "SIGNED for & ca behalf of Client

|::|4'mJ:t'ﬂ'T.|'""l""lm“l.“milm":I -
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151 Save and except all discussions and meetings held and correspondence exchanged
between GEFIL (Haryana) and the Client in respect of this Agreement and any
decisions arrived at therein in the past and before coming into foree of the present
Agreement, no reference of such discussions with the Client for interpreting the
present Agreement or otherwise shall be made. Whereas, Wiste Data: Sheet and
Application Form, will be treated as part of this Agresment.

16.  ARBITRATION

16.1  In case of any dispute or difference of opinion that may arise cut of the present
Agreement, the matter shall be settled by the parties by mutual negotiations to be
concluded within 45 days from the date of intimation of existence of dispute or
difference of gpinion, as the case may be, by one party to the other party, failing
which, the matter shall be settled through arbitration. Both the parties shall
appoint an arbitrator each, and the two arbitrators sg appointed, shall appoint the
third arbitrator. The third arbitrator shall be the presiding arbitrator of the panel.
The arbitration shall be as per the Arbitration & Conciliation Act, 1996, The venue

of arbitration shall be Faridabad, The arbitration proceedings shall be
recorded in English and the arbitration award shall be final and binding on both
the partias,

17. LAWS GOVERNING THE AGREEMENT

I7.1  The present Agreement shall be subject to Indian Laws, rules and regulations and
notifications etc. issued under such laws,

18.  AMENDMENTS;

18.1 GEPIL (Haryana) may, if required at any point of time make suitable change in
the present Agiement in consultation with HEMS after serving a notice to the said
Client.

For Gujarat Envird P-rutﬂ' j
|pfrastructura [Haryana :

SIGNED for & on Behalf of GEPIL SIGNED for & on behalf of Clieat 2
i ;E.ﬁ;."f
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19.  JURISDICTION

19.1  Bubject to the provisions of Clapse 17 of this Agreement, the parties herelo
mutually agree that the Civil Courts at Fandabad only shall have jurisdiction for a]]
the disputes/differences arising out of this Agreement.

20.  The addresses of the parties hereto, unless chanped by written notification to be

given at least 15 days in advance by registered letter prior to proposed date of change,
shall be as follows:

1) M/s. Gujarat Enviro Protection & Infrastructure (Haryana) Pvit. Ltd.
Reg. 370, S VP Road, Shop &, Plot 384, Cigaretwals Eldg.
Opp. CBI Prathna Samaj, Nr. Harkishandas
Hospital, Mumbai (Maharashtra)

IN WITNESS WHEREOF the parties hereto acting through their properly constituted
representatives have set their hands to capse this Agreement signed and cxecuted in their

respective numes and on their behalf
For and on behaif of | For and on Behalf of Client
Gﬁfmmrﬁrﬁ: mﬁﬁﬁ"ﬂ;” (Sign And Stamp)
Infrastructure (Haryana v LK,
T i For KR LIMITED
{ | ﬂ' —-
| | ed Signatar
Name : Mr. Ashwan ar Name : SR S ATILEY
Designation  : (Site Head) Designation : ~epb
Address : Gepil(Hr) Address D12 Thssel BaAREy

Witness Witness:
| P, oo N L
Name Name TR e BHANR DAY
Designation | Designation : a4 f-
Address Address 2 Payee T BFTI
AL T il BEan a3 i Wnﬁ
2111--11|||||lll1||1r E’--'|'|'|Illl
Name Name
Designation Designation
ARGz st Edvirg Protection And Address
Infrastructure (Haryana) pyt, i, .
_ For KRF LIMITED
y .
_ Aufiorised Signatar 12
Dirgcte:
SIGNED for & on BebalT of IL (Harvama) BIGNED for & on behalf of Cliant

AT AR Eﬂqﬁﬂ.,ﬂnj_ﬁ
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Schedule-1
Hates for Landfill, Solidficat ion & Stabilisation and Incin eratfon (Effective From 01 /04 /2022
 Uptod00MT | 402 T 700 MT | 701 To 1200 Above K
] MT 1I200MT
a. Fixed Landfill € harges (Rs, Per M T} 1815 1794 1773 1761 .
b. Solldification & Stabilisat ion Charges [Rs per 8 T)
#’g : Additives |
v 1:0.10 2508 2398 2375 2347
ey 1:0.20 3408 3242 | 307 272 £
| 1:0.30 4038 3562 3823 3862 =
1:0.50 4510 4422 4374 4332 =—]
| 1:0.50 4983 4887 4839 4784
. 1:0,60 5598 SAED 5435 5374
b - 1:0.70 6213 6053 6023 L
I 1:0. 80 5761 6626 6556 5480 ]
i 1:0.80 7248 7105 7028 6061 ]
! 1:1.00 1 '-rmy | % 7500 7419
e. Variable Incineration Cha rges (Rs. Per M Ty = far a category of w asie of 2 particular calorific valse (in KCal/Kg )
15 per 1he oo nees given belo w
Calorifle value |
Lpto 2500 KCal ke 21111 20880 | 0371 19895
Greater than 2500 & up to 45004 Cal/kg 17347 16825 16658 16304
Greater than 4500 KCal kg 14522 14077 13932 13652

Notess- {

L. The sbove rates are valid up to 31.03.2023, Thereafter the rates shall abtract escalation (& 4% on anmual basis,

e Thtni:lﬁﬁmtnsl:n:fmﬂw:spmiﬂbdﬁ'p:nfw&ﬂr.hmaninEWHnEMm
i oo chsc 10 case bagis depending on the
TEMS

}. The saves for solidificmion ;*md sabilizaton are

waste requires additives more than 131, the

. shall be
charncteristies of waste & treatment required in consultation with T

fixed

rates shall be charged

required to be added & its bulling factor to be decided in consultation with HEMS.

4. The rates of Solidification & Stabilimtion as well ns

far the wuste that requires additives up 10 1:1.0 ratios, ¥ the
depending o the quantity of additives

rates for incineration include landfill charges Mo extra

charges will be levied for residue disposal landBilwe will charge 5% CRF charges on fotal iovolcing as per hems
guideline in case of secured landfill and Solidfication & Stabilization,

ny

6. Process for printing of manifest (@ Rs. 10v- for each.

The above mtes are exclusive of any statutory levies whick wil] be payuble exdrs,

7. Further, the charges in respeot of preprocessing process where ever applicable, remiing unchanged and are as
tincler:

i) MBMMGWM@M 1000/- MT on Humrdous waste having moisture content more than
40%.

b) Chlrglﬂ for nevtralization (@ Rs, 1040/~ MT on Hazardous waste
FOr Gujp maltdsmling R béatiiond nesralization

Infrastructure [Haryana) Pvt. Ltd,
SHGNED for & on a.:hmrﬂcsrﬂ_ {Haryana)

'V

 Diractor/Authorisad Signatos

SIGMNED for £ on Behalf of Clien

—

For KR F,LIMITED

wriged Signal

having pH between 4 and 2_and preater thanl2.
i Fs. 2000¢- MT on Hazardous waste having pi lesper than 2,
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1 MT ' iMT
| Fuel | Oiher | Taml Fugl | Other | Togal
Une Way 3 cost | cost

TMT | !MT

103 /4.73 (235 7.08 4.52 2.[&'&.&? 4.56 (218

235

=0 | I2MT 16 MT & Abave
Fuel | Octar | Total | Fag 'num—[ Tolal | Fusl |Chher Towdl [ Fuel | Cither Total
s | enst = H} uulllnullﬂm: ﬂmllnm | mlbmeﬂ

f | J | |

6.71
KM
1.59 | 5.68 |4.15 I.59|I5.?d 3.9611.39) 535 [4.01 {190 5.40
-.‘.J || I | | || | _l_ |
200K 1o 03] 1300 fEﬁ!ESE 4.13 ].Zﬁ|5.4t.3.'9ﬁ|1.l4 s.rn|m||:.u|s.15
Naote

price of Rs. 90,12 per Hier. The "Fye Cost
tompaneat of the rates ghafl be adjusted based o the rates of Dijcse

{ 0t Faridahad (Haryana) on quarter]y
basiz ie 15t of April, Tuly, Oct. & Tan. of each year.

< The *Other Cost' companent of rutes is firm Up 1o 30.03.2023 and ghj) be subject 1 39 escalation op
anaual basts therenfrer

wclual one way distpnee from TSDF site tht Generaror's ungt e,
o & fro for full tryc toad.  Minimum clarges pavable will be Truck Lapacity in MT *Rae per
knMT*To & fre distance of Generator's ynj e,

?

any other stanstory lavies,

t 5. The maximum loading time and detention charges bevand the free loading time for different
Capacity vehicles are as given below:
Sr. No Vehicld Capacity Free Loadiig Time Detention Chargestr |
(i} I MT 2 Hrs Jony-
(i) IMT 2 hes 300y-
(i) TMT 3 hrs 3600
(iv) 9 MT 3 hrs 360/
{¥) 12MT 4 hrs 400/
(i) : 16 M 4 lis 400/~
For'So
Infrastructire (Haryana) I’Tl Led.
SIGNED for & on Behadf of G SHONED £ de on Biabalf of Cljary
Fdean i GI:.;‘F.EHW!.}IC;J oo
&f’ For KR E CTWI
Director/Authorsad

ﬁrw’ a
r_:.-‘iE."-‘ﬁ Ei.gnﬂ':'r
h LB L=
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Applicerion ne, JJIRGTI8E

Incdustry id: J6SON34TETTS
Date: 14032024

Haryana State Pollution Control Board
Star Complex, Opp. General Hospital, Delhl Read, Sonepat Ph. 0130-
12361 190) Email:- hspebrosrigmail.com

Mo, :HWM/SON/2024/ 21967548

T

=ubs

bl —

M's Kohincor Ribbon Factory Pyt lid
Plot No, 12, Phase-1, Barhi Sanipat
SOnipat

Grant of Authorizationon
Movement) Rules, 2006

Reference of applicati

DT: 14/03/2024

Hajen&m_ Kma' :!;:_,E 1 .:_. -.'; "_'I. : . B _.;_:::_E_ ] Wy !i‘ l;.ed, it ﬁuﬂwﬁmﬁun fb]'

gencration, collection, slur#g.e i th

HAMM&T E

g Pml“m:a situated at P! Phaze-l1, Barhi Sonipat

i

Mo,

=

_ |l and IIT of these rules

Name nfp:ﬂum i CateparynT .
Hazardous Waste s per the Sn:hadulu I, :rrulﬂmntuun or nn-pmm.smg. etc,

Handling of Hazardous chemicals and
Wwisles,

Cmmmmaladrmﬂ:mmmhﬂ

cleaning materials
Industrial operstiohsusing
mineral/synthetic o
hydraulic systems oFg

Lised/spent oil

Purification and treatment of exhaus =
air, water and waste water from the ...
treatment plants (CETPs),
Chemical sludge from waste water
ireatment

(i}

The suthorization shall be valid for & period of 14/03/2024 to 30/09/2028
The authorization is subject to the following general and specific conditions :-

1. The unit will comply with provision of all applicable Acts/Rules/Direction of the
Board/CPCE. 1. Unit will generate its manifest online for p disposal of hazardous waste
through GEPIL. 3. Unit will submit annual returns on prescribed format before 30th June a5
per HOWM Rules. 4. Unit will renew its agreement with GEPIL and unit will apply renewal of
autherization within stipulated time period. 5. That previous autherization granted upto

30.09,2028 will be superseded by this authorization.
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Application me, -5 197545
Tnducttey id: JESONZITRTTS
Date: [403/2024

Regional Officer Sonipat
For Haryana State Pollution Control Board

Conditions of Authonzation:

[ The authorised person shall comply with the provisions of the Environment (Protection) Act, 1986,
and the rules made there under.

2. The nuthorization or itz renewal shall be produced for inspection at the request of an officer
putherised by the State Pollution Control Board.

3. The person authorised shall not rent, lend, sell, transfer or otherwise transport the hazardous and
other wastes except what is permitted.thy authorization.

4, Any unauthorised change is personnek: DR king conditions as mentioned in the
application by the person authun.wd ah I mnmmte a hrna-nh of this &u:l:un:mtmn

The person authorised gha | EEnCY .' Ty se

authorzation is being granted considering all siie specific possible scenarios such as spillages,

leakages, fire eic, and their p-nmblc J.n:pams au:ui alsn carry out mu-c.k drill in this regard at tegular

interval of time,

6. The person aut "'""_":-‘_!:'—'f-'" A cam Wi E rovisions pulinedinahe Central Pollution Control

(=1

Board guidelines I'Damapges due to Handling and
Disposal of H{r.znrd.uus a5t 4y

7. Anapplication fcnr the renewliof ME; laid down under these Rules.

8. Any other condition i aistry of Environment,
Forest and -"LT-"" 3 time.

2, Annual return shall be f1¢d h}' Ju.un 30 th fc-r ﬂ:u: p:md Ensuring 31 st Ma.n:h nf the year.
PARDEEP | nirsan

SINGH D Ewan
Regional Officer S0

it Pollution Contraol erd




<A
. HARYANA STATE POLLUTION CONTROL BOARD Copy 1
= Star Coanples, Opp. Genersl Hepital, Deelhl Head, Somepat Bh. 0130-
% SE3OL LSO Emalli hepcbroir@Epmall. com
[HRPER) (Hazardons Waste Manifest) WHITE
Form 10

[See rale 19(1)] By Sender To HSFCB

18007 Haryana Soste Pallwidan Captrdl Board,
Call, Scetor-b, Farchkils L1450,

Fa-0L13-25776T-TA,
Eiiad: b |zain
[l {Sender’s Mume, Mabling Address, Phoos no  |Eohinoor Ribban Faztary Pvihid
& Emnil Address: Plot No. 12, Pluse-], Barki Sonipat
| 'ﬂ?mm P
7]
T A Appll 0. 15Ty :
3 15 L LA : 30318
4 | Auiborization v From: 2024 -0%-]4 1 202 B0 ] .
5 |[Tronsperter's Name, Address & Phone go ‘i'.“ mnl"mhﬂhm mdhﬁamwmgmmm
g B
S5aA P340

| Teansport's Regisiration Mo
Wolkiglo Mo, & Ty 486 | Piek-up

IH Ruceiver's Nanue, Malling Address, Phooe J-ril‘:ﬂujurm Emu.m me.u-:numt infrastructars
no & email address: phabatabed

Py, Lid
&f Zane, dnrldabad, Horyens

Revelver's Authorization
19 Toral funneiy:
(11 FPlaysieal Form:

1T |Number of Coentoiners: L

g = : — e :
 Wame of Seljedule: ]
Hammrmmncmaamluﬂﬂ_ il ) e TR :.-_# J W.wmwmwm&mh._._

4

| Seowler's Cerrificaie:
| hereby declare that the ecnl
cutegengsd, packed, marked, an
Appicible matiogad govemment

| Mueae & Stump of Induscry : Kohinoor |

{15 | Tenpaparier Ackngw ement of Rece Wistes:

Ditump oft Gufarat enviro Protecton apd Infrastruchure .
Huryums) Pre. Lid, Date (03-5ep-2d »

la

Special bandling instractions and sdditagsl | 155 PSS
| |Iu:|l'|:|l_'m[|gu
7 I Receiver's Certlfication for recelyt of Mazardons end other waste:

Stmp of: Mis Gujarat Envirg antlmud imfrastructure (Haryana) Pvi. Lid

r

Village Poll, sesr Pali- Muhnhubmi Stouw crushier Zone, faridabod )
[ [Dote - . Slpmature jll= !i'.‘.‘:"ﬂ* Fr if:r;ﬁﬂﬂﬂ i

M Ul =, ®A, g,

Fui Crusnar Zonw, FARIBARAD

4492 | 140
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HARYANA STATE FOLLUTION CoNTROL BOARD
Blar Comples, Upp. General Huoupbiul, Delki Rond, Soncgay Pl EL50-
1336115007 Esuallr- hepehroermEgmall.cam
{(Hazardous Waste Manifest)
Form 1{
[$ee rule 19(1))

E

Hi: Hiryana Elulmlhmﬂ'mwhqrd.
(=51 Beciord, Panglikals [ELAE T

EHJT.E-I:I-'JTI'.W—'.IJ,
Eﬂ*ﬁm :
I [Bender’s Nase, hal Addres, Phone ng =TT T, Footory Pyr i § E
& Buall Addroge lot Moo, 12, Phage-, Blacti '
! MMIIH_
At Fon Mo,z S HETSdE

2
3| .’nuﬁgrlnﬂoh@ g and Dt _ﬂwﬁ]'ﬂﬁ'ﬁﬂ b 2034031 5
4 Autherization valldin: i - c
5 |Tramsporter's Namee, Address & Phong ma: i i
i ali; Near Pali-fu

e Franspurt's Repistrasion No:

T_[Webicls Mo, & Type

|E [ Besulver'y M, Mlslling Asddrasy, Phone
L |nu & ermnil mddresy:

||
3 IREEIT\H’ Autlrizs
1a I"I: odal Quantivy;
:I—I-I:'h._lmi-znl: Faram:

|JE |'Hl.u||h¢-|'-:rll'.‘m|lnlnm:

13

S Y ———

‘Woste Deserin [T

E-:Edcr'i E‘ur!ﬂtlgﬁ

1 heretry deciare thar the con
ﬂtgw:d.puhd.mﬂm, T
h | | applicable nacjonal Bovernmen)

=

i4
|

= e Sig |)Ltﬂﬁ"
ignadil10/ 150 519 )

|r'¢am1|= & Stumg of lndusiry ; Kuhingor Ribhag
7

-
AT
15 | Transpocter Achnowlodsment of Beveipts ol Wasteg:

| :
Sump of; Cujsrst envire Frotection and lofrastrucigre Dote :03-5ep.34 5
| (Haryena) Pvi, Led.

|

Spucial bundlng instruetions fid sdditional rHBEPH'l
informatog . ! i
||IiI BrEvery i for recelpt of 2§ anid oth

Fl- - ek

Id

[Flamp of: by Gujarat Enviro Protection | h.fr‘lifrl.ll‘!h.llE (Haryana) Pvi Lig |
Village Palt, near Pl Mohsbatabad Stone ¢rugher Zune, faridabag

| Dt s Ee Sipnoture i l

= i
W-r n?:-"'i" sehie (H) P Ltd.

Bun Crushar Zons, F 1 T
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FLOW DIAGRAM OF ETP

AERATION

pH CONTROLLER |

SLUDGE TO
FILTER PRESS

AERATION

SLUDGETO

FILTERPRESS |

CLARIFIED
WATER TANK

TREATED WATER




DESCRIPTION OF UNITS OF ETP:
1. Bar Screen: -
MOC of Bar Screen

Bar screen

Qty.

2 Collection cum Equalization Tank:

Capacity
MOC of the tank
Qty.
3. Feed Pump:
Type
Capacity
Qty.

4. Flocculation chamber:
Capaéity
MOC
Internal

Qty

5. Chemical dosing system:

Tank volume
MOC of tank

Chemical dosing pump

Qty

-

4495
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MS Epoxy Coated
0.3m x 0.5m

1 (Cne)

50.0 m?
RCC

1 (one)

Centrifugal, Self Priming
5 m%h at 12 m head
2 Nos. (TW+18)

1.25 m3
MS+FRP
Baffle wall and siphon arrangement

3 Nos.

1m3
HDPE
0-100 Iph

3 sets
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6. Clarifier (Lamella Clarifier):
Flow Rate
Tank MOC

Tube settler media

Qty.

7. Aeration tank:
Tank ;\folume
MQC of the tank
Qty.

Diffuser

8. Twin Lobe Blower:
Capacity
Qty.

9, Secondary clarifier:

Flow Rate
Tank MOC
Tube settler media
Qty.
10. Flocculent dosing systems:
Tank vol.
MOC of tank
Chemical dosing pump

Qty

5 m*hr
MS+FRP

1 lot

15 m?
MSEP
1(One)

4 Nos.

90 m¥hr
2 (1W +18)

5 m¥hr
MS+FRP
1 lot

1

1m3
HDPE
0-100 Iph

1 set

144




11.

12.

13.

14.

15.

4497

Clarified Water Tank:

Capacity
MOC
Qty

Dual media filter:
Capacity
MOC
Q.

Activated Carbon fiiter:

Capacity
MOC

Qty.

Filter feed Pump:

Capacity
Head_
Qty.

Sludge discharge tank:

Capacity
MOC
Qty.

5m
HDPE
1 No.

5.0m°/hr

MSEP

5.0m%hr
MSEP
1

5 m3hr
25m
2 Nos. (1W+1S)

2m?

RCC
1 No.

145
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16.  Sludge Transfer Pump:
" Capacity
Head
Qty.

17. Filter Press:
No. of Plate

Plate size

Qty.

1 mhr
15 meter

1 No.

14
16" x 16"

1 set

146




CONCLUSION:

Treated water would be used in process, toilet flushing, floor washing and gardening.

Characteristics of Treated Water

PARTICULARS

S.NO. UNIT VALUES
T pH - 5.5-9.0
2: BOD mg/L <30

3. TSS mg/L <100

4. Oil & Grease mg/L <10

8, COoD mg/L <250

147
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SOQURCE OF WATER:

Water will be made available from the supply of HSIDC. In addition to this the company wil
arrange the tanker water from local supplier.

Consumption of Water:
Domestic : ’ 3.5 KL /day

Industrial ! 120.0 KL/day

Waste water Discharge:

Domestic : 3.0 KL/day
Industrial ; 100 Kl/day
Trade effluent discharge 100 KL/day

SOURCE OF EFFLUENT:

Effluent is generated from process of dyeing of fabric. The organization desires to treat the
effluent to achieve the parameters under prescribed limits as prescribed by the pollution control
board:

Generation of Effluent 100 m® / day (5.0 m*hr on 20 hrs. basis)

EFFLUENT CHARACTERISTICS:

S.NO. | PARTICULARS UNIT VALUES
T, oH - 10.3

2 BOD mg/L 306

3. |Tss mg/L 100.0

4, Ol & Grease ‘mglL 3.0

5 CcQoD mg/L 948




TREATMENT PROCESS:

The effluent generated having above mentioned parameters can be treated by physic-chemical
process followed by biological treatment method to achieve the required outlet parameters. For
this we propose the following process:

The effluent g'enérated froml the manufacturing process would be passed through Bar Screen to
prevent the entry of foreign matters. Then effluent would collect in to the collection cum
Equalization Tank. The effluent would be properly aerated to make it homogeneous with the
help of aeration system. Horﬁogenized effluent would be pumped to the flocculation chamber
where coagulants and flocculants would be dosed in different stages. Then effluent would be
passed through the lamella clarifier where solid present in the effluent would settle down at the
hopper bottom and clear water would flow by gravity to the aeration tank. In aeration tank
effluent would be aerated to control the BOD and COD. Further flocculants would be dosed
followed by clarification in secondary clarifier.

Clarified water from clarifier would be transferred to the clarified water tank and then passed
through the dual media filter & activated carbon filter for the removal of micro flocs, Finally
treated water is used in gardening, flushing and floor washing.

Sludge from clarifier would be discharged into the sludge tank. From sludge tank it would be
dried in the filter press and sludge water would return back to the collection tank for retreatment.
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Barhi, Sunaea-t. Haﬁa

1. Introduction

Kohinoor Ribbon Factory Pvt. Ltd. Plot No.-12, HSIDC, Barhi Industrial Estate
District- Sonepat, Haryana. Its main work is all kind of bleaching, dyeing, printing and
colouring of tape and yam. The current processing capacity of the factory is
500kgs/day Poly beg& printing, 0.73m%day Dyed yam, 0.087MT/day tape dyed on a
shift's operation of 12-15 hours duration.

The source of water supply is from HSIIDC water supply/ boring water. This water is
used for the processing, dyeing & washing operations.

To meet the statutory effluent discharge standards, Company installed an effluent
treatment plant (ETP) with a capacity of 120 KLD.

The industry approached the Department of Civil Engineering, MAHARSHI
DAYANAND UNIVERSITY Rohtak-124001, Haryana (INDIA), Chandigarh for
carrying out the adequacy assessment report of the Effluent Treatment Plant (ETFP)

installed in the premises of the industry to treat the effluent ganerated through the

washing and dyeing process.

1.1 Scope of study
This report aims to prepare an adeguacy report of ETP installed in the Company.
1} Study the treatment efficiency of each unit of ETP.
2) Determine the required and the existing capacity of @ach unit of ETP to check

the adequacy of ETF.

Isha Ver
Assistant Profazser
Civil Engineering
UIET, MDU. Rohtak

N
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2. Manufacturing process

The manufacturing process flow chart has been shown in Figure 1. Water

consumption mainly cccurs during the dyeing of raw materials.

s
_—

Winding of
Raw Tape Yamn an dye
Apring
I ;
p——— ~
Scoring of
- -
. tape | Dyeing |
T —T
T —— —
|
|
—  Socking - Drying |
b =
e  ——
I ¥ | | Cwality and
| Drving Inspection
b
I-'—-_"‘- e —
| .
| Qualivy and | Finishing
| Inspection
Finizhing/ | | Winding on
Tape rolling paper cang
_[ Brinting | | Used In_lah-el |
| making
e — R R
Qo
[ B - c
1 Dispatch Isha Vel LY
Azsistant Profz3scr

. Civil Engineering T
Figure 1: Flow Chart of processing of materials |ET, MDU. Rohtak
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Yarn and Tape is the basic raw material, which is converted into the final dyed product

in the presence of auxfilary chemicals & necessary dye stuff.
As shown from the process flow chart, the yarn and tape are subjected to washing,
dyeing, washing & finishing, which are major process involving chemical additives in

the main dyeing machine and finally dyed.
Product is taken out & rest of the liquid/water is drained to effluent treatment plant,

2.1 List of chemicals:
The industry utilizes a wide range of chemicals for dyeing, including dyes themselves,
auxiliaries, and other chemicals for various purposes. The key chemical will be used

in dyeing of yarn and tape are given below in Table 1.

Table 1: List of chemicals used in the unit

5. No Chemicals

1 Caustic Soda

2 Soda ash

3 Acetic Acid

4 Dyes
4] Hydrogen Peroxide
(<] Salt
7 Soaping Agents
B Softeners
J ¥
Isha Vermag
CI\.",:[ EﬂgiﬂEEran, r
VIET, MDU. Rohtak_
s —— ——————————————

Department of Civil Engineering, Maharshi Dayanand Universily, Rohtak Page | 5




158

Adequacy report of ETP for Kohinoor Ribbon Factory Pvt, Ltd. #12, HSIIDC, Phase-|,

Barhi, EnnaEat Hazana

Design discharge:
Theoratical waste water flow

Design waste water flow

15 KL/day

120 KL/day

2.2 Detalils of optimum treatment process (ETP):

From treatment of dyeing wastewater, an intermittent system is suitable to treat the
waste water. It is proposed to have a Physic-chemical treatment process followed by
biclogical process and tertiary treatment with dual media filter & colour removal filter
to achieve the prescrbed standards as per pollution control board norms. The
following treatment stages are proposed for the E.T.P for dyaing of raw material waste

water shown in Figure 2.

Figure 2: Flow chart of effluent treatment plant

Water Inlet
1

Collection Tank — Areation

Flocculation Tank {3 MNos.)

PH Controller

i

Chemical Dosing System

1

Pressure Sand Filter

Activatad Carbon Filter

Treated Water

Tube Settler = Sludge to Filter Press
Araatiﬂanank
Tube Ea!rtler —  Sludge to Filter Press
Tube Setl;ar

Clarified :ﬂiater Tank
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3. Adequacy assessment of ETP

The various aspects of the ETP, including its design, ocperation, and performance, to
ensure that the plant is capable of effectively treating wastewater to the required
standards has been checked. Table 2 typically includes a review of the ETP's design,
including the flow rate and scheme, a detailled examination of the tmamnt processes

and process units, and an analysis of the primary, secondary, and tEHIEr:,r treatment

stages.

lsha Verma

g:asistant Prol:sser
il Engineering

VIET, MDU, Rohtak
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Adequacy report of ETP for Kohinoor Ribbon Factory Pvt Lid. #12, HSIIDC, Phase-/, ﬁafhfr
Sonepat, Haryana

Table 3: Inlet and outlet parameters of waste water of ETP.

S.No. | Parameter Standard Limit
: as per HSPCB
i Inlet | Outlet
1. | Colour Reddish Almost Not Specified
(Hazen) |I Colourless
2. | Odour | Mild Odourless | Mot Specified ;
|
3. | pH 8.50 7.29 6.5-9.0 — |
4. |Total Suspended Solids | 362 19 1800 ]
(mgr) ' i
5. | BOD 3 days (27°c) (mg/l) 52 12 500
; 6. | COD[mg/) 516 B2 1400
7. | Oil & Grease (mg/) 17.3 <0.05 15

Table 3 show that the results of the waste water from inlet and outlet of ETP are within

prescribed limits set by HSPCB.

4, Hazardous Waste Management

The sludge from tube settler shall be drained into the sludge drying beds and the dry
material shall be collected in imparvious container after putting in HDPE bags to be
disposed of as advised by the Pollution Control Authaority.

In this process waste sludge will be released in the form of hazardous waste, for which

sufficient size of site will be provided inside the premises & finally it will be handed over

thal Ver




4515 163

Adeguacy report of ETP for Kohinoor Ribbon Factory Pvi, Lid. #12, HSIIDC, Phase-l, Barhi,

Sr:rnﬂgi‘, Hﬂﬂna
]

to Gujrat Enviro Protection & Infrastructure Limited (GEPIL) at CTSDF site Palli,

Faridabad for further treatment and final disposal.

5. Maintenance for ETP

# Egualization tank, reaction & settling tank to be properdy cleaned once a manth.
Polyelectrolyte has always to be kept in a homogenous condition so that thera is no
e settlement of any undissolved portion.
¥ Sludge shall be stacked in the solid drying leachate proof tank or HDPE tank to be
coverad after normal working hours, so that there is no run off during the rain and
drying material has to ba packed in a HODPE bag properly sealed before disposal.
# Adeguate training to the operative staff shall be regularly provided in the comect
operation & maintenance of the plant.

¥ 5Staff shall also be provided with adequate PPE's while handling acidic/hazardous

effluent.

- 6. Conclusions

» The Effluent Treatment Plant installed at Kohinoor Ribbon Factory Pvt. Ltd. complies
with the standards of the Haryana State Pollution Control Board (HSPCE).

¥ As per the documents provided, a maximum of 15m*hr of waler can be extracted
from the borewell as per the permissions.

¥ No river or nala is present nearby. All wastewaler generated by the industry is
treated and then disposed of through the sewage drainage system provided by

HSIDC.

» The gquantity of water consumption depends on the Fabric requirements specified

; i daily basis. '
by the client; therefore, it may vary on a daily Isha Vermaaos

Departmant of Civil Engineering, Maharshi Dayanand University, Rohtak Ciflegmb oering
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% All the effluent generated by the industry is directed to the ETP. No bypass is

present.
¥ All parameters are being monitored regulary.
* The Effluent Treatment Plant is adeguate to treat the 120 KLD of wastewater

however, at present only 15 KLD of waste water is generated by the unit.

Isha Verma
Assistant Profasser
Civil Engineering C
UIET, MDU. Rohtak
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Summary of Adequacy Report for ETP for Kohinoor Ribbon Factory

Pvt. Ltd.
5.Mo. | Description Remarks |
1 Mame of Unit Kohinoor Ribban Factory Pvt, Ltd.
2 Address of the Unit Plot No.- 12, HSIIDC, Barhi Industrial
Estate District- Sonepat, Harvana
i 3 Activity /Process Bleaching, dyeing, printing and
colouring of tape and yarn
4 Product Capacity S00kgs/day  Paly  beg  printing,
0.73m*/day Dyed yarn,
0.087MT/day tape dyed
5 Manufaciuring Process Yes
II B Source of water HSIDC water supply! boring water
7 Rate of Water Consumption !
(i) | Industrial 20KLD (including boiler)
i {il} | Cooling/Boiler -
[iil) | Domestic | 1ELD
[iv) | Others e
B Rate of Effluent Discharge
(i) | Industrial 15 KLD (including boller)
(i) | Cooling/Boiler -
(i} | Domestic -
(] | Others i
{8
g Location of effluent discharge CETP .

UIET, MDU. Rehtak




Adequacy report of ETP for Kohinoor
Sonepal, Haryana

it Gectory Pa. Lid. #12, HSIIDC, Phase-l, Barni,
166

10 Source of tfrade affluent Bleaching, dyeing, printing and
colouring
11 Whether effluent is treated Yes
12 Whether unit has installed ETP Yes
13 Detail of ETP Yes
14 Whether effluent discharge rate is | Yes
monitored
15 Whether manufacturing process! | Yes
characteristics of raw materia.lhave been
studied thoroughly
16 Whether influent characteristics have | Yes
been monitored
17 Whether any bypass arrangement Ma
I 18 Whether design aspects have been | Yes
considered while evaluating adequacy of
ETP
19 If modification have been suggested to | Mot required
upgrade ETP
i 20 Whether existing ETP will be able to give | Yas (if operated properly)

effluent as par required parameters

Isha Ver
: estigator
Assrstani]a?nfeagsﬁr }

Civil Eﬂgin&win
L gr
UIET, MDU. Rohiak
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Sonepat, Hazana

Adequacy Certificate

Based on the site visit conducted by a team of experts from the Civil Engineering Department (CED),
MAHARSHI DAYAMAND UNIVERSITY Rohtak-124001, Haryana (INDIA), to M/s Kohlnoor Ribbon
Factory Pvt. Ltd.., Plot No. 12, HSIIDC, Barhl Industrial Estate, District Sonepat, Haryana, and the

subseguent review of the infrastructure retated to the effluent treatment plant (ETP), including its

-
specifications and historical performance data (as detailed in this report), it has been determined
that the existing ETP Is adequately equipped to handle the effluent generated from the
current production capacity of tha unit, and is in accordance with the parameters outlined
in the report.
Isha Verma |I
Assista é&ﬁ‘ﬁr
ol eIy Rater
UIET, MDU. Rohtak
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SUMEERSIBLE LOG BOOK

72
nwexvve — X

GROUND WATER
DATE STARTR END R UNIT (KL)
01.01.2025 5
02.01.2025 0 25 25
03.01.2025 25 49 24
04.01.2025 49 75 26
05.01.2025 o
06.01.2025 75 59 24
07.01.2025 59 124 5
08.01.2025 124 149 25
00.01.2025 149 173 24
10.01.2025 173 198 25
| 11.0L.2025 198 223 24
12.01.2025
13.01.2025 222 248 26
14.01.2025 248 272 24
15.01.2025 272 298 26
16.01.202% 208 3249 pic
17.01.2025 324 348 24
18.01.2025 348 373 25
19.01.2025 o
20.01.2025 373 398 25
21.01.202% 198 424 6
22.01.2025 424 448 24
23.01.2025 448 473 25
24,01.2025 473 499 26
25.01.2025 499 524 25
36.01.2025 i
27.01,2025 524 548 24
28.01.2025 548 574 26
29.01.2025 574 598 24 |
30.01.2025 508 = 623 25
31.01.2025 623 647 24




KOHINOOR Hlﬂﬁmﬂ? PVT LTD BARHI

SUMBERSIELE LOG BOOK

173

GROUND WATER

DATE START R END R UNIT {KL)
01.02.2025 647 671 24
02.02.2025 '
03.02.2025 671 696 25
04.02.2025 696 722 26
05.02.2025 723 747 25
06.02.2025 747 771 24
07.02.2025 771 796 25
08.02.2025 796 820 24
09.02,2025
10.02.2025 820 846 26
11.02.2025 846 871 25
12.02.2025 871 Bos 24
13.02.2025 895 920 25
14.02.2025 520 946 26
15.02.2025 G46 970 24
16.02.2025
17.02.2025 970 595 25
18.02.2025 995 1020 25 .
19,02.2025 1020 1044 24
20.02.2025 1044 1070 26
21.02.2025 1070 1095 25
22.02.2025 1095 1121 26
23.02.2025
24.02.2025 1121 1148 27
25.02,2025 1148 1174 26
26.02.2025 1174 1199 25
27.02.2025 1199 1226 27 N
28.02.2025 1226 12532 26 |
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SUMBERSIBLE LOG BOOK

174

-

GROUND WATER

DATE START R END R UINIT (KL)
01.03.2025 1252 1278 26
02.03.2025
03.03.2025 1278 1304 26
04.03.2025 1304 1329 75
05.03.2025 1329 1356 27
06.03,2025 1356 1383 27
07.03.2025 1383 1409 26
08.03.2025 1409 1434 25
02,03.2025
10.03.2025 1434 1454 25
11.03.2025 1459 1486 27
12.03.2025 1486 1512 26
13.03.2025 1512 1538 26
14.03.2025
15.03.2025 1538 1563 25
16.03.2025
17.03.2025 1563 1589 26
18.03.2025 1589 1615 26
19.03.2025 1615 1640 25
20.03.2025 1640 1667 27
21.03.2025 1667 1653 26
22.03,2025 1693 1720 27
23.03.2025
24.03.2025 1720 1745 26
25.03.2025 1746 1773 27
26.03.2025 1773 1759 26 .
27.03.2025 1794 1825 26
28.03.2025 1825 1851 26 '
29.03.2025 1851 1878 27
30.03.2025
31.03.2025 1878 | 1905 27




4527

KOHINOOR RIBEBON FACTORY PVT LTD BARHI
SUMBERSIELE LOG BOOK

GROUND WATER
DATE START R END R LUNIT {KL}
01.04.2025 1905 1932 27
02.04.2025 1932 1958 26
03.04.2025 1958 1985 27
04.04.2025 1985 2011 26
05.04.2025 2011 2038 27
06.04.2025 2]
07.04.2025 2038 2066 28
08.04.2025 2066 2093 27
{Q-Dd.EﬂEE 2093 2119 26
10.04.2025 2115 2147 18
11.04.2025 2147 2174 a7
12.04.2025 2174 2202 28
13.04.2025 0
14.04.2025 2202 2226 24
15.04.2025 2226 2255 29
16.04.2025 2255 2282 27
17.04.2025 2282 2311 29
18.04.2025 2311 23410 29
19.04.2025 2340 2369 29
20.04.2025 a
%.1.04.2025 2369 2398 )
22.04.2025 2398 2423 25
23.04.2025 2423 2441 18
24.04,2025 2441 2467 B
25.04.2025 2467 2491 24
26.04.2025 2491 2516 25
27.04.2025 0
28.04.2025 2516 4542 26
29.04.2025 4244 2567 25
30.04.2025 £267 2591 24
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Laboratory: A-114, Sector-80, Phase-ll Nolda, Gautam Budh Nagar - 2013035, (U.P.}
(An IS0 9001: 2018, 130 14001: 2015 & IS0 45001:2018 Certified Laboratory)
Wabszite: weww italab.in, Email: itirelabffgmail com, infaiitziab. n, contacti@itslab.in

+81 9911659800, 9305780312, 09958849764 TR

Aripexar® — Yy

Do, Mo.— ITS7.8-01, Page Mo. - 1 of 1

TEST REPORT
. WARSTE WATER 'g.ﬁ."rll:'l..E ANALYSIS =y
Repart Codle: WY=100325-1%9 Lasoe Date: 17032025
I
IS50F TO: MU, Kohinoosr Ribbon Fructory Private Limited.
Plot Wo. <12, Phase- |, Barhi Industrial Area Sonipat Havyans (India}
] MALYSIS D
L Sample Description Rk ETF infet Sample
Sampbe Drawn On t 1 W03
Sample Dreawn By I Mr. Krighan Kumar (ITS LAE Hepresentative)
Sampling Plan & Procedure ! 15:17614 (Part-1):2021
Sample Quantity 1 2.0 Later i Pet Bottke & 3050 mi BOD Bottls
Weather Comdition i Clear
Sample Received On ; 1099320235
Analysis Duration ; 104032025 To 17032025
- ANALYSIS TEST RESULT
5 Mo | Parameter Test Methad Resulis
| 1. [oH Value @ 25°C_ - 15:3025 (Par-i1) 8,29
[ 2 Tom) Suspendad Solid (TS5) (mg/l) 15:3025 (Pan-17) 350
| 3. | Chemical Oxyaen Demand(as Ogfmig) . 15:3025 {Part-58) | 498
Bio-chemical Dwygen Demand {as Og) : I

| 4 | Gdap @270y mgh) 15:3025 (Pari-44 ) 98

% O] & Cirease (mp/T) | 502025 (Pant-349) Ifh_'.r.

6, | Colour ' Vigual Hazen
F 9 Odour 153033 I:P‘_-ﬂ R0 S-HE'[J'!.'

L Note: all tiot be produce except m full without approval of the leborstory 3]

Kri

[Analysi)

iinw ﬂfmFi"Ill
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/ ‘“0 ITS TESTING LABORATORY PRIVATE LIMITEI'J 18"‘%

Laboratory: A-114, Sector-80, Phase-Il Neoida, Gautam Budh Nagar - 201305, (UF)
(AN IS0 B001: 2015, 130 14001:2015 & 150 45001:2018 Certified Laboratary)
Website: www.itslab.in, Email: itirclabfgrmail. com, info@itslab.in, contactfitelab,in
i +01 0011650500, 9305TB0312, 000SEE4DTE4 Thettinl

Doc, Mo, - FTS7 8400, Page No. - 1ol 1
TEST REPORT
. _ WASTE WATER SAMPLE ANALYSIS -
Report Code: WW-100325-20 = * lssue Date: 17032028

ISSUE TO: MYS. Kohinoor Ribbon Factory Private Limited,
Plat No. -13, H:Hr- L, Barhi Industrinl Avea Sonipit Haryana {India)

N SAMPLING & ANALYSIS DATA
Sample Description - ETP Chuiles Sample
Sample Drnwn On I FOA3202S
Sample Drnwn By ! My, Krishan Kumar (T3 LAB Representative)
Sampling Plan &Procedure 3 I5:1 7614 (Part-1:2021
Sample Quantity 1 2.0 Later it Pet Botile & 350 m] BOD Botile
Wenther Condidion i Clear
Bample Recerved Om i F03202S
Analysis Durathon i LWVDIZ0AS Ta 170320258
f=——— ANALYSIS TEST RESULT '
5. No | Parnmeter l Teat Meihad | Rezulis As Per Limit HSPCH
|1 | pH Vahe @ 25°C 153025 (Fan-11) | 7.39 6.0-9.0 =
| 2 ]I'nma.l Suspended Solhid (TSS) 153025 (Par-17) Zih 1800
L) A "
5 Chemacal Oygen Demand(as 0-) A : . X (]
= (mg!) . 183028 (Part-34) |
< “Bio-chemzzal Oxygen Demand (a5 it 10 | 500
¢ Ox) (3days @2FC) (mgl) 15:3025 (Pari-44)
A | Oil & Civesse (mp1) 15:3025 (Pan.39) <1005 15
[ 6B | Colour Yisual Hazen -
LT, | Odour I5:3025 (P-5:1963 | Soapy | . |
Note: - Repgealill not be produce except in foll withert approval nﬁh:lu'hﬂra'hrr

# iiEnd ﬂ"- RB‘-PDH. LE
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‘h . ITS TESTING LABORATORY PRIVATE LIMITED =
i L Laboratory: A-114, Sectar-80, Phase-l Moida, Gavtam Budh Nagar - 201305, (U} ',i@j}
(((E‘Bb ' {An IS0 9001: 2015, 1SO 14001:2015 & IS0 45001:2018 Certified Laboratory) W _'fr_f.;.‘.?

Website: www.ltslab.in, Email: ithrclab@gmail.com, info@itslab.in, contactiditsiab.in L7\
+81 9911659800, 9305780312, 09958849764 TC-11181

D Mo, — FEST.8=00, Page No. = 1 of 1

: TEST REFORT . - L
B WASTE WATER SAMPLE ANALYSIS B
Report Code: WW-1TiH225.1] Essue Date: 12022025
e
IS50UE TO:  M/E, Kohimeor Riibon Factory Privace Limited,
Plot Mo, =12, Phase= I, Barhi Indusivisl Avea Sonlpat Haryana (India}
SAMPLING & ANALYSIS DATA
Sample Description 1 ETP Iubet Sample
- Sample Dravn O s 17022029
Sample Drawn By | M. Krishan Kumar (1T3 LAB Representative)
Sampling Plan & Procedure ] 15:1 7614 {Part-1)2021
Sample Quantity - 2.4 Later in Pat Battle & 300 m] BOD Borle
Weather Condition I Cle=ar
Sumiple Received On ; 1IN0 S
Agalysia Duratian 2 1702025 To 22022021
ANALYSIS TEST RESULT
5 Mo | Parameter Test Method Results
| | pHVae@25°C =] I5:3025 {Pari-11) 859
2. Toaud Suspended Solid (TSS) (ma/l) |5 300125 (Pari=17) 362 .9
3 Chvernical Ooovgen Demandins O-Knuyel) 15:3025 {Pari-58) 16
Bro-chermical Orygen Demand {as 04) 075 44
LY | (3days @27°C) mgl) N Apaa A, 2
|5 | il & Grease (mg) 153025 (Pan-3%) 173
B, | Coloor Visual Hazen
T | Odour 153025 (P-5). 1983 Sepapy
S Neate: - R-_Tﬁn H not be produce eccept n firll without approval of the |sboratory. \.P:‘FE'UR‘N
- 2
= . %,
Ky oot iy
Erishan Kumar

|Ammdvet)

sekEnd of Repori®*®




ITS TESTING LABORATORY PRIVATE LIMITED =

Laboratory: A-114, Sector-B0, Phase-ll Moida, Gautam Budh Nagar - 201305, (U.P) f% 1

y {An IS0 B001: 2015, IS0 14001:2015 & 150 45001:2018 Certified Laboratory) %
Website: wwwitslab,in, Email; Rirclabifgmall.com, Infoeditslab,in, contacti@itslab.in , o
+31 8911650600, S3057E0312, 009958849764 Te-1118

Doe, No, ~ ITS.8=00, Page No. - 1 of |

TEST REPORT
WASTE WATER 5AMPLE AMALYSIS B
Report Code: WAY-1T0225-12 Lssiee Date: 22022025

ISSUE TO: M. Kohinoor Ribbon Factory Private Linvited.
Plot Mo, -12, Phage- |, Rarki badusirial Area Sonipat Haryana (lodia)

~ SAMPLING & ANALYSIS DATA
Sample Deserlprion 1 ETF Duilei Sample
Sample Deavwna (On ] I 7022028
Rample Deawn By I Aie. Wrishan Kamar (IT5 LAR Representative)
Sampling Plan & Frocedure ] I5:1 7614 {Part=1 ): 2021
Sample Quantify : 2.0 Liter m Pt Botde & 300 ml BOD Botile
Weather Condition ' Clear
Sample Received On y 17022025
Analysis Duration E 174022025 To ZLOL2023

ANALYSIS TEST RESULT

5 Mo | Pamnmeeer Test Methad Resulis As Per Limit HSPCB
I | pH Value @ 25°C 15 3025 {Pan-11} 7,39 6080 ]
2 ;I;E;!:;E-u&pmﬁcd Sobd {TL5) 15-3025 (Pant-17) =] PROG
3 Chemical Oxpgen Demand{ns () 15:3025 (Pan-5#) 7 1400 :
L | fme) = -
a Big-chemeal ﬂ.‘-lxyueﬂ uemand (s 183024 (Pan-44 12
W Oy} {Idarys @27°C) {mg/] e i
5 Cul & Girease (mg'l} 18:3025 (Pan-3%) =105 15 |
& Fn|nur Vasual Hazen . |
[. 7 ':"'-'l':l!ﬂ'l' 15 ]I:I"HFSH?E} Seapy —=
Mode: - B all not be produce except in full without approval of the [ahomtorny
Revi
Erishan Kumar
1 Analyst)

weA ] of Hepori®®®




ITS TESTING lﬁBORﬁTDRY PRIVATE I.II'IITED

Laboratory: A-114, Sector-80, Phage-ll MNoida, Gautam Budh Nagar - 201305, [P
{An IS0 9001: 2015, 1SO 14001:2015 & 150 45001:2018 Certifisd Laboratory)
Website: www.itslab.in, Email: itirclabi@gmail.com, Info@itslab.in, eantact@itelab,in

%

bormory +31 9911659800, 9305780312, 19958640764 TC-A1181
Arire yowe - EE_ EY._ Doc. No.«ITS/7.801, Page« 1 of 1,
TEST REPORT
Stack Emission Quality Analysis -
Report Code: SE-100325-03 Issue Date: 171032025

Isswed Te: MUS. Kohineor Ribbon Factory Private Limited.
Flot No. =12, Phave- 1, Barhi lndustrial Aves Sonipat Haryana (Indis)

A N AMA DAT.
Gample Drawn on o DVOSS2025
Samphe Drawn By . | Mir. Krizshan Kumar (TS LAS flepressntative)
L Sample Description . Boiler Stack Emission
Sampling Time © AL) minutes
Sampling Plan &Procedure SOP/BED9
Analysis Duration ! POVOS2025 To 1703720235
Ambient Temperature (*C) ; 250
Stack Temporaiwre (*C) f 186.0
Source of Endssion ¢t Stack Aitsched to Botler
Boller of Capacity : 2.5Tom
Type of Fual used, L Biomags (Briguette)
Cuantity of Fuel / Comsumption : 150400 Kg/Hr
Operating Load Mormal
Stack Dumeter (mm) 3000
Height of Btack from Ground {meter) 0.0
Average Velocity of Fiue Emission {m/'s) 280
Pollutizn Control Device Multi cyelone and Wet Scrubber
| ANALYSIS TEST RESULT J
| 8N, [ Paramecter Test Method Resuilts " Emiszion limiis for
L Boller CPCB {max)
, | | | Particulate Matter (PM) { mg /Nm" 15:11255(Pant-1) 588 &0
A | 2. | Sulphur dioxide (as 805 ( mg /Nm™ 15 11255(Part-2) %0 =0
I 1 Uﬂ::d:s of Nitrogen {as NOx) ( mi [ 151 1255{Pan-T) 456 50 _
M
I 4 Cerbon monoxide (as 00 [ﬂ-{. by Val) UPSE Methad Mo, 10 _|
Notificaess As per MoEF & CC Chgette Dated 02052022
R ¥
Erishan Kumar
{Amalysl)
saE e of Repoeass




ITS TESTING LHBORHTORY PRIVATE LIMITED

Laboratory: A-114, Sactor-80, Phase-ll Nolda, Gautam Budh Nagear - 3043405, [U.R)
(AR 130 9004: 2015, 150 14001:2015 & 130 45001:2018 Certified Labaoratary)
Wiabsite: www.itslab.in, Email: Birclabd@gmall.com, infei@itslab.in, contact@itslab.in

+01 GO11650800, 5305780312, 099588497 64

Te-11184

Deoc, Mo, s1T5/7 801, Fages 1 of 1,

TEST REFORT

Stack Emission Quality Analysis

Report Code: SE-1T0225-10

Issue Date; 22/0272025

Isswed To: M5, Kohinoor Ribben Factory Private Limifed.
Mot Mo, -13, Phase- 1, Barhi fndusirial Area Sonipat Haryamea {hedia)

Sample

AMP

Crrawen on

Sampie Drawa By

Sarmple Description

Sampling Time

Sampling Flan &Procedure

Analysis Duration

Ambient Tempersture (°C)

Stack Temperaturs (*C)

Sourcs of Emission

Boiler of Capagity

Type of Fuel used

Cruantity of Fuel ! Consumption
Dperaning-Load

Steck Diameter {mm)

Hemht of Stack from Ground (meter)
Average ‘l,-’:‘l;;p-:il:,' of Flae Emission (mv's)
Pollution Confrol Device

5 DATA

L s

Mr. Krishan Eumar {1T5 LAB Representativa)
Boiler Stack Emission

410 minutes

SOp/SEDS

1770272025 To 22022025

270

1624

Ftack Attzched to Boider

2.5Ten

Biomass (Briquedte)

350-400 Kg'Hr,

Mormal

300.0

ELERE

626

hulti cyclone and Wes Sorubber

Krishan Kumar
{Anzlyst)

==*End of Report***

ANALYSIS TEST RESULT
| %3, | Parameter ' Test Method Results Emission fimits for
i Boller EPEB {max)
l Particulate Matter (PM) ( mg MNmr” 15:11255(Par-1) 518 20
2. Sulphur dioxids (a8 30y} ( mg M 15:11255(Par-2) 02 L0
3 ﬂ:{id}TE of Mitrogen (s WOx) { mg [5:11255(Pan-T) 44,0 50
/MNm
4 Carbon monodde (as CO) (% by Yel) | UPSE Method Mo 13| (.53 4]
Motificatiop= As per MoEF & CC Gazette Dated 02.06.2022
Rewvi




e o o P i ANNEXIYCE A '
_Ana Stafe Indusfrial & Tnfra astructwmlopmem Corpn. Ltd. |

Industrial Estate, Barhi/ Murthal / Samalkha

61314 2 Water, Sewer, CETP Charges Bill
No DATED.......1=) ‘3:):—5’
Plot Acroum [ — IQ' .............................. Due date for payment.... ‘LS? o, { Dl
Period from ... ... ll°l'1-‘1 ....................... - Qa ]\ 1'2,\‘?-‘1
Name of Customer . .......... i [ oot PTEMISES....ooeccvcci
METER READING.
Types of ' “ A An
. N ; | ¢ mount
s ew Old .. Consumption RATE Rs. P
£8 oo Fso | S8oe
Sewerage Charges
Arrears
.
Total Dues | S #ov
(If paid by the due date) /
Qb& i Surcharge tuys
tL TotalAmt. (If not paid by due date) | <o 9 g
\ N ] - T : i
Payment will regejved on any working day between 9-00 AM to 1-30 PM except on i
Holiday. Enquiridg apout bill can be made by consumer during above noted hours. '
IMPORTANT NOT! :- In case payment of this bill is not received by the due date, this
should be deemed to be a notice under clause 34 of HSIIDC water Supply Bye Laws and
the supply to the premises withoyf\prejudice to the right of the Corporation to recover |
such charges as shown in this bill b ns, be disconnected after fifteen days of !
due date mentioned herein withoul a ti¥e and shall not be connected until & '
unless the amount shown in this jsconnection and reconnection fee
are paid
Man sstt. Manager
=



NS ﬁ"“:f:"‘lﬂ::l,,j:f:r IS

Haryana State Industri

Industzial Estate, B‘a’fhi.' Murthal, Samalkha _

42585 o m}osler

No

RECEIVED with thanks from Mr./ Mrs faM'\'\ow— 12-T

lw-lnd ms%_

the sum of Rupees ‘ Fij’b

b+ Cash/ Cheque / Draft No. 01348 ' _? _Dated— lﬂvﬁ 25

drawn on , kﬂ‘lﬂk
. CETP

on account of

Rs. 5'7—}-8 o I !,-— For Haryana State Indqs‘trlal & lnfﬁ'structuré .Develop‘m.en't Corpn. Lt

Note : 1. Issued subject to realisation if Payment is other than cash. Authorised Signatory
2, Valid only if re-ceipted the Cashier as well. :

bron e sl "-:':_’-ewme,. T A
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ORIGINAL APPLICATION NO. 622 OF 2024
VARUN GULATI ...APPLICANT
VERSUS
STATE OF HARYANA & ORS. ...RESPONDENTS

KNOW ALL to whom these presents shall come that I/We, undersigned the above named do hereby
appoint.
SIDDHARTH BATRA (P/1083/2004), ARCHNA YADAV (D/1837/2020), SHIVANI CHAWLA (D/2233/2019),
CHINMAY DUBEY (D/8141/2021) & RHYTHM KATYAL (D/3528/2022);
Advocaies
Satram Dass B & Co., 8A, Sagar Apartment, é Tilak Marg, New Delhi-110001
Mob: 9013082887, Email: vijay.kumar@satramdass.com

(hereinafter called the advocate/s) to be my/our Advocate in the above noted case and authorize
him: -

To act, appear and plead in the above-noted case in this Court or in any other Court in which
the same may be tried or heard and also in the Appellate Court including High Court subject to
payment of fees separately for each court by me/us.

To sign file, verify and present pleadings, appeals, cross-objections or petitions for executions,
review, revision, withdrawal, compromise or other petitions or affidavits or other documents as may be
deemed necessary or proper for the prosecution of the said case in all its stages subject to payment
of fees for each stage. To file and take back documents, to admit and/or deny the documents of
opposite party. To withdraw or compromise the said case or submit to arbitration any differences or
disputes that may arise touching or in any manner relating to the said case. To take execution
proceedings. To deposit, draw and receive monthly cheques, cash and grant receipts thereof and to
do all other acts and things which may be necessary to be done for the progress and in the course of
the prosecution of the said case. To appoint and instruct any other Legal Practitioner authorizing him
to exercise the power and authority hereby conferred upon the Advocate whenever he may think fit
to do so and to sign the power of attorney on our behalf.

And I/We the undersigned do hereby agree to rafify and confirm all acts done by the
Advocate or his substitute in the matter as my/our own acts, as if done by me/us to all intents and
proposes. And I/We undertake that I/We or my /our duly authorised agent would appear in Court on
all hearings and will inform the Advocate for appearance when the case is called. And I/We the
undersigned do hereby agree not to hold the advocate or his substitute responsible for the result of
the said case. The adjournment costs whenever ordered by the Court shall be of the Advocate which
he shall receive and retain for himself. And [/We the undersigned do hereby agree that in the event of
the whole or part of the fee agreed by me/us to be paid to the advocate remaining unpaid he shall
be entitled to withdraw from the prosecution of the said case until the same is paid up. The fee setiled
is only for the above case and above Court. I/We hereby agree that once fee is paid, I/We will not
be entitled for the refund of the same in any case whatisoever and if the case prolongs for more than
3 years the original fee shall be paid again by me/us.

IN WITNESS WHEREOF I/We do hereunto set my/our hand to these presents the contents of which have
been understood by me/us on this24thday of...... May_ 2025
Accepted, identified and certified subjected to the terms of the fees.

)
5‘7/ A?J""“‘hy/
[SIDDHARTH BATRA] [ARCHNA YAD

(87.'.«»» cheousr
[SHIVANI CHAWLA] [CHIN
Advocates

INDIA
Ré;fh NO. 1468

28 FEB 2025 NG PUBLIC. BE
TARY i, DELHI



KX KOHINOOR RIBI?(.S)LI&FACTORY (PVT.) LTD,q,

Regd. Office : B-7, MAYAPURI, INDUSTRIAL AREA, PHASE-Il, NEW DELHI-110064 (INDIA)

CIN: U74999DL2004PTC127160 PAN : AACCK3866B Ph No : 011-28114379
Web : www.kohinoorribbon.com Email ID: info@krfindia.net

Ref. NO. eeeeeeeeieeerearnns Dated. :iwviiidiimsissiv

CERTIFIED TRUE COPY OF THE RESOLUTIONS PASSED AT THE MEETING OF THE BOARD OF
DIRECTORS OF KOHINOOR RIBBON FACTORY PRIVATE LIMITED, HELD AT THE REGISTERED
OFFICE OF THE COMPANY AT B-7 MAYAPURI INDUSTRIAL AREA PHASE-Il, NEW DELHI-
110064 ON WEDNESDAY, 26™ FEBRUARY, 2025 AT 11.00 A.M.

“RESOLVED THAT Mr. Ashish Choudhary is hereby authorized on behalf of M/s Kohinoor Ribbon Factory
Private Limited to initiate, file, defend, represent, and conduct legal cases, proceedings, or claims in any
court of law, tribunal, or any other judicial or quasi-judicial authority in connection with the business or
matters of the company.

RESOLVED FURTHER THAT Mr. Ashish Choudhary is authorized to sign, verify, and submit all necessary
documents, affidavits, pleadings, applications, and undertakings, and to appoint advocates, solicitors,
and other professionals as may be required for such proceedings.

RESOLVED FURTHER THAT all actions taken by Mr. Ashish Choudhary in connection with the above
matters be and are hereby ratified and confirmed by the company.

RESOLVED FURTHER THAT a certified true copy of this resolution be provided to all concerned
authorities as and when required for their records and reference.”

For and on behalf of

KOHINOOR RIBBON FACTORY PRIVATE LIMITED
For KOHINOOR RIBBON FACTORY PVT.LTD.

B2
Manag@&ém
GARIMA CHOUDHARY
DIRECTOR
DIN: 00333193
R/o: BL-100, L-Block, Anand Vihar,
Hari Nagar, New Delhi-110064

Mfrs of : Labels | Tag | Tapes | Heat Transfer | Polybag | Stickers | Hanger | Badges Etc.
Factory : Delhi | Haryana
Sales Network : Delhi | Ludhiana | Mumbai | Chennai | Bangaluru | Tripur
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Vijay Kumar <vijay.kumar@satramdass.com>

S m]=]

SATRAM DASS B & CO.
ADVOCATES

Advance service copies of short reply on behalf of Respondent Nos. 6, 14, 21, 22, 27, 30, 51, 54, 62, 87,
99 in O.A. No. 622/2024 titled as 'Varun Gulati v. State of Haryana & Ors.'

1 message

Vijay Kumar <vijay.kumar@satramdass.com> Mon, May 26, 2025 at 3:26 PM
To: Mansi Chahal <mansichahal104@gmail.com>, Varun Gulati <jansewajanhit@gmail.com>

Cc: Chinmay Dubey <chinmay.dubey@satramdass.com>, Shivani Chawla <shivani.chawla@satramdass.com>, Rhythm Katyal

<rhythm katyal@satramdass.com>, Archna Yadav <archna.yadav@satramdass.com>

i Paperbook- NGT Reply- R87 Cennet
Biopharma_Redacted.pdf

i Paperbook-NGT Reply-R99 First Pure
Diet_Redacted.pdf

i Paperbook-NGT REPLY-R54 Babbar_Redacted.pdf

B Paperbook-NGT Reply-R62 Nagpal
Trading_Redacted.pdf

i Paperbook-NGT Reply R51 Eurospa Terry
Tower.pdf

i Paperbook- NGT Reply-R30 Twenty First Centure
Pvt. Ltd. _Redacted.pdf

i Paperbook-NGT Reply-R22 Sanjeev
Enterprises_Redacted.pdf

i Paperbook- NGT Reply-R27 Kohinoor Ribbon
Factory Redacted.pdf

Dear Sir,

PFA.

Advance service copies of short reply on behalf of Respondent Nos. 6, 14, 21, 22, 27, 30, 51, 54, 62, 87, 99 in O.A. No. 622/2024 titled as 'Varun
Gulati v. State of Haryana & Ors.'

Kindly treat the same as Proof of service.

Regards

Vijay Kumar
Office Manager

SATRAM DASS B & CO.
DVOCATE

8A Sagar Apartment

6 Tilak Marg

New Delhi - 110001

Landline - +91-11-47046111
vijay.kumar@satramdass.com

Satram Dass B & Co. made the following annotations

"This message and any attachments are solely for the intended recipient and may contain confidential or privileged information. If you are not the
intended recipient, any disclosure, copying, use, or distribution of the information included in this message and any attachments is prohibited. If you
have received this communication in error, please notify us by reply e-mail and immediately and permanently delete this message and any attachments.
Thank you."

3 attachments

ﬂ Paperbook-NGT Reply- R6 Shree Gopal_Redacted.pdf
6873K

ﬂ Paperbook-NGT Reply-R14 Budh Singh_Redacted.pdf
12205K

-E Paperbook-NGT REPLY-R21 KUCHAL.pdf
3438K


https://drive.google.com/file/d/1MgAT4IwXbuUQFO-QpciFagB_BxQgvWfg/view?usp=drive_web
https://drive.google.com/file/d/1pHo57Z2x1jgivMg5-buZGY7GGvP_qfoF/view?usp=drive_web
https://drive.google.com/file/d/1jvCAa1MKugLsxWHFDJxk-Eeg8AsY1bAy/view?usp=drive_web
https://drive.google.com/file/d/1m7hAyEgYOg4tuboUnbH8pxG8cVOOz1K0/view?usp=drive_web
https://drive.google.com/file/d/1Q4xQRfvs7k_qpBEnrdyb1eVS88U6WGz4/view?usp=drive_web
https://drive.google.com/file/d/14Mc0BXcpUf2qIixCiV-Q2ewGwXIjlEvB/view?usp=drive_web
https://drive.google.com/file/d/19HVjKPDvTsMGYPK-f47K0Hjqtx8GAIvG/view?usp=drive_web
https://drive.google.com/file/d/1OUa1Afxcw73z0b5kY4tkI55OHgVgKC2E/view?usp=drive_web
mailto:archna.yadav@satramdass.com
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1970c0597c75eacf&attid=0.1&disp=attd&realattid=f_mb4wrv4s0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1970c0597c75eacf&attid=0.1&disp=attd&realattid=f_mb4wrv4s0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1970c0597c75eacf&attid=0.2&disp=attd&realattid=f_mb4ws7ur1&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1970c0597c75eacf&attid=0.2&disp=attd&realattid=f_mb4ws7ur1&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1970c0597c75eacf&attid=0.3&disp=attd&realattid=f_mb4wslgk2&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1970c0597c75eacf&attid=0.3&disp=attd&realattid=f_mb4wslgk2&safe=1&zw
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